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LOK SABHA DEBATES

LOK SABHA

Wednesday, u&m 4,1992/ Phalguna
14,1913 (Saka)

The Lok Sabha met at Eleven of the.
Clock .

[MR. SPEAKER in the Chalr| '
ORAL ANSWERS TO QUESTIONS
[Transiation}
industries with German Coliaboration

+
°101. SHRI MUMTAZ ANSARI:
SHRI SIMON MARAND!:

Will the PRIME MINISTER be pleased
to state:

{a) whether some German industrial-
ists are keen on setting up some joint
ventures in india;

(b) ¥ so, the detalls of the negotia-
tions held with them;

(c) the detalls and locations of the
industries proposed to be set up wkh Ger-
man collaboration and the share ot the
Union Government and the Germans in
each project;

(d) the terms and conditions laid
down In this regard; and

(@) the time by which these projects
tart functionina?

[English}

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN) (a)to (e). Astatement is laid onthe
Table of the Houss.

STATEMENT

(a) and (b). Policy initiatives iberalising
the provisions and simplifying the proce-
dures relating to foreign investments, as
speltoutinthe statementon Industrial Poficy
tabled in both Houses of Pariament on
24.7.1991, have generated considerable
Interest amongst foreign investors of many
countries including those from Germany.

Delegations of German industrialists/
business men have been visiting India inthe
post Policy period to explore possibilities of
further stepping up German investment and
technology transter into India. To this end,
they have had talks and negotiations with
representatives of Indian industries.

(c) 10 (e). the detalls of approved for-

coliaboration proposals viz., name of
the Indian company, name of the foreign
collaborator, the nature of collaboration and
tems of manutacture are published on a
regular basis by the Indian Investment Cen-
tre, New Delhias asupplementto its Monthty

~ News Letter. Coples of these publications

are sent regularly to the Partiament Library.
" The gestation period of an industrial

project will vary not only from industry to

industry but also from project to project.
Clearanceof foreign investment proposals
is also an on-going process. No time sched-
ule can, therefore, be indicated in this re-
gard.

SHRIMUMTAZ ANSARI: Mr. Speaker,
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Sir, on 14th February, in Madras, Dr. Hans
George Wiek, the Ambassador of Germany,
said that ¥ the Uruguay Round of GATT
negotiation fails, & will become disastrous
for the whole worid.

R gives an impression that Germany
also bears round the policies speltoutby Mr.
Dunkel, the Director-General of GATT. Will
our Government accept the policies of Mr.
Dunkel and aiso the conditionalities im-
posed by him?

MR. SPEAKER: How does it come out
of this question?

PROF. P.J. KURIEN: Sir, as you know,
this question does not come under the
purview of the main question.

SHRI MUMTAZ ANSARI: This is also
regarding industries. -

MR. SPEAKER: Youformulatethe ques-
tion relating to this question.

SHRI MUMTAZ ANSARI: My another
supplementary question is this. How many
joint ventures will be started in the field of
capital goods producing industries and how
many of them will be started in our country
in the tield of consumer goods producing
industries?

PROF. P.J. KURIEN: Sir, | do not know
what he means. Do you mean that how
many will be started in public sector; how
many will be started in the private sector or
do you want the total number? Or do you
want the total investment which will come
from abroad? What is your question? -

SHRI MUMTAZ ANSARI: What will be
thetotalamount of capitalinvestment? What
will be the total number of industries, both in
the public sector and in the private sector?
And how many capltal goods producing
industries and consumer goods producing
industries will be there?

MR. SPEAKER: Prof. Kurien, how are
you going to use this German assistance to
develop public. private and other kinds of
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industries? You give a broad outline of it.

PROF. P.J. KURIEN: The Govemnment,
after the New Industrial Policy, is trying to
ensure that adequate investment is made in
the industrial sector, especially, in the high
priority areas. We have identified the priority
areas and have been classified in Annexure-
Hil. Any investment in Annexure-lliwhich are
priority areas, are being cleared on auto-
matic basis by the Reserve Bank of India.
Already, we have given a number of such
approvals. The list is with me. We are en-
couraging such investments.

With regardtothe domesflc investment
In these areas, the memoranda have been

filed In the Secretariat of industrial Approv-

als which comaes to more than 3500. Most of
them are in the core sector and infrastruc-
ture sector.

SHRI RAGHUNANDAN LAL BHATIA:
Sir, this question is a very general and a
broadbasedquestion. But iwouldlike to ask
the Government whether they are having
collaboration with the German industrialists
in the field of defence and also other such
developed areas where we need the techni-
cal knowhow from abroad. | want to know

. whether defence materials can also be held

in the this joint collaboration.

PROF. P.J. KURIEN: | have almdy .
made it clear that the Government has
announced high priority areas and have puf
them in Annexure-lll. In all those industries
which come under Annexure-lll, we are
permitting automatic clearance.

In other sectors, if there are investment
proposals from Germany or any othercoun-
try, we decide on merit.

SHRI CHANDRA JEET YADAV: The
Prime Minister, during his visitto Germany,
had elaborate discussions with German in-
dustrialists. He also took some of the Indlan
industrialists along with him. After that, the
decisions which have been taken according
to the new economic policy and the
liberalisation policy, whether they have con-
veyed to the Government of Indian that it is



.5 Oral Answers

nat enough and they would like that the
Government should come out with more

proposals. And alsothey have made
certain specific proposals. Those decisions
are pending with the Govemment.

PROF. P.J. KURIEN: No. Our hon.
Prime Minister visited there where he ad-
dressed the Indian industrialists. After that,
the German Delegation visited India. They
have expressed appreciation over the
liberalisation policy; andthe Delegation also

vindentified certain arpas for investment.
There Is nothing like that the Investors are
not satisfied with what we have already
done; that can be very clear from the invest-
, ment proposals which are being cleared
after the new policy has been announced.
Forthe benefit cf the hon. Members, | would
like to say that, after the policy has been
announced, we have cleared foreign invest-
ment proposals; they are cleared and is-
sued by the Secretariat for Industrial Ap-
_proval. The clearance was for Rs. 997.63
crores; nearly Rs. 1000 crores. Howdoes he
compare It with the corresponding period of
the previous year? It is interesting to know
that in the corresponding period of the pre-
vious year, the investment was only Rs.
72.99 crores; nearly Rs. 73 crores. So, you
can know that after the policy announce-
ment, the increasein investment is 14 times
more than corresponding period of the
provious year. This shows that our policy
has been widely welcomed; and' not only
that, our policy has gone very much to the
benelit of the nation that we are getting the
much needed foreign exchange through
investments. .

Most of these investments are in the
priority sectors also.

THE PRIME MINISTER (SHRI
P.V.NARASIMHA RAQ): | would like to add
something to which my colleague perhaps
has not come to know. in the next two or
three days, we are likely to jump from Rs.
900 or Rs. 1000 crores to another Rs. 1000
crores. Very big projects are in the gffing;
they are more or less at the final stage, yet
Icannot say that it has been done, but there
is a likethood of their being cleared; which
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means that from Rs. 1000 to Rs. 2000
crores, there will be a wide jump during the
next few days.

SHRIDIGVIJAYA SINGH: At least, the
Leftists and the JD should support the In-
dustrial Policy.

Improvement of Fiscal management

+
*102 SHRIGEORGEFERNANDES:
SHRI MOHAN RAWALE:

Wil the Minister of PLANNING ANL
PROGRAMME IMPLEMENTATION be
pleased to state:

(a) whether the National Development
Council met at Delhl in the last week of
December, 1991;

(b) # so, whether the steps to improve
fiscal management for increasing revenue
and reducing expenditure both by the Unic~
and State Governments were also« icussea
in the meeting; and

(c) if so, the salient features tt-ereoi?
THE MINISTER OF STATE F THE

MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATIO"I (SHRI

H.R. BHARDWAJ): () Yes, Sir. ' e 43rd

meeting of the National Developme: t Coun-
cil was held in Delhi on 23rd ard 24th

) December, 1991.

(b) and (c). A statement is laid on the
Table of the House.

The question of improving fiscal man-
agement for Increasing revenue and reduc-
ing expenditure has besn adequately taken
care of in para 91 of the Directional paper
entitled "Objectives, Thrusts and Macro Di-
mensions of the Eighth Plan® which was
considered and endorsed by the National
Development Counclil in its mesting held on
23rd and 24th December, 1991. The docu-
ment was laid on the Table of Lok Sabhaon
26th February 1992. The relevant extracts
as given in para 91 of the Directional Paper
aro as follows:
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“Improved fiscal management by the
States and Centre must aim both at
increasing revenue and restricting ex-
penditures. With regard to revenue
some of the areas which may need
increased attention are; increasing the
direct taxes as a proportion of GDP,
minimising exemptions andconcessions
In the computation of taxable income
and widening the tax net through such
measures as presumptive taxes and
bringing agricultural income under the
tax net. Besides the disinvestment of
shares of public sector enterprises to
an extent larger than contemplated in
the recent Budget, the sale of public
sector enterprises which are not in the
essential core sector may form part of
an overall strategy to raise receipts.

Rationalisation of subsidies and amore

appropirate pricing of certain praducts
and services such as electricity, water
and transport are also relevant. As for
expenditures, besides the containment
ofgrowthin staff strength, some thought
will have to be given whether in some’
areas the duplication of functions by the
Centre and the States can be avoided
leading to amore rational distribution of
staft. Pruning of defence expenditures
is also needed, if the effort to contain
the overall expenditure is to succeed.”

. Translation)

SHRI GEORGE FERNANDES: Mr.
Speaker, Sir, the questionhascome upata
time when we are going to discuss the
Budget. | shall not ask any big question
relating to the policies of the Government
but k appears to me that the policies of the
Govemment presented inthe meeting ofthe
National Development Councll on Decam-
ber 23-24 and those implemented through
the Budget are contradictory. It is contradic-
tory in the sense that here you are stating:

[English]
* Improved fiscal maﬁagemnt by the

States and Centre must aim both this
and that. with regard to revenue some
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" " ofthe areas which may need increased
attention are:increasing the directtaxes
as a proportion of GDP...." .

[Translation}

Further you are stating that as per
expenditure

[English]

* Containment of staif strength,etc. and
pruning of defenge expenditure is also
needed.”

[ Translation)

Now we are finding that the points
included in this document, which might have
been passed unanimously by the National
Development Council, andthose inthe Bud-
get for the current year are contradictory.
What dces.the Governmant want to say In

this regard?

[English}

SHRI H.R. BHARCWAJ: Sir, so far as
the question is concerned, the point is how
tc improve the fiscal management and In-
creasing the revenues and reduce the ex-
penditure. The NDC was unanimous in this,
that it is high tme that we reduce our
expenditure and increase the revenues.
There are no t Jinions about this. For
that, the Prime Miinister immediately consti-
tuied a committee on austerity headed by
Shri Biju Pantna'k, Chiet Minister of Orissa
in which four Ciief Minister and Central
Ministers are members. So, austerity is the
on'y measure which will improve fiscal man-
agement. Second point is.how to augment
the revenues. | am not going to answerwhat
is provided in the Budget. But everybody
feels that f you have a proper rationale and
a proper taxation system, the revenues are
going to improve. Itis now provided and you
will have a full debate on the Budget about
the benefits of the proposals in the Budget.
That Is a different question altogether.
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[Translation) -

SHRI GEORGE FERNANDES: Mr.
Speaker, Sir, thera Is no relevance between
my question and the reply given by him. |
have asked that the points Included in this
document in the National Development
Council and the policies reflected in the
Budget presentad just now are not in any
consonance. Nov the Government has
talked about austerity, | would not fike to say
anything on it because a lot of things car: be
said on it and there will be separato time
allotted foritbut he Is not saymg anything to
contradict it.

[English]

SHRI H.R. BHARDWAU: Let the hon.
Member put a specific question where there
is antarvirogh and ail that. 1 do not find any
Antarvirodh.

SHRI GEORGE FERNANDES:
Antarvirodhis you are saying thatincreasing
the direct taxes as a proportion to GDP will
help is that what you have done?

SHRI H.R. BHARDWAJ: It is done tp
increases volume of taxes. If the realisation
of tax increases we get more revenues and
by these policies you get more taxes and
revenue. There is nothing Irrational in that.

MR. SPEAKER: Now the NDC has
recommanded. They have born in mind and
to the extent possible they have accepted.

SHRI GEORGE FERNANDES: NDC
has recommended and the Govemment will
consider them in the next year's budget.

MR.SPEAKER: They have acoeptodto
the extent possible..

[ Translation)

SHRI GEORGE FERNANDES: Mr.
Speakaer, Sir, | would like to ask more ques-
tion on the reply given by the hon. Minister.
My question is that the Govermment is stat-
ing that it has to reduce expenditure and it
has proceeded in that direction. On page 24
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inthe Economic Survey presented here, the
Govemment has defined fiscal policy. Now
Iwantto submit thatthere may be contradic-
tion In the policy of the Government and s
management as i exists between the docu-

ment passedbythe N.D.C. andthe behaviour
of the Governmeqt. In the same way, the
Govemment has formulated its policy which
Is contradictory to its statement made just
now. Because it states in its fiscal policy:-

[English)

Itis done to direct Government expenditure
towards providing essentiai public services
of high quality to restore the Government
capacity to make higher investment in Infra-
structure and human resources andto guide
the economy and look after the weak and

less privileged.
[ Trans/ation}

There is no consonance between the man-
agement set-up contained in the Budget for
the current year and the policy given in the
Economic survey as well as the policy being
practised. There is total contradiction. There-
fore, | would like to know from the
Government...(Interruptions)... That means
contradiction. | thought that your mother
tongue is Hindi. | was not aware that Hindi
is not your mother tongue....
(Interruptions)...Please excuse me. | can-
not understand that people face such difi-
culties even on the use of Hindi. | wanted to
submit whether the Governments will take ,
steps to bring about a consonance among
all the three ditferent Government Depart-
ments, namely the Ministry of Finance, the -
Planning Commission and the National De-
velopment Councll as there is no such con-
sonance among them? | am seeing a gap
between words and deeds, it should be
made clear.

MR. SPEAKER: Shri Fernandes, com-
parative analysis of the statements of the
Minister of Finance, the N.D.C. and the

« Planning Commission is not proper during

question hour.
SHRI GEORGE FERNANDES: Mr.
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Speaker, Sir, | have already told you...

MR. SPEAKER: Plaase be abit spacific
in your questions.

SHRI GEORGE FERNANDES: The
Govemment has reduced the allocation of
funds in all the sectors in comparision with
ks objectives. But now It Is saying here that

& Is s policy ..(interruptions)..

MR. SPEAKER: What he means to say
isthatthere is difference between the words
and deeds of the Government. Is there
anything like this? )

(interruptions)

MR., SPEAKER: All this comparison is
not possible during Question Hour. You are
allowed only two minutes.

(Interruptions)

SHRIH.R. BHARDWAJ: Mr. Speaker,

Sir, | would like to tell the hon. member that
- there is neither any difference between words
and deeds nor Is any contradiction. The
question is that it is felt that in order to
overcome economic crisis, non-plan expen-
diture should be restricted. Therefore, ex-
port subsidy was abolished, fertilizer sub-
sidy was rationalized and programme is
going on to reduce some other non-plan
expenditure, also. it has to be done by
various Governments and the Central Gov-
emment also. Further, minimising exemp-
tion introduction of presumptive taxation
etc. are, all aimed in this direction. Sofaras
allocation of money is concerned.. (Inter-

tuptions)..
[English]

SHRIGEORGE FERNANDES: Thatis
nottrue. Sir, he is misleading the House. He
should notbe allowedtodothat. Here is your
Budget at a glance. Your revenue expendl-
turewent upfrom73,516 to Rs.89.000. Your

capital expenditure is downfromRs. 31,800

to Rs.21,53)..(Intenruptions) Sir, he should
not be allcwed to mislead the
Housae..(Interruptions)
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SHRI H.R. HBHARDWAJ: Sir, It is not

‘my habit to mislead the House. And It Is on

the other side. | do not mislead the House.
| will not tolerate such

remarks..(Interruptions)

SHR! GEORGE FERNANDES: Mr.
Speaker, Sir, you should allow him to mis-
lead the House...(Interruptions)

MR. SPEAKER: The data can be com-

(lnterruptions)'

SHR! GEORGE FERNANDES: Am |
not making a pointed question? (Interrup-
tions) when you are giving wrong informa-
tion, should | not be excited? It is not my
habit..(Interruptions)

SHRIH.R.BHARDWAU: You aiways do
that. You lose your balance. {Interruptions)

SHRI GEORGE FERNANDES: You
have no business to misiead the
House..(Interruptions)

MR. SPEAKER: May | request the
Members to address the Chair?

[Traaslation)

SHRIMOHAN RAWALE: Mr. Speaker,
Sir, the Chief Ministers of all States have
supported the call given by the Prime Minis-
terin the N.D.C. meeting to reduce Govemn-
mer.” : xpenditure but the Government has
taken no steps in that regard. | would like to
know from the hon. Minister that a sum of
Rs. 3, 000 crore was spent on non-plan-
expenditure Iin 1975-76 and now this expen-
diture Is Rupees fifteen thousand crore.
Now | would like to know as to how much
money is to be reduced In next three years
to minimise expenditure and in what way the
Government would earn money to cover up
the reduction?

[English]

SHRI H.R. BHARDWAJ: Sir, the decl-
sion taken in the NDC meeting is being
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implemented. On 19th February, a Commit-
tee has been constituted, as | mentioned
earller, consisting of some of the Chief
Ministers and the Central Ministers. And the
terms of reference arethere. Thatisthe only
waywe can discuss itbecauseitis anational
effort. The Centre andthe States will haveto
coordinate on this. And on that matter, | will
collect the figures and pass it on to the hon.
Member.

PROF. K.V. THOMAS: Sir, the new
Industrial Policy of the Govemment and the
new proposals in the presernt Budg: shows
the thrust given by the present Government
on the fiscal management. Sir, unless the
State Governments also function in the
same wave length, this new thrust gi ‘en by
the Government of India will not become
more effective. What are the steps taken by
the Government so that both at the Centre
and in the States, there are more or less the
same Industrial Policy and more or less the
same economic measures and also the

things can go in a more effective manner

both at the Centre and in the States?

MR. SPEAKER: For Policy co-ordina-
tion, at the Central level and at the State
level , are there any steps?

h ]

SHRI H.R. BHARDWAJ: So far as the
Industrial Policy isconcemed, it is wellknown
that it is formulated and put before the
honorable House and debated. And thenwe
take it up in the implementation part in the
Planning Commission and all allocations are
made according to the discusions that take
place between the State and the Centre.
Nothing is being decided in lsqlatlon or
vmhout discussion.

Fomlgn Capital Investment in India

°103. SHRI HARI KISHORE SINGH:
Will the PRIME MINISTER be pleased to
state the details of the plan chalked out by
the Union Government to attract foreign
capital investment in india?

THE MINISTER OF STATE OF THE
MINISTRY OF INDUSTRY (PROF. P.J.
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KURIEN): A statement is laid on the Table of
the House.
STATEMENT

Various Policy initiatives adopted by
the Government to attract foreign capital for
industrial investment in India have already
been spelt outinthe Statement on Industrial
Policy tabled in both Houses of Parliament
on 24th July, 1991. Under the Policy, auto-
matic approvals are being given by the
Reserve Bank of India for direct foreign
investment upto 51% foreign equity in high
priority industies listed in Annex Ill to the
Statement. To provide access to interna-
tional markets, majority foreign equity hold-
ing upto 51% is also being automatically
permitted by the Reserve Bank of India for
trading companies, primarily engaged in
exportactivities. Further, automatic approval
is also given by the RBI for raising foreign
equity upto 51% In existing companies with
some foreign equlty, provided they under-
take an expansion in the high priority sector
(Annex lil) or if they are already engaged in
an Annex lll activity. Other foreign invest-
ment proposals, outside the parameters for
automatic clearance, are also considered
and cleared on merits by the Government.

Government have also constituted a
special empowered body, namely the For-
eign Investment Promotion Board, to invite
andfacilitate investment in india by interna-
tional companies in projects of benefittothe
Indian economy and which do not fall within
the parameters of the existing policy for
clearance of foreign investment proposals.

SHRIHARIKISHORE SINGH: Sir, from
this Statement Rt is a not very cle-r what the
further detailed policies the Government
proposes to adopt. 51 per cent equity par-
ticipation by foreign companies has been
allowed. May | know from the hon. Minister
what has been the result and whether any
substantial foreign investment has been
coming and if so in which sector? Secondly,
Is  afactthat there has been a pressure on
the Government to allow investment in con-
sumer goods sector particul..ly the Coca-
Cola and the Kellog breakfast foods?
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PROF. P.J. KURIEN: Sir, | have al-
ready stated that the response tc the new
Industrial Policy is very positive. | have also
made it clear that we have got nearly Rs.
1000 crores clear foreign investment which
Is more than 14 times to the corresponding
period of the previous time. Honorable Prime
Minister has already said that another Rs.
100 crores is in the pipeline. '

As far as the second part of the ques-
tion is concemed, | would like to inform the
Housae that these investments are mostly in
the priority escort and more than 70 per cent
of these foreign investments are in the
Annexure lll, that is priority sector.

SHRI HARI KISHORE SINGH: | woulc
like to know whether there is any pressure
on the Government to allow Coca-Cola and
Kellog toods to have units in the country or
not and whatis the Policy of the Government
in this regard?

PROF. P.J. KURIEN: Sir, lwould like to
make it very clear that the Government do
not go by any pressure from any side. We
take decisions which would be best in the
interest of the Government.

SHRI MRUTYUNJAYA NAYAK: Just
as Insurance Policy or Bank Security Bonds
whether the Government has any such pro-
posal to encouragse, to enable the Non Resi-
dents Indians or foreign investors to buy
such bonds and acquire more foreign in-
vestment for our country?

PROF. P.J. KURIEN: The Finance Min-
isterin his Budget Speech has already made
it clear what is the Government'’s policy.

National Renewal Fund

+
*104. SHRI V. KRISHNA RAO:
SHRI SUDARSAN
RAYCHAUDHARI:

Will the PRIME MINISTER be pleased
to state:

(a)whetherthe Union Govemment pro-
pose to set up a National Renewal Fund for
the workers;
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(b) if so, the sallent features of the
proposed fund; ‘

(c) whetherthe Government proposeto
consult various trade unions and State Gov-
ernments in this regard; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF.P.J.
KURIEN): (a) to (d). A statement is laid on
the Table of the House.

STATEMENT

(a) and (b). Government have consti-
tuted a National Renewal Fund. The Fund
will provide assistance to meeting costs of
retraining and redeployment of labour and
also provide compensation to labour in the
event of restructuring of any industrial unit.
The Fund would help technological
upgradation and modernisation in Indian
industry. The fund would cover both public
and private enterprises with contributions
from Government of India, State Govern-
ments, Financial Institutions, General Insur-
ance Corporation of India and Industrial
units.

The Fund will be administered by the
Ministery of industry. Procedures foradmin-
istering the Fund are being worked out.

(c) and (d). The Ministry of Labour has
constituted a Special Tripartite Committee
to consider the impact of New Industrial
Policy on Labour and other related issues.
The Concept paper on National Renewal
Fund was placed before the Committee at
its second meeting held on'20.1.92 in New
Delhi.

The Special Tripartite Committee is
composed of representatives of Govern-
ment, employees and Trade Unions.

The Copcept paper was also circulated
at the State Labcur Ministers’ Conference
on 6th February, 1992. .

SHRI V. KRISHANA RAO. Sir, | con-
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gratulate our hon. Prime Minister and con-
cemed Ministers for implementing this new
Industrial Policy and lifting the poorest of the
poor below the poverty line today. May |

know from the Government whether the

Government has formulated any concrete
scheme for implementation of this National
Renewal Fund, if not, when the concrete
scheme would be implemented?

MR. SPEAKER: Is there a concrete
scheme and what is the concrete plan of

implementing it?

PROF. P.J. KURIEN: Yes, there is a
concrete plan. Our Finance Minister has
already allocated, as the House is aware,
Rs. 1000 crores from IDA and Rs. 1000
crores fromdisinvestment plan and already
during the last Budget there was Rs. 200
crores. Thus, we have a provision of Rs.
2200 crores, out of which Rs. 500 crores will
be speclally earmarked for weaker sections
separately, who are affected by the policy
changes the remaining will be for re-
training and redeployment of the workers
who are affected by restructuring. And Spe-
cific action plan is on the stage of formula-
tion.

SHRI V. KRISHNA RAO: Sir, will the
hon. Minister be pleased {o state whether
this Fund will be getting Budget allocation at
least for the next five years as it was in the
case of .D.B.L.? .

MR. SPEAKER: Mr. Minister, can you
guarantee for the next five years?

PROF.P.J. KURIEN: Sir, it is already
clear for the next year. For the coming
years, as the situation demands the Gov-
ernment will react to it.

SHR! SUDRASAN RAYCHAUDHURI:
Sir, the concept of National Renewal Fundis
closely linked with the present Government’s
exit policy which is one of the crucial ele-
_ments of the new economic policy against
which there has been a lot of discontent-
ment and today itself the Left Front M.Ps.
and M.L.As. from the whole of the country
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are staging a Dhama. In the written state-
ment, the hon. Minister himself stated that
the meeting of the special Tripartite Com-
mittee was held on 20.1.1992 and the Con-
cept paper was also circulated at the State
Labour Ministers’ Conference on 6.2.1992:
| would like to know from the hon. Minister
what were the reactions of the different
central trade unions and of the different
Labour Mlnlstars of the States of India to-
wards this National Renewal Fund.

| also want to know from the hon.
Minister whether the Government is ready
to reconsider the entire concept of National
Renewal Fund and exit policy too in the light
of that reaction. )

PROF. P.J. KURIEN: Sir, I would like to
answer the second part of the question first

_ because Govemment do not consider i

necessary to reconsider the question of
National Renewal Fund because Govemn-
ment feel that it is in the interests of the
workers, that this Fund should be there and
it is not necessary to reconsider . With
regard to exit policy, | do not kriow from
where the hon. Member is saying what he
said. What we all said is that sick units will
be referred to B.I.F.R. which Is the body to
find outwhether a unit can be revived or not.
The question of exit does not come. There
is no exit at all. We want o revive, to the
extent possible, all sick units and k is forthe
B.1.F.R. to decide finally. That Is the answer
to the second part of the question.

With regardtothe first part, it istrue that
a Concept paper has been discussed in the
special Tripartite Committee. if you permit,
my senior colleague Shri Sangma who was
Chairing that meeting and who Is here may
answer that quesflon and he may be able to
give details of it.

MR. SPEAKER: No. It is not like that.

. (Interruptions)

+ PROF.P.J. KURIEN: O.K. | will share
whatever information that Is available with

me.(interruptions)
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THE PRIME MINISTER (SHRI P.V.
NARASIMHA RAO): The other Minister has
bean dealing with . | can always make
available to the hon. Members the latest
position in the negotiations in the Tripartite
Committee. That should be no problem.

SHRI SUDARSANRAY CHAUDHURL:
Sir, 1 would like to know what is the precise
reaction of different trade unions expressed
in the special Tripartite meeting and also
what is the reaction of the State Labour
Ministers.

PROF. P.J. KURIEN: The Concept
paper was circulated to the State Labour
Ministers. | would like to categorically say
that the trade unions welcomed re-training

. and re-deployment of the workers because
lost of the trade unions are convincedthatis
in the interests of the workers. (/nterrup-
tions) :

SHRI SUDARSAN RAYCHAUDHURI:
Do you agree to the concept?

PROF. P.J. KURIEN: | will give you the

information. Let me say. (Interruptions) .

Please bear with me.(/nterruptions)

SHRIP.V. NARASIMHA RAO: Sir, It is
put to a wrong minister. The point is that a
Tripartite conference is going on. Consulta-
tions are going on. Now It is not possible
from day to day to report what has been the
position. | am prepared to tell the hon.
Member or any other member what the
position as of today is. But that will have to
come from the other Ministry or the Minister
dealing with that subject. | am sorry that the
Industries Ministry is not dealing with this. It
is Shri Sangama who Is dealing with it. | also
the labour Minister. | am under obligation to
give that information to the House or to any
Member. | am prepared to do that.

SHRI RAM NAIK: Sir, a question was
asked whether a concrete plan has been
formulated. The reply to It had not come.
That means the concrete, it appearg, is
without cement. Now; my specific question
is; Whatever is being drafted or whateveris

MARCH 4,1992

_ Oral Answers 20

beingformulated, willthe Prime Ministersay
that is the exact position as on today about
this issue so that we will come to know of it.
And the Prime Minister has volunteered to
say that he will give the information about
this issue of the plan which is being
formumated- the latest position as to where
it stands. It he can inform us, we will be

happy.

SHRI P.V. NARASIMHA RAO: One
pointin the latest position is that not a single
worker has bet 1 thrown out of employment.

SHRI P.C. CHACKO: Sir, the National
Renewal Fundis an extraordinary steptaken
by the Government to provide re-training
and re-deployment of workers in the event
of their suffering due to this new Industrial
Policy. A very conscious and conserted
vilification campaign is being taken up by
some trade unicns especially the left trade
unions who are sitting on dharna for no
reason today | want to know whether the
Govemment will call a conference or call
these trade unions andtryto convince them
andtryto persuadethemfromthis unneces-
sary agitation which dilutes the whole ben-
efit which is derived out of this new Industrial

- Policy and take new initiatives?

SHRIP.V NARASIMHA RAO: Sir, as |
said, the consultations are going on. So far
as the agitation is concemed , we all know
that 2gitation needs no reason

SHRI SUDARSAN RAYCHAUDHURI:
It is not correct to say like that. The whole
nation knows what were the reasons for
which the Reft Front M.Ps. are taking a
dharna therg.(Interruptions). Yes, political
and economic also. That is the precise
rezason. There is definitely a.reason. No, it
cannol be distorted like that. The whole
nation knows what your policies are aimed
at.(Interruptions)

MR. SPEAKER: You need not have to
reply. You just keep quiet please.

Now question No. 107, Shri Narain
Singh Caudhri
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[Translation)
Supply of soft Coke to States

*107. SHRI NARAIN SINGH
CHAUDHR!: Will the Minister of COAL be
pleased to state:

(a) the criteria for providing soft coke to
various States; and

(b) the quantity provided to each State
during the last three years?

[English)
THE DEPUTY MINISTER IN THE
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MINISTRY OF COAL (SHRI S.B.
NYAMAGOUDA): (a) and (b). A Statement
is laid on the Table.ef the House.

- STATEMENT -

(a) Allocations of soft coke are being
made by Ministry of Coal on halt yearly basis
in favour of consuming States/Union Terri-
tories inter alia taking into account their
requirements and past allocations.

(b) Details of soft coke despetches to
each State/Union Territory during the last
three years are given as under:- -

(Figures in ‘000 tonnes)

State/UT 1989-90 1990-91 1991-92
(Upto jan. 92)

1. Eihar 423.1 436.4 343.56
2. West Bengal 379.3 244 .4 185.54
3. Uttar Pradesh 33.10 26.0 ?9.18
4. Orissa 0.10 - -
5. Madhya Pradesh 1.2 3.8 1.65
6. Maharashtra - - -
7.  Gujarat 1.9 1.7 4.36
8. Rajasthan 1.00 0.4 -
9. Dethi 50.1 40.8 21.49
10. Punjab 0.1. - 0.01
11.  Haryana 0.1 0.2 0.20
12.  Tamil Nadu - - -
13.  Andhra Pradesh - - -
0.38

14. Karnataka
15. Kerala

16. .Jammu & Kashmir

0.4 08 -
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(Figures in 1000 tonnes)
State/UT 1989-90 1990-91 1991-92
(Upto jan. 92)
17.  Himachal Pradesh - 0.2 : 0.06
16, Chandigarh . . -
19. Assam 7.7 9.5 2.95
20.  Sikkim o1’ 9.2 1.85
21. Nagaland 6.2 5.7 215
22, Arunachal Pradesh 0.4 0.5 0.34
23. Mizoram 0.7 33 0.17
24, Tripura . . -
25.  Manipur - - 0.15
26. Meghalaya . . 0.10
7
[ Transiation) facing lot of problems and our accumulated

SHRINARAIN SINGH CHAUDHRI: Mr.

- Speaker, Sir, in reply to the part (b) of my

question it has been stated that except

Gujarat coal has been supplied in lesser

quantity as compared %o the previous years

to almost very State in 1991-82. What areits
reasons? ’ .

{English)

THE MINISTER OF STATE OF THE
MINISTRY OF COAL(SHR! P.A SANGMA):
Sir, the production of soft coke has been
coming down year by year, and | must
confess before this august House that partly
it has been intentional because the cost of
production of soft coke is very high.

Sir, today the cost of production of soft
coke per tonne is Rs. 555, and the State
Govemnment has fixed the selling price of
soft coke only at Rs. 175 per tonne. Thefe-
fore, it has become very unviable. And |
must also say that Coal India has been

loss is Rs. 2500 crores and one of the areas
where the contribution of the losses has
been coming from is this sector and there-
fore, in order to make Coal India viable we
have not been producing much of soft coke
as a result of which | must admit that the
supply of soft coke to the State Govern-
ments had come dcwn considerably over
the years.

(Translation)

" SHRINARAIN SINGHCHAUDHRI: Mr.
Speaker, Sir, | come to the second supple-
mentary. Willthe hon. Ministerbe pleasedto
state whether soft coal is produced accord-
ing to the demand and needs of the States.
i not, the percentage of less production
than the demand and the measures being
taken to remove this shortage.

(English)

" SHRI P.A SANGMA: Sir, the produc-
tion of cooking coalin 1990-91 was 6.52and
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itis certainly less than the previous year. As
| have said, the production is coming down

and as a result of this, we are not able to °

.meetthe requirements of the State Gevern-
ments. But, we have a plan to make coal as
-a domestic fuel in this country. We have
taken up two major steps for that. One is to
have a special smokeless fuel unit and the
other Is setting up of bricketting Unit. The
setting up of bricketting units will be much
more easier. There ara two problems of coal
becoming a domestic fuel. It creates a lot of
smoke. Therefore, we have developed a
technology for that and that problem has
been overcome. The secondproblemisthat
the coal takes a long time to burn. It takes
five to 10 minutes to burn. We have to put
some firewood and then out the coal and
then it bums. In some countries like France
and Korea, they have developed a technol-
ogy where coal can be burnt instaritly. Itcan
be Iignited instantly with a match box. We
have sent samples of ourcoalto France and
just about aweek ago, ithad come back with
allthe results. France is agreeable to give us
that technology aiso. After having got that
technology, ! think, we can go in a big way
to popularize zoal as a demestic fuel, but |
must say that it is going to take some time.

[Translatior}

SHRI HARIN PATHAK: Mr. Speaker,
Sir, through youy, | would like to know from
the hon. Minister whether coal is supplied to
the States acccrding to their demand. Do
you supply coal in accordance with the
advance deposited under cash and carry
system?

- MR. SPEAKER: lts reply has already
been given. He has already stated that thay
are not able {0 supply the coal as per
requirement. ’

[Engiish)

SHRI SHOBANADREESWARA RAO
VADDE: Mr. Speaker, Sir, from the reply
givenby the hon. Minister thera is no i 1dica-
tion at all regarding the allotment of ccke to
the State of Andhra Pradesh. The Sponge
Iron (India) Limited, a public sector under-
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taking is being closed in Palvancha for want
of supply of coal. So, in view of the fact, will
the hon. Minister take note of the require-
ment of that particular public sector unit and
take adequate steps to supply tothe unitthat

the unit do not become sick?

SHRI P.A. SANGMA: Sir, soft coke is
normally used only in those states where the
coal is produced. There is a crude way of
processing the coal and it is mainly confined
to two major states of India, they ar@ West
Bengal and Bihar.

SHRI SHOBANADREESWARA RAO
VADDE: In Andhra Pradesh also, Singareni
colleries is there.

SHRI P.A. SANGAMA: This question
has been addressed to Coal India. That is
why | have no information, but I will collect
the information and give it 10 you. As far as
the second part of the question is con-
cerned, | will look into that.

New Drug Policy
*108. SHRI PRITHVIRAJ D.
CHAVAN:
SHRI DATTARAYA
BANDARU:

Will the PRIME MINISTER be pleased
to state:

(a) whether tAhe Govemment are con-
sidering to revise the national drug policy;

(b) if so, the changes likely to be ef-
fected; and

(c) the time by which the new policy is
likely to come into force?

THE MIN'STER OF STATE OF THE
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTAMOHALN): (a)to (c).The
raview of the Drug Policy, 1386-and Drugs
(Price Control) order, 1987 is under the
active consideration of the Government.

éHRI PRITHVIRAJ D. CHANVAN: Sir,
the policy is under review, but there are
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serious difference about which drugs are to
remain under the Price Control Order. The
reported decision to reduce the number of
drugs from 143 to 63 and dropping of 62
drugs from the Price control Act is consid-
ered inflationary and anti-poor. There are
representations by many voluntary
organisations to reviewthis decision. In view
of this, | would like to ask the Minister
whetherthere is any proposal to shift taking
pricing decisions fromdepartment of chemi-
cals to another body like the Drug price
Control Commission orssome other inde-
pendent body.

DR. CHINTA MOHAN: We have ap-
pointed a committeg to study this pricing
scheme. In three months’ time, they may
give the recommendations. After that, we
will be able to say about it.

SHRI PRITHVIRAJ D. CHAVAN: It is
well-known that action under the U.S. trade
Act, Super 301 has been really promoted by
the U.S. Pharmaceuticals industry which
wants Indian Patent Laws to be changed. I
that is accepted, it is going to increase the
price of druge and pharmaceuticai items in
india by as much as five to tan times.

| want to azk whether the delay in
announcing drug policy is as a result of U.S.
pressure and whather this guaestion has
come up in the bilateral negotiation with the
U.S. Government

DR. CHINTAMOHAN: There is nopres-
sure from any side. But before giving the
policy to the peopie, we want to take all the
views of Parliament and others.

SHRI DATTACRAYA BANDARU: The
answerwhichthe Minister has givenis, “The
policy is under the active consideration”. |
want to know, through you, what is the
meaning of “active consideration.”

MR. SPEAKER: “Active consideration”
means consideration. :

SHRIDATTATRAYABANDARU: Iwant
to know the inner meaning. Outer meaning,
| understand.

MARCH 4,1992

Oral Answers 28

Because of the policy of dilly dally of thb
Government, adulteration and mushroom
growth of industry has come up. Because of
this, the prices have algo increased.

To control the prices and to avoid adul-
teration, are any special measure going to
be taken by the Government?

DR. CHINTA MOHAN: the Ministry of
Health is dealing with it. The Drug controller
of India is taking the review of that.

DR. KRUPASINDHU BHOI: While re-
ducing the number of drugs from 120 to 60
under the Drug Price Contrcl Order, will he
t{ake cognizance that essential drugs which
are being used for purposes like anti-TB,
anti-leprosy, anti-malaria are not affected
and the prices are not affected by
liberalisation?

DR. CHINTA MOHAN: About this idea,
we will study and take some cecision at the

apporopriate time.

SHRI SYED SHAHBUDDIN: The wo:id
health Organisation, considering the inci-
dence of diseases in the tropical countries,
has worked ott a standard list of essential
drugs which would be available at reason-
able prices for the people. What | would like
to know fromthe hon. Minister is, in working
out his list f 60 and odd drugs, has he
included all those drugs which have been
considered essential for the tropical parte »f
the worid, for example, our country?

DR. CHINTA MOHAN: That is to tak
aboutthefuture policy. At present, underthe
1986 drug policy, all these essential drugs
are there.

SHRIMURLIDEORA: The basic objec-
tive of the drug policy is to provide quality
drugs at a cheaper price. For the last two
months, more than 12,000 drug manufac-
turing units which are manutacturing under
the loan licensing system with the bigger
pharmaceutical industry as ancillary units -
are closed down due to lack of coordinatio-
between the Ministry of Health and the
Department of Fertilizers and Chemicals.
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The Drug Contfollerwho is supposedto
the activities is not in a position to
" 'saywhetheraparticutar unit is right whether

it will not be making spurious drugs.

I would request the Prime Minister that
theMinistry willintervene and seethat 12,000
units which are established all over India
start functioning again.

MR. SPEAKER: This is aboutthe policy.

DR. CHINTA MOHAN: Some people
wenttothecomsam!ma courts are going
into it.

[ Translation]

Share of Foreign Borrowings in Capital
investment

*110. NITISH KUMAR:
SHRI BHAGWAN SHANKAR
RAWAT:

Will the PRIME MINISTER be pleased
to state:

(a) the share of foreign borrowings in
the capital investment in allthe public Sector
Undertakings;

(b) the estimated amount paid as inter-
est on these borrowings; and

(c)the net profitearned by these under-
takings during 1990-91?

[English]

THE MINISTER OF STATE IN THE
MINISTRY OF INDISTRY (SHRI P.K.
THUNGON): (a) As on 31.3.1991, foreign
loans constituted 15.54% of total invest-
ment in Central Public Sector Enterprises.

(b) Interest on foreign loans amounted
to Rs. 1338.57 crores during 1990-91.

(c) Central Public Sector Enterprises

eamed overall net profit of Rs. 2367.74 -

crores during 1990-91.
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[ Translation) '

SHRI NITISH KUMAR: Mr. Speaker,
Sir, in reply to the part (c) of the question, the
Government has stated that there was a
profit of about Rs. 2367.74 crores in 1990-
91, while replying a question in the Rajya
Sabha the Govemment sald that the profit
was, Rs. 3781 crores in 1989-90. It means
the profit iIs decreasing every year. We
would lke to know from the Government
whether there is any time bound action plan
to make the public sector more efficient so
that more profit can be eamed from it, and
wasteful expenditure may be reduced. Fur-
ther, | would like to know whether the Gov-
emment is willing to prepare any time bound
action plan for increasing net profit of this
sector.

[English]

MR. SPEAKER: Your question relates
to the foreign borrowings in capital invest-
ment in all public sector undertakings and
the net profit earned by these undertakings.

SHRI P.K. THUNGON: The reason for
decrease in profit was due mainly to low
production of crude oil and also due to rise
in wages and cost of inputs besides the Gulf
War.

As regards the programme forincrease
of production, it has been clearly stated
already In our new industrial policy that we
are striving for more production and for

more efficiency.
[Translation]

SHRI NITISH KUMAR: Mr. Speaker,
Sir, with regard to extravagance and ineffi-
clency of the public sector, | would like to
know from the Government whether it has
taken any decision to chalk out such
programme for making public sector more
viable, whether the Government is going to
constitute an expert committee to give sug-
gestions is this regard or whether the Gov-
emmentis going to include employeesinthe
management to improve the funalkming of
public sector units.
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[English]

SHRI P.K. THUNGON: Making public
sector enterprise efficient is a continuous
a review of the perfor-
mance of every public sector undertaking
almost every month and every year.
Modemising and making & efficlent is a
continuous process. | have already stated
that we are taking various measures in the
light of the new industrial policy to make the
public sector units more efficient and these
measures have already been discussed in
this House. We have plans and programmes
for revival, revitalisation and moderisation
of various public sector units. i the hon.
Member wants to know the specific units, |
can supply him the list later on.

[ Transtation}

SHRI BHAGWAN-SHANKAR RAWAT:
Mr. Speaker, Sir, under the planned devel-
opment programme, the Government of
india has invested a large amount in the
public sector industries.  would like to know
from the Government as to how many of
them are running in loss and the names of
those industries and how much amount has
_been invested by the Government in these
industries.

[English]

MR. SPEAKER: Can you supply the
statistics? Do you have. mam at the mo-
ment?

SHRIP.K. THUNGON: At the moment,
I do not have the statistics. But | can saythat
till 1989-90, the total sick industrial units
were 90. There were eight other sick units.
Out of the 244, 131 were making profits.

DR. DEBI PROSAD PAL: The Public
Sector Undertakings often import foreign
technology. For paying the consideration in
foreign technology, they might pay elther in
foreign exchange orare offering equity capl-
1al. Is there any proposal in the case of
Public Sector Undertakings that, when they
import foreign technology, the consider-
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ation may be they shouid pay k by the issue
of equity capital for the foreign investors?

SHRI P.K. THUNGON: So far as this
aspect is concemned, | do not have any
specific proposal. But our Industrial policy is
quite clear on this. There Is nd such
restriction up to a certain level of equity.

[ Translation}
' Jawahar Rozgar Youjana

*111. DR. P.R. GANGWAR: Wil the
PRIME MINISTER be pleased to state:

(a) whether the Government have
increased the allocation of funds for imple-
mentation of the .Jawahar Rozgar Yojana;
and

(b) if so, the detalls thereof?

[English)

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(SHRI G. VENKAT SWAMY): {(a) No, Sir.

{b) Does not arise.
[ Translation)] _
" DR. PARSHURAM GANGWAR: Mr.
Speaker, Sir, | would like to know the funds
that have been allocated ta various States
under the Rozgar Yojana? Has allocations

to Uttar Pradesh has been increasing keep-
ing in view its backwardness?

MR. SPEAKER: He Is asking questions
about Uttar Pradesh?

SHRI G. VENKAT SWAMY: Mr.
Speaker, Uttar Pradesh has aiso been allot-
ted funds under Jawahar Rozgar Yojana.
Govemnment of india had an annual Budget
of Twenty one hundred crores forthis Yojana.
Out of that budget, each state Is allocated
fund in proportionate to the population living
under poverty-line in villages in a particular
State. Uttar Pradesh has aiso been alio-
cated Rts share in this manner.
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DR. PARSHURAM GANGWAR: Mr.

Speaker, Sir, §the allocationto Uttar Pradesh

has not been Increased, it should be in-

. creased now, keeping in view its backward-
ness.

MR. SPEAKER: ltisasuggeﬂlon l
does not require an answer.

[English)

SHRI RAMESH CHENNITHALA: Sir,
there are a number of complaints regarding
the implementatioh of Jawahar Rozgar
Yojana programme. | would lke to know
from the hon. Minister whether the Govern-
ment would conduct a concurrent evalua-
tion about the programmes and try to rectify
the lacunae and sort out the compilaints.

[Translation)

SHRIG.VENKAT SWAMY:Many Com-
plaints have been received in this connec-
tion and we are trying to take action in this
regard.

[English)

SHRI K.P. REDDAIAH YADAV: The
hon. Minister has stated that there is no
increase In the allocation of funds under the
Jawahar Rozgar Yojana. Does the hon.
Minister know that by this the creation of
rural employment was reduced by 20 per
cent due to devaluation of the rupee? To
plug the gap, whamthcaovnmmmm
to do?

[Translation]

SHRI G. VENKAT SWAMY: Devalua- -

tion would not affect it.

- MR. SPEAKER: He says that due to
devaluation allocation wouid decline by 20%

[English]

THE PRIME MINISTER (SHRI P.V.
NARASIMHA RAO): | wouid like to explain a
little here. This year has been particularty
difficult and we all know that. So, accorging
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to the possibilities of this year, that is the
current year 1991-92 there has been a fittle
reduction in all sectors. | did not want this
reduction In rural development. But still we
had to content with certain reductions. In
1992-93, we have taken prompt action to
make up for this reducation, not only to the
extent it has been reduced in the current
year, butwe have gone beyondthat. Andwe
have found money from other sources to
make up forthis. This is the position. | have
to admit.(interruptions)

[ Translation}

PROF. RASA SINGH RAWAT: I You
reduce the States allocations then it would
slaldaveloptmntpmcesslqﬂresue.

(Englsh}

SHRIP.Y. NARASIMHA RAO: | amnot
unaware of the consequences that would
follow a reduction in the outlay on Jawahar
Rozar Yojana. It is true that this has hap-
pened in the current year. We have taken
steps to see that itis not repeated in the next
year. In fact, i has been increased and the
Finance Minister has already said that in his
speech.

[ Translation}
SHRIMATI KFIISHANA SAHI Mr.

funds to the States under Jawahar Rozgar
Yojana. | would like to know as to whether
any has been done in regard to
the funds so allocated by the Central Gov-
emment. If so, the outcoms thereof.

SHRI G. VENKAT SWAMY: | have
already stated that some complaints have
been recelved inthis respect. State Govern-
ments and Central Govemment both are
investigating into them.

SHRIMATIKRISHNA SAHI: | would like

to submit that when Central Govemment is
funds to various State Govern-

ments then it shouid also monttor the afloca-
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tion so made. It should not be left on State
Govemnments.

SHRI G. VENKATSWAMY: What we
are doing, is correct

(htonmlons)
Industrial Estates in Rural Areas

*112. SHRI RAM NARAIN BERWA: -

Will the PRIME MINISTER be pleased to
state:

{(a) whether the Union Government
propose to set up industrial estates in the
rural areas on the lines of big towns and
clties; and

(b) if so, the salient features of the new

policy proposed in this regard during the
Eighth five year Plan?

[English]

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF.P.J.
KURIEN): (a) and (b). A statement is laidon
the Table of the House.

STATEMENT

(a) and (b). There is no proposal to set
up Industrial Estates in Rural Areas by the
Central Govemment. However, a Scheme
of integrated Infrastructural Development
{(Including Technological back-up Services)
for Small scale Industries in Rural/Back-
ward Areas has been included in the Eighth
Five Year Plan (1992-97) proposcals in
pursuance of Policy Measures for promot-
ing and strengthening small, tiny and viliage
enterprises announced on 6th august, 1991.
The draft Scheme is under finalisation in
consultation with the concerned authorities
in the Centre and State/UT Govemments.

[Translation)

SHRI RAM NARAIN BERWE: Mr.
Speaker, Sir, | would ike 10 submit that
China and India are facing similar problems
on the population and employment front.
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But China has made great progress in rural
development by establishing rural indus-
tries in their country. Has Govemmentever

mmommmmmmby
China?

[Englshj

PROF.P.J. KURIEN: | do.not think we
need to adopt any system of .any other -
country. We have our own systemwhich we
feel very effective.

[ Transtation]

SHRI RAM NARAIN BERWA: Mr.
Speaker, Sir, our Prime Minister'has stated
just now that greater emphasis is being taid
on rural development since 75% of poputa-
tion lives in villages. | would lke to know
through you whether Government consid-
ors & sutficient to implement the policy of
lmogmad infra-structural Development for

of villages. Would it be

the development
possbie to develop villages through:it?

MR. SPEAKER: Hon. Minister , please
state whether you consider this scheme

_sufficlent for the development of villages?

[Enghshj

THE PRIME MINISTER (SHRI P.V.
NARASIMHA RAO): Nobody can claim that
in the five year plaus, there will come a plan
where eveything will be completely done.
There will always be deficiency; there wiltbe
growing needs. And our capacity to meet
those ngeds is limited by the over all. re-
sources available In the country.

[Transtation}

SHRIDAUDAYAL JOSHI: Mr. Speaker,
Slr, is & true that under the new policy even
hvlquupalodubdgoo&am
produced? Even then Government is not
promoting themi.

MR. SPEAKER: Your Hindi should not
be more difficult than English.

SHRI DAU DAYAL JOSHI: Keeping in
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-view the fact that no foreign exchange is
Meing spent on the production of export-
orientedgoodsthe Govemmentshouldclarily
as to whether it intends to provide special
grants to promote rural export-oriented

goods.
[English}

PROF. P.J. KURIEN: |amsorry it is not

s0. In fact, the whole Industrial Policy of the

, Government is aimed at promoting and
encouraging export-oriented industries. |
canquote a number ot cises fremthe Policy
itself. We are trying to improve our export
potential by improving the quality, techno-

.logical upgradation and by giving allencour-.

agement to export promotion indusiries.
[ Translation]

‘SHRIRAJENDRAAGNIHOTRI: Would
the honorable Minister be pieased to state
the areas which are imbalanced from indus-
trial development point of view. Would the

' Government conduct any survey to ident:ty
the areas where industries can flourish
Govemment takes Iinitiatives for establish-
ing industries there? Would the Govern-
ment try to asiablish industrie< on the basis
of such a survey under the new policy?

[English)

PROF. P.J. KURIEN: Yes, Sir. The
Govemment i3 already having a listof the
backward areas in the country. And the
Govemment iz trying, whatever is possible
to attract thg industries in those areas. We
have a Growth Cenire Scheme through
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which we aretrying to provide the infrastruc-
ture in the backward areas. ’

—————

WRITTEN ANSWERS TO QUESTIONS

[English]
Jodhpur Lift Canal Project
*106. SHR! GIRDHARI LAL

BHARGAVA: Will the Minister of PLAN-
NING AND PROGRAMME IMPLEMENTA-
TION be pleased to state:

(a) whether a water supply schems of
Jodhpur lift Canal from Indira Gandhi Canal
was sanctioned by the Central Public Health

. and Engineering Organisaﬁlon in 1989;

(b) it so, the amount made available tor
this project during 1991-92fromthe sources
of Ministry of Defence, LKe Insurance Cor-
poration/State Plan (Urban and Rural);

(c) whether the Life insurance Corpo-
raticn has given its share forthis project; and

{d) it not, the reasons therefor and
action taken in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF - PLANNING AND
PROGRAMME IMPLEMENTATION (SHRI
H.R. BHARDWAJ): (a) Yes, Sir.

(b} The Gevernment of Rajasthan had
plarnad to make Rs. 25.52 crores available
forthis project during the year 1991-92 from
the foliowing sources:-

(Rs. crores)
Original Provision
Allocation made so far
) Defence Loan 4.00 4.00
)  State Plan:
12.00

Urban

. 9.50
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L (Rs. crores)
Original Provision
Allocation made so far
Rural 202 2.02
i) LICLoan 10.00
(anticipated)
Total: " 25.52 18.02

(c) The LIC has sanctioned a loan of
Rs.23.69 croresinJune, 1989 forthe project
outside plan allocation atthe then prevailing
commercial rate of interest of 14%. The
_ interest rate on such schemes has now

been enhanced to 18% per annum.

Rajasthan Water Supply and Severage
Corporation has not so far complied withthe
requirements for lifting any Instalment ofLIC
loan for the project.

(d) The Government of Rajasthan has
not yet sent any request for release of first
instalment of LIC loan due to high rate of
interest; Matter of availing the already sanc-
tioned LIC loan outside pian allocation at
commercial rate of interest is under consid-
eration of the State Government.

{Translation]

Small Scale industries in Madhya
Pradesh

*109. SHRI PHOOL CHAND VERMA:
Wil the PRIME MINISTER be pleased to
state:

(a) the number of small scale industries
set upin Madhya Pradesh during 1991-92;

(b) whether this number is low as

comparedtothe previoustwo years; lso. to
what extent; and

(c) the steps taken or proposed ;o be
taken to set up more small scale industries
in the State?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN): (a) and (b). As per information
fumished by Govt. of Madhya Pradesh, the
number of registered small scale units set
up in Madhya Pradesh during the period
April, 1991 to January, 1992 was 18,048.
This is higher than the number of registered
small scale units set up during the corre-
sponding periods of 1989-90 and 1990-91.

(c) the policy measures for promoting
and strengthening small, tiny and village
enterprises In the country including Madhya
Pradesh were laid in Parliament on 6th
Augusg, 1991,

[English)
- Project H-porp of Growth Centres

*113. SHRI ANNA JOSHI :
PROF. (SHRIMATI) RITA
VERMA :

Wil the PRIME MINISTER be pleased
to state:

(a) the States which have sent project
reports of growth centres to the Union Gov-
emment;
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(b) the broad detalls of the proposals
sent to the Union Government by the Gov-
ernments of Uttar Pradesh, Rajasthan,-
Maharashtra, Gujarat and Andhra Pradesh;

(c) the action taken by the Union
Government thereon; and

(d) the fund:* if any, allocated to these "
States in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN): (a) to (d). Project reports have
been recsived from the Governments of
Andhra Pradesh, Goa, Gujarat, Haryana,
Jammu & Kashmir, Karnataka, Kerla,
Maharashtra, Madhya Pradesh, Nagaland,
Orissa, Punjab, Rajasthan, Tamil Nadu,
Tripura and Uttar Pradesh.

Underthe Growth Centre Scheme, Uttar
Pradesh, Rajasthan, Maharashtra, Gujarat
and Andhra Pradesh have been allotted 8,
5, 5, 3 and 4 Growth Centres, respectively.
Thefinal selectionhas been made inconsul-
tation with the State Governments.

The Government of Uttar Pradesh had
sent 13 proposals which were Agra, Aligarh,
Barabanki, Bulandshar, Basti, Etawah,
Gorakhpur, Jhansi, Jaunpur, Kanpur Dehat,
Moradabac, Pauri Garhwal and
Shahjahanpur. From out of these, the Dis-
tricts of Bulandshar, Etawah, Gorakhpur,
Jhansi, Jaunpur, Moradabad, PauriGarhwal
and Shahjahanpur were selected.

The Government of Rajasthan had sent
10 proposals which were Bharatpur, Sawal
Madhopur, Bhilwara, Jhalawar, Bikaner,
Sirohi, Ajmer, Alwar, Dholpur and Behor.
From out of these the Districts of Bhilwara,
Jhalawar, Bikaner, Sirohi and Dholpur were
selected. .

The Govemment of Maharashtra had .

sent 12 proposals which were Parbhani,
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- Chandrapur, Nanded, Nashik, Ratnagiri,

Gadchiroli, Akola, Wardha, Kolhapur,
Yavatmal, Wardha and Dhule. From out of
these, the Districts of Akola, Chandrapur,
Dhule, Nanded and Ratnagiriwere selected.

The Government of Gujarat has sent 6
proposals which were Kutch, Banaskantha,
Bharuch, Surendra Nagar. Fromoutofthese,
the Districts of Kutch, Banaskantha and
Bharuch were selected.

The Government of Andhra Pradesh
had sent 8 proposals which were Nalgonda,
Medak, Khammam, Vizianagaram,
Prakasam Rajamundhry, Chitoor and
Anantapur. Fromeut of these the Districts of

‘Khammam, Vizianagaram, Prakasam and

Anantapur were selected.

From above States, only 4 projects
from Andhra Pradesh, 4 fromRajasthanand
2 from Uttar Pradesh were received upto
31.3.1991 and a sum of Rs. 50 lakhs each

* was released to them.

Minimum Needs Programme

*114. SHRI GANGADHARA

" SANIPALLI: Wil the Minister of PLANNING

AND PROGRAMME IMPLEMENTATION
be pleased to state:

(a) whether any survey has been con-
ductedto find outthe performance underthe
Minimum Needs Programme in the country;

(b) i so, the details thereof; and

~ (¢) the allotment made during the
current year for this programme?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATION (SHRI
H.R. BHARDWAJ): (a) No, Sir. There has
been no survey or study conducted at the
nationallevelto ascertainthe propress made
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under the Minimum Needs Programme.
However, the performance under the
programme is revised in inter-ministerial
meetings from time to time.

(b) Does not arise.

{c) An amount of Rs. 4282.07 crores
was allocated for the Minimum Needs
Programme during 1991-92.

20-Point Programme

*115. SHRI R. SURENDER REDDY:
Will the Minister of PLANNING AND

PROGRAMME IMPLEMENTATION, be"

pleased to state:

(a) whetherthe 20-Point Programme is
likely to be compressed into a 5-Point
Programme;

(b) i so, the details thereof; and

(c) the time by whlch itis aksly to be
implemented?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATION (SHRI
H.R. BHARDWAJJ): (a) No, Sir.

(b) and (q). Do not arise.
Setting up of Newsprint industries

"116. SHRI DHARMANNA
MONDAYYA SADUL: Wili the PRIME MIN-
ISTER be pleased fo state:

(a) whether some proposals for setting
up of newsprint industries are pending with
the Union Govemnment;

(b) it so, the details of such proposals
State-wise; and
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(c) the time by which these proposals
are likely to be cleared?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN): (a) Yes, Sir.

(b) Astatement s laid onthe table of the

(c) Government will take a view on’
these proposals in accordance with estab-

lished procedures. .
STATEMENT
Uttar Pradesh

(i) An application dated 9.1.1991 from
Shri R.K. Aggarwal for grant of letter of
Intent for manufacture of (i) Sugar (45,000
tonr:es), (ii) Newsprint (30,000 tonnes) and
(iii) Industrial Alcchol/Potable Alcoho! (28,000
tonnes) indistrict Ghaziabad (U.P.) atatotal
capital cost of Rs. 81 crores.

Assam

(i) An application dated 17.2.1992 from
Hindustan Paper Corporation Lt¢., (Central
Public Sector) forthegrantof Letterctintent
formanufacture of 20,000 tonnes per annum
of Newsprint within the overall licensed ca-
pacity of 1 1akh tonnes of papar ard paper
boards at its Cachar Paper Mil! i Assam,
involving installation of some balancingequip-
ment valued at Rs. 3 crores.

(i) An application dated 17.2.1992
from Hindustan Paper Corporation Ltd.,
(Central Public Sector)forthegrantof Letter
of intent for manufacture of 20,000 tonnes
per annum of newsprint within the overall -
licensed capacity of 1 lakh tonnes of paper
and paperboards at its Nagaon Paper Millin
Assam.
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Andhra Pradesh

(i) An application dated 10.9.91 from
Andhra Pradesh Industrial Development
Corporation Limited for the grant of Letter of
Intent for manufacture of Sugar (1.2 Lakh
Tonnes), Newsprint (1 Lakh Tonnes) and
Printing/Writing Paper (1 Lakh Tonnes) in
District East Godavari at total estimated
cost of Rs. 750 crores.

Nagaland .

(1) An application dated 26.2.92 from M/
s Nagaland Puilp & Paper Co. Limited for
grant of Letter of Intent for manufacture of
20,000 tonnes of Newsprint within the over-
all licensed capacity of 33,000 tonnes of
Pulp & Paper at its existing mill.

[Transiation]
Industrially Backward Districts in Bihar

~ *117. SHRI LALIT ORAON: Will the
PRIME MINISTER be pleased to state:

(a) tﬁe names of the industrially back-
ward districts in Bihar;

(b) the steps taken by the Government
for industrial development of these districts
and the type of industries to which priority is
being given by the Union Goverriment; and

(c) the time by which licences are likely
to be issued in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN): (a) The names of centralty de-
clared backward districts in Bihar are;-
Bhagalpur, Champaran, Darbhanga,
Muzatfarpur, Palamau, Purnea, Saharasa,
Santhal Parganas, Saran, Nalanda,

Nawadah, Gaya, Bhojpur,
Begusarai, Monghyr Khagaria and

Madhepur.
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(b) and (c). For promoting
industrialisation of backward areas, Gov-
ernment have announced a Growth Centre
Scheme to be implemented during the VIiil
Five Year Plan. The growth centres would
be endowed with basic infrastructural tacili-
ties like power, water, telecommunications
and banking. Under this scheme, Bihar has
been allotted six growth centres, five of
which have been selected and announced.
Four out of the five are in the backward
districts of Aurangabad, Bhagalpur,
Muzaffarpur and Pumea.

Govemment have not identified any
priority industries for the backward areas. In
thecase of industries subject of compulsory
licensing, backward areas are given consid-
eration while granting letters, of intent.

[English)

Crisis In Single Super Phosphate
Industry

*118. SHRIHANNAN MOLLAH :
SHRI GURUDAS KAMAT :

Will the PRIME MINISTER be pleased
to state:

(a) whetherthe Government are aware
of the serious problems being faced by the

fertilizer units producing single super phos-
phate all over the country;

(b) the total number of SSP units in the
country and the number out of these closed
recently, together with the reasons therefor;

(c) whether the Government have re-
ceived any memoranduminthis regard; and

(d) ¥ sb, the details thereot and the
steps proposedto be taken to overcome the
situation?
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THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHAN): (a) and (c).
Yes, Sir. A number of representations have
been received by the Government from the

Single Superphosphate (SSP) units about
their problems of liquidity and viability.

(b) There are about 80 operating SSP
units In the country. Out of them, as perthe
information available in the Department, 24
units have suspended SSP production.
However, some of these units continue to
produce Sulphuric Acid. The Units have
indicated the following as the main reasons
for stoppage of SSP production : severe
liquidity problem caused by inadequate/de-
layed payment of subsidy, imposition of
ceiling on subsidy and delay in compensat-
ing them for steep escalation in the cost of
various inputs.

(d) Ia the representations, it has been
urged that the SSP units are facing hard-
ships on account of ceiling imposed on
subsidy, delays in payment, etc. The ceiling
on subsidy has since been revised upwards
taking into account escalations in the cost of
imported inputs. Further, every effort is
being made to expedite payment based on
relevant data.

Consumer Counclis for Coal Sector

*119. DR. LAXMINARAYAN

PANDEYA :
DR.A. K. PATEL :

Wilfthe Minister of COAL be pleased to
state:

(a) whether one national leve! and five
regional level Consumer Councils for Coal
Sector have been formed;

(b) ¥ so, the details thereof; and

{c) the way in which these are likely to
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be helplul to the consumers?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRIP.A. SANGMA):
(a) to (c). Consumer Councils at the Level
of coalcompanies and at national level have
been visualised as an integral part of griev-
ance redressal process for coalconsumers.
Complaints recelved from consumers in a
coal company.will be monitored by a Re-
gional Coal Consumer Council. For this
purpose one councll may be sat up for each
coal company. In case the complainant
does not receive a reply within a month or
the complainan! is not satistied with the
reply, he may prefer a complaint to the
National Coal consumer Council proposed
tobe setupby Coal india Limited. Apartfrom
monitoring complaints the councils may also
deliberate on coa! requirements, supply of
coal, quallty of coai, commercial matters
etc. Since these counciis are to be set up
and operationalised by the coal companies,
they have been since advisedto take neces-
sary action in this regard.

Upliftment ot Rural Women folk

*120. SHRIMATI SUSEELA
GOPALAN: Will the PRIME MINISTER be
pleased 1o state:

(a) whether any specific programmes
have been chalked out to improve the con-
dition of the poor rural families headed by
women as identified in the National Per-

spective Plan; and

(b) if so, the main features of the plan
fogether with the delails of the programmes
chalked out therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(SHRIUTTAMBHAIH. PATEL): (a) and (b).
Poor rural families headed by women are
eligble for assistance under the on going
programmes like integrated Rural Develop-
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ment Prograrﬁm (IRDP), Development of

Women and Children in Rural Areas
(DWCRA) and Jawahar Rozgar Yojana
(JRY), etc. There is no separate programme
for poor women-headed rural households.

' Houses for Rural Poor
SHRI SUDHIR SAWANT:

SHRI K. RAMAMURTHEE
TINDIVANAM:

‘121,

Will the PRIME MINISTER be pleased
to state:

(a) the steps taken during the last six
monthsto provide low costfire-proof houses
to the rural poor in the country;

{b) whether 'he Government have
soughtfinancial assistar.ce from World Bank
and other agencies for this purpose; and

(c) it so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(SHRI G. VENKAT SWAMY): (a) to (c).
Central Building Research Institute (CBRI)
Roorkee functioning under CSIR has devel-
oped several construction techniques for
making the houses fire retardent. They have
been extending and propagating such con-
struction techniques in various rural regions
through their Extension Centres and by
organising demonstration programmes at
ditferant locations. The actions taken in this
regard during past six to seven months are
as under:-

1. Fire retardent thatches

With a view to popularize the technique

for making different type of thatches (com- -

monly used as roofing material in rural ar-
eas) the CBRI has given demonstration at 8
places in the states of Orissa and Andhra
Pradesh.
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2. Exhibitions

Exhibitions at Pune, Nagpur, Bhopal,
Bikaner and Roorkee have been organised
on the low-cost fire retardent house con-
struction for rural areas.

3. Integrated Tralning Programuins

Six training programmes on low cost
building materials and housing which in-
clude training in fire retardent construction
techniques of rural houses also have been
organised in recent past.

4. Indira Awsas Yojana (IAY)

Underthe IAY, which is aprogramme of
building houses for the poor among the
Scheduled Castes/Scheduled Tribes and
freed bonded labourers, the houses jo be
built are required to be durable and lasting,
meaning inter alia ithat they shcuid be fire-
resistant. The number of houses built under
the programme curing the period from Au-
gust, 1991 to January, 1992 is 87199, ac-
cording to the information furnished by the
States/UTs.

5. Workshops organised by other
agencies

The institute participates in the Work-
shops/Seminars organised by other agen-
cies and puts up the demonstration/exhibi-
tion on various items. Exhibition at 24
Parganas and Nagpur included the low-cost
fire retardent construction techniques.

6. Demonstration Houses

Low cost tire retardent techniques are
being used in the construction of demon-
stration houses at the following places where
the construction is currently in progress;

(a) 63 houses with latrines at village
Sonka and Palka-District

Bharatpur, Rajasthan.
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) sohmmmwsm

less chullas at village Bhaktadar

Bazat - District Barapefta, Assam.

(c) 100 houses with latrines and
smokeless chullas at village -
* Bidhan Nagar - District West

. Dinajpur, West Bengal.

7. Financial assistance from the World
Bank

No assistance has been sought sofarbythe
Government from the World Bank and other

agencies for this purpose. The question of
fumishing details, therefore, does not arise.

Removal of Carcasses of Dead
Animals

1164.  SHRI SHRAVAN KUMAR

PATEL: Wilithe Minister of URBANDEVEL- -

OPMENT be pleased to state:

(a) whether the careasses of dead
animals lying on roads and in the streets of
Delhl unattended for many days is a com-
mon-sight; and

{b) ¥ so, the details of the arrange-
ments made to ensure quick removal of
carcasses of dead animals?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHR) M. ARUNACHALAM): (a) and (b).
The Municipal Corporation of DQehi have
reported that contract has been awarded to
one ShriRamay, S/o Shri Attar Singh, C-48,
Kotia Mubarakpur, Trilok Colony, New Delhi
for Hiting carcasses of dead animals. The
contract is vaild for the period ending
31.3.1993. Shii Ramay has about 14 ve-
hicles in his fleet to lift the dead animals and
four telephone Nos. 690517, 4620321,
4820322 and 4680323 (R) for receliving the

complaints and this arrangement has been

considered to be adequate. The N.D.M.C.

MAHOH41M
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hasmmondlmomoeomwlhm :

same person.

The Cantonment Board has reported

that as soon as the dead animal comes to
the natice of the staft, k is emoved immedi-
ately and disposed off outside the

" Cantonement area.

Waiting List of Cooperative Group
Housing Societies

1165. DR. ASIM BALA: Will the Minis-
ter of URBAN DEVELOPMENT be pleased
to state:

-

(@ whdhormomcoopom )

Societies have scrapped the waiting list of
members of several Cooperative Housing
societies;

(b) it so, the names of such Societies
and the reasons for scrapping the list; and

(c) whether under the guidelines is-
sued by the Lt. Governor, Cooperative
Housing Socleties have been permitted to
maintain the walting list by filling up future
vacancles?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI M. ARUNACHALAM): (a) and (b).

Duringthe year 1991-92 wait lists have been

ordered 10 be scrapped in the case of the

Cooperative House Building Socleties as -

per details given below :-

1. bhwarNagatCOOporatlvorbt;u

Building Society—Wait list of 15 -

members has been scrapped as the
number of members had exceeded
the number of plots avaliable with
the society. .

2. Kohat.Cooperative House Buiiding

Society - The society had prepared
three walit lists of the members from
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time to time. However, this society
has only one piot avaliable. Since
land Is not avaliable withthe society,
it was decided 10 scrap all walt lists
except the list of 21 members filed
by the soclety in 1987.

(c) The directive dt. 5.7.77 of Lt. Gov-
emor, Delhi specifically provides that in no
case the membership In a society shall
‘exceed the number of plots avallable. How-
ever, walt list may be maintained to fill up
tuture vacancies which may occur only after
observing all the formalities in this regard.

Accumulated Lose/Profit by Public
Sector Undertakings

1166. SHRI MANI SHANKAR AIYAR:
Will the PRIME MINISTER be pleased to
state:

(a) the total accumulated net losses of
loss-making Central Public Sector Under-
takings during the period 1970-1991;

(b) the share of the National Textiles
Corporation and other Central Public Sector
Undertakings constituted by taking over,
falled private sectorenterprises, inthe same
period;

(c) the total accumulated net profits of
profit-making Central Public Sector Under-
takings, in the same period; and

(d) the share in accumulated net profits
of Central Public Sector Undertakings deal-
ing In petroleum and petroleum products, in
the same period?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI P.K.
THUNGON): (a) Accumulated Losses of
loss making Public Sector Enterprises in-
creased from, Rs. 427.54 crores as on
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31.3.70t0Rs. 15353.97 croresason 31.3.91.
() Accumulated losses of National

Textlle Group and other taken over Central
PSEs was as under :-

(Rs. in crores)

31.3.70 31 .3.91>

NTC (Group) - 1621.97

Other taken 737 2185.05
over PSEs

(c) Totalfree reserves of Central PSEs
increased from Rs. 248.74 crores as on
31.3.70t0Rs.31262.35croresason 31.3.91.

(d) Free Reserves of Petroleum Sector

. increased from Rs. 96.45 crores as on

31.3.7010Rs. 17281.11croresason 31.3.91.

Mode! Industry Clty

1167. SHRI SHIV SHARAN VERMA:
Wiii the Minister of PLANNING AND
PROGRAMME IMPLEMENTATION be
pleased to state:

(a) whether the sub-committee set up
by the Indo-Japan study commitiee regard-
ing setting up of an industrial model town
has submitted its report; .

(b) Hm.MMdhmn-
dations; and

(c) the steps proposed to be taken
thereon? )

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATION (SHRI
H.R. BHARDWA.)): (a) Not yet, Sir.

(b) and-(c). Do not arise.
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Cracks in walls of Government
Quarters

" 1168. SHR! KESRI LAL: Will the Min-
isterof URBAN DEVELOPMENT bepbasod
to state:

(a) whether the walls of a number of
Govemment quarters in Laxmi Bai Nagar
and Kidwai Nagar have developed cracks
for a long time and as a result of which &
becomes damp during the rainy season;

{b) ¥ so, the number of such quarters;
and

{c) the reasons for not repairing these
quarters inspite of lodging complaints in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRIM. ARUNACHALAM): (a) to (c). The
information is beings collected and will be
faid on the Table of the Sabha.

[Enghsh)
Prices of Colour Television
1169. SHRI ARJUN CHARAN SETHI:
Will the PRIME MINISTER be pieased to
state:

{(a) whether the prices of colour televi-
sion have been increased; and

(b) it so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES ANDPENSIONS (SHRIMAT1
MARGARET ALVA): (a) Yes, Sk.

{®) The increase in colour TV prices is
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mainly due to increased costs of raw mate-
rlals, components, manpower, transpon,
working capital and excise duty.

Per Capita Income of Women V
1170. SHRIBAPU HARI CHAURE :
SHRI MANIKRAO HODLYA
GAVIT :
Will the PRIME MINISTER be pleased
to state:

(a) the role played by Indian Women in

~ participation of work opportunities during

the last one decade;

(b) whether there has been a steady
increase in the case of women in the coun-
try, both rural and urban areas; and

{c) # so, the details regarding the
women participation in work as well as the
per capita income indicating the economic
status of the women in the country, State-
wise?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF LABOUR (SHRI PABAN SINGH
GHATOWAR): (a) and (b). The provisional
figures of Census, 1991 indicate an increas-
ing trend in the female work participation
rate in both rural and urban areas. The
percentage increase in the number of fe-
male workers is 42.26 in all areas, 40.25 in
rural areas and 60.99 in urban areas (ex-

cluding Assam and J&K).

(c) A statement giving State-wise in-
crease inpercentage inthe numberof women
workers during 1981-1991 in all areas, is
enclosed. State-wise data on per caphta
income of women workers indicating the
economic status of the women in the coun-
try is not available.
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| STATEMENT -

Percentage of Total Female Workers in 1981 and 1991 in Al Areas

Formales
Inclla/Stae or Union Percentage of Percentage increase
Terrttory workers in the numbero!
: . workers
1981 1991 @ 1981-91
1 2 3 4
india 19.67 273 4228
States
1. Andhra Pradesh 33.54 34.81 2842
2. Arunachal Pradesh 45.67 30.61 17.74
3. Bhw 13.50 1569 4085
4 Gpa 21.88 20.48 8.17 -
5 Gujarat 20.66 27.08 57.78
6. Haryana 10.60 129 34.83
7. Himachal Pradesh 31.86 4.7 31.94
8. Kamateks 2533 = 2027 30.35
9. Kerale 16.61 16.90 18.50
10. Madhya Pradesh 30.64 s2.53 3392
11, Mahrashtra 30.63 33.02 35.11

12 Manpwr : 39.48 3750 2147
13" Megheleya 37.49
4. Mizoram 37.72

16, Oresa 08 2518




50 Whlten Answers MARCH 4,1992 Wiktton Answers 60

' india/State or Union md Percentage increase ’
Terrhory wodkers in the numberof
workers
1981 1991 @ 1981-91
1 2 3 <
17. Punjab 6.16 6.78 33,08
16. Rajasthan 21.06 27.01 63.72
19. Skkim _ 37.61 52.74 84.71
20. Tamil Nadu ' 26.52 3088 33.51
21. Trpura 12.78 14.31 49.76
22. Uttar Pradesh 8.07 12.87 99.64
. 23. Waest Bengal 8.07 11.67 80.84
Union Teritories
1. Andaman & Nicobar 10.78 12.86 84.19
Islands
2. Chandigarh 9.10 10.52 66.77
3. Dadra & Nagar Havel 4133 4888 56.08
4. Daman&Diu 22,62 23.06 25.26
5. Dehi 6.84 7.67 71.43
6. Lakshadweep 9.16 7.48 3.19
7. . Pondichemy 13.48 15.48 52.92

*  Excludes Assam and Jammu & Kashmir.
@ Figures are provisional.

Japanese investment In india (a) wheiher Government have urged
the industrial, commercial and financial es-
1171. SHRI MANIKRAO HODLYA  tablishments of Japan to invest in indian
GAVIT: Will the PRIME MINISTER be  Industries; if 80, the detalls thereof;

pleasad 1o state:
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(b) whether the response from Japan
so far is not encouraging; and

(c) if so, the steps taken to highlight the
new industrial policy as well as 1o create
facilkies to attract Japaness investment in
India?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF. PJ.
KURIEN): (a)to (c). Various policy initiatives
detailed in the Statement on Industrial Policy
tabled in both Houses of Parflament on 24th
July, 1991 are aimed at generally attracting
foreign investment andtechnology transfer.
Companies from various countries including
Japan, have shown interest in investment in
India. The total direct foreign investment in
india proposed by japanese Companies in
the foreign collaboration approvals issued
after the announcement of the new Indus-
trial Policy totals Rs. 40.32 crores till 31st
December, 1991. This is more than 8 times
the Japanese direct foreign investment ap-
proved during the calendar year 1990.

[ Transtation] -

Report of Ramanujam Committee

1172. SHRIBARE LALJATAV: Wiilthe
PRIME MINISTER be pleased to state:

(a) whether necessary delberations
have been held with the State Government
and Administration of the Union Territories
for examining the report of Ramanujam
Committee on Industrial disputes;

(b) K so, the details thereof; and
(c) lpot.ﬂnm!ordolaythcreh?
THE DEPUTY MINISTER IN THE MIN-

ISTRY OF LABOUR (SHRI PABAN SINGH
GHATOWAR): (a) Yes, Sir.
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(b) The 40th Labour Ministers’ Confer-
once was held in New Dudhion 6.2.92. The
Conference Inter-aia considered the report
of Ramanujam Commiitee on Industrial
Relations Law.

There was a consensus in the meeting
that the recommendations of the commitiee
which are unanimous may be adopted. &k
was also decided to appoint a commiitee of
five State Labour Ministers to examine the
areas of disagreements in the Ramanujam
Committee Report with a view to arrive at a
consensus. inpursuance of this decision, a
committee consisting of Labour Ministers of
Uttar Pradesh, West Bengal, Maharashtra,
Andhra Pradesh and Tamil Nadu under the

Chairmanship of Shri P.A. Sangma, Minlis-
ter for Coal has been constituted.

(c) Does not arise.
[Enghsh)

Non-Payment of P.F. to Working of
Closed Industrial Units

1173. SHRIVUAY NAVAL PATIL: Wil
the PRIME MINISTER be pleased to state:

(a) whether the Government have re-
celved complaints of non-payment of Provi-
dent Fund and other bepgfits to employees
of sick units that have been closed;

(b) U so, the stepe the Govemment
propose to ensure that workers are paid oft
all pre-closure arrears of wages and other
benefits;

(c) whether the Government propose
1o create a special cell to settle the problems
arising due to closure of these industrial
units; and

(d) it so, the guidelines that are to be
given to the special cell?
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THE DEPUTY MINISTER IN THE MIN-
ISTRY OF LABOUR (SHRI PABAN SINGH
GHATOWAR): (a) and (b}. The payment of
PF, wages and other benetits are regulated
by the relevant statutes which provide for
suitable remedial action i case of defaults
in payment by the einployers. The com-
plaints, as and when received, are brought
to the nciice of appropriate authorities for
remedial action.

(c) No Sir.
(d) Does not arise.

indusiries in Hima-hal Fradesh

1174. SHRID. D. KHANOCRIA. Willthe
PRIME MINISTER be pleased to siate:

{a} the sumber of small, madium and
haavy indusisins s2t up in the public sactor
ir Himachal Pradesh during the last two
years,

(b) whether the Govarmnment of
Himachal Pradesh have submitted any pro-
posa! to maks availabie the required power
at cheaper rates and funds to install such
industries: and

(c) if so, the action taken by the Gov-
ernment thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN): (a) Nil.

(b} No, Sir.
(c) Question does not arise.

Assistance to Coa!l and Lignite
Projects

1175. SHRIJ. CHOKKA RAO: Willthe
Minister of COAL be pleased to state:

(a) whether the German financing
agency KFW is providing Financial assis-
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tance for different coal and lignite projects;

(b) if so, the quantum of assistance
forthcoming there from to the open cast
mining project at Ramagundam of Singareni
Collieries in Andhra Pradesh; and

(c) the terms and conditions thereof?

THE DEPUTY MINISTER IN THE MiN-
ISTRY OF CUAL (SHRI S.B.
NYAMAGOUDA): (a) Yes Sir.

(b} The quantum of assistance for
Ramagundam |l Opencast Project of
Singareni Collieries is DMs 172.388 milfion
equivatantto Rs. 263.75 crores atthe present
exchange rate.

{c) The broadterms and conditions for
assistance for Ramaguncdam il Opencast
Project are as under:-

1. Amount of
Credit DMs 172.388 million in
two equalportions of DMs
86.194 million.
2. Rate of
interest The composite interest
ratefortheioanas awhole
not to exceed 2.1% per
annum.

Portion I. In 77 Semi-an-
nualinstaiments (inDMs)
eommencing June 30,
2003 A.D.

3. Repayment

Portion I; In 20 equal
consecutive semi-annual
instalments (in DMs)com-
mencing December 31,
1993 A.D.

4. Final Maturity Portion-1 June 30, 2039
AD.
Portion-1i June 30, 2003
A.D.
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(Transiation]
Starting of Projects

1176. SHRI VILAS MUTTEMWAR:
Will the Minister ot COAL be pleased to
state:

(a) the names of the coal projects likely
to be started in the near future and the
names of region thereof; and

(b) the time by which these are likely to
be started? ’

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COAL (SHRI S N.
NYAMAGOWDA): (a) and (b). During the
current financial year the Gowt. have sanc-
tioned 3 new projects viz. Ananta OCP (4
mty), SECL, UkniOCP(1.10 mty), WCL and
LakhanpurOC (5.0 mty), SECL. some of the
other important projects which have been
identified for development during the 8th

Plan period are the following :
Project Company
1. Kalinga Project SECT
2. Dudhichua Expn. NCL
3. Bakulia UG ECL
4. Samieshwari SECL
S. Jharkhand OC CcCL
6, Medapalii Mine scclL
7. Bina Mine-il NCL
8. ParejOC ccL
9. K.D. Hesalong Expn. CCiL
10. Gondegaon OC wcL
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Project, Company
11. Mugoli OC WwCL
12.. Topa Re-orgn. CCL
13. Padmavati Khani UG SCCL
14. Kathara CCL
15. Tawa UG ~ WCL
16. Karo10C CCL
17. Ashok OC CcCL
18. Dipka OC (Expn)) SECL
19. Biock ‘B OCP NCL
20. Muraidih OC BCCL
21. KaveriOC CCL
The investment decisions on projects

areinter-aliadependent ontechno-economic
feasbility, financial resources, prospects of
establishing coal production, environment
and forestry clearance etc.

Construction of Earthquake Resistent
Huts

1177. SHRIVISHWANATH SHASTRI:
Willthe Minister of URBAN DEVELOPMENT

be pleased to state: v

{a) whether the earthquake resistent
huts have been constructed for the earth-
quake affected people of Uttar Kashi,

(b) i 90, :he number thereof;

(c) the time by which the said huts are
likely to be allotted:

{d) whether Govemment arefomulating
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any schemeto construct permanent houses
inthe above said earthquake affected areas
on this technique; and

(e) 1 so, the details thereo!?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI M. ARUNACHALAM): (a)to (c). The
State Government is reported to be con-
slructing about 2000 emergency shelters
for the affected families.

(d) and (e). HUDCO has sanctioned
two schemes of state govt. for the recon-
struction of houses of earthquake affected
peopie of Uttar Kashi worth Rs.38.71 crores

. with aloan commitment of Rs.30 crores, out

--of which Rs. 14.25 crores has already been
released to Uttar Pradesh Rural Housing
Board. These Scheme will provide about
20,000 dwelling units. These houses incor-
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[English)
Production and import of Urea

1178. PROF. ASHOK ANANDRAO
DESHMUKH: Wilithe PRIME MINISTERbe

pleased to state:

(a) the details of production, demand,
supply and import of Urban during the last
three years, year-wise;

(b) mwebvommMpmpouto
bmﬂaemymmnmmhanmls
production; and

(c) it so, the details thereof?

THE MINISTER OF STATE IN THE

‘MINISTRY OF CHEMICALS AND FERTIL-

fZERS (DR. CHINTA MOHAN): (a) The
details of production, assessed demand,
estimated consumption and imports of Urea

porate earthquake resistanttechniquesand  during the last three years, year-wise are
designs. given below:-
Lakh tonnes
1988-89 1989-90 1990-91
Production 118.58 124.81 128.91
Assessed Demand 71.45° 77.64° 141.26
Nitrogen Nitrogen Urea
Estimated Consumption 126.13 125.38 140.77
(Excluding
Gujarat)**
imports i No imports No imporis
Note: * In respect of 1988-89 and 1989-90, the demand was assessed in terms

of Nitrogen and no separate assessment was done in terms of Urea.

** The figures regarding consumption of Urea in Gujarat during 1989-90 are

yet to be firmed up.

(b) and (c). As a part of the Eighth Five
Year Pian, it is proposedto set up new plants

and also expand existing units, besides
modemisationfretofiting of existing plants,
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«forincreasingthe production of various types
“of fertilizers, including Urea. The Eighth
Plan is yet to be finalised and further details
will be available only after the” Plan is
finalised.

Public Sector Bonds

1179. SHRI GEORGE FERNANDES:
Wil the PRIME MINISTER be pleased to

.. state:

{(a) whether the Govemment propose
toraise funds fromthe Capital marketthrough
issue of Public Sector bonds; is so, the
details thereof;

(b) i not, the reasons therefore:

{c) whether non raising of funds from
the Capital market is likely to affect the
investment plans of a large number of Public
Sector Undertakings; and

(d) it so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF P.K.
THUNGON): (a) to (d). In order to partly
finance their plan projects, various central
public sector enterprises have been raising
funds fromthe Capital market through issue
of Public Sector Bonds, details of which are
given in the Annual Budget Documents laid
in the Parliament every year.

(Translation]

News ltem Captioned “DDA Vyavsaylk
Flats Yojana Kabze Dene Ka Vada
Adhura”

1180. SHRI SURENDRA PAL PATHAK:
Willthe Minister of URBAN DEVELOPMENT
be pleased to state:

(a) whetherthe attention of the Govern-
ment has been drawn 10 the news-item
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captioned ‘DDA Vyavsayik flats yojana-
Kabze dene ka wada Adhura’ appearing in
Jansatta dated January 8, 1992; and

(b) i so, the stage taken bythe Govern-
ment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI M. ARUNACHALAM): (a) Yes, Sir.

(b) As per statement given below.

STATEMENT

The DDA has reported that in 1984 a
Self Financing Scheme was advertised for
allotment of commercial flats in the following
District Centres :-

1. Nahru Place District Centre.

2. BhikajiCama Place District Centre

3. Janakpuri District Centre

4. Laxmi Nagar District Centre.

In all 699 applications were received.
Out of which 673 were found eligible. Tive
draw for allocation among the registrants
was held on 5.9.84 and the following alloca-
tions were made :-

1. Nehru Place Distt. Centre 133
2. Bhikaji Cama Place 56
3. Janakpuri Distt. Centre 42
4. Laxmi Nagar Distt. Centre a7

The unsuccessful registrants were ei-
ther given refund of the registration money
or the option ot re-registration under SFS
1985 schems. Thereafter demand cum
allocation letters were issued 1o the allo-
cates indicating the scheme of payment of 5
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instaiments payable by six monthly intervals
each, payable between April, 85 to January,

.1987. The Gth instaiment was 10 be de-

manded later and wasto include the balance
cost of flat.

The proposed building at Nehru Place
could not be constructed due to ban on high
rise buildings in 1985. Subsequently the
idea of construction of commercial building
atNehru Place onthe plot earmarked for the
same was abandoned and it was decided to
offer option to the aliocates of Nehru Place
for re-allocation at Bhikaji Cama Place. Only
33 Nehru Place allocates acceptedthe offer
and opted accordingly. -

At the time of completion of Bhikaji
Cama Place building the number of awaiting
allocates was as under :-

Bhikaji Cama Place a) original 33
b) adjusted from

Nehru Place 34

Janakpuri Distt. Centre 12

Laxmi Nagar Dist. Centre 10

The draw was heid on 8.3.91 for aitat-
ment of 33 flats to the original allocates of
Bhikaji Cama Place and aliotments made
accordingly. The demand letter for the 6th
and final instalment were issued in Novem-
ber, 1991. Anotherdrawwas heldon €.12.91
for those allocates of Nehru Place who had
accepted reallocation at Bhikaji Cama Place

and 19 flats were aliotted. On flat has been

allotted to M/s Visvesvaraya lron & Steel
Ltd. who was on original ailocate of Nehru
Place. Demand letters for payment of the
bajdnce cost of the tiats are being issued
shortly to these allottes. There are 14
remaining aflocates of Nehru Place and 9
fiats avaliable at Bhikaji CamafPlace. A draw
is being held shortly for aliotment of specific
fiats to these. The unsuccessiulaliocatees
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will be adjusted at Dist Centre Janak Pur
anduxmimupormrom

There has been an increase inthe cost -
of construction of these fiats on account of
steep increase in the cost of materials of
construction during the period of construc-
tion. Thebuilding at Bhikaji Cama Place has
been tully constructed and is rsady for pos-
session. Theclearance fromthe fire authori-
ties has already been obtained. it has besen
ensured that the buillding is free from all
encumbrances. The possession will be -
handed over to the aliottees after full pre-
mium has been realised.

.

[English]

instalied/Utilisation Capscity of
Nuclear Power Plants

1181. SHRI SYED SHAHABUDDIN:
Will the PRIME MINISTER be pleased to
state:

{a) the installed capacity of nuclear
power in the country, power Station-wise as
on 31st December, 1991,

(0) the addttionai capacity underinstal-
lation, project-wise, during 1991;

{c) the capacity utilisation of the exist-
ing power stations during 1991; and

(d) whether the Department of the
Nuclear Power Corporation has finalised
long-term plans for the installation of addi-

. tional nuclear power capacity; if so, the

target in terms of capacity and time frame?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCESANDPENSIONS (SHRIMATI
MARGARET ALVA): (2) The rerauted ca-
pacities of nuclear power stations in opera-
tion are as follows:
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Rating (MW) Rating (MW)

v ason1.1.92
Tarapur Atomic Power 2x210 2 x 160 MWe *
Station 1 & 2 -
Rajasthan Atomic Power 1x220 1 x 100 MWe
Station - 1 ’
- Rajasthan Atomic Power 1x220 1 x 200 MWe
Station -2
Madras Atomic Power 2x235 2 x 220 MWe
Station 1 & 2 :
Narora Atomic Power 2x235 2 x 220 MWe °*
Station 1 8 2 :

* Deratad in August, 1985.
**  The second unit was synchronised to the grid for the first time on Sth January 1992.

(b) The additional units under' construction during 1991 are:

Kakrapar Atomic Power Project 1 and 2 2 x 220 MWe
Rajasthan Atomic Power Project 3 and 4 2 x 220 MWe
Kaiga Project 1 & 2 - 2 x 220 MWe
Tarapur Atomic Power Project 3 and 4 (c) The capacny factors achieved

with 2 x 500 MWe units has been sanctioned
in January, 1991 and commencement of

during the calender vear 1991 (1.1.1991 to
31.12.1991) in respect of nuclear power

plant construction work is avaiting availabil-  stations in operation are as follows:
ity of funds. - .
Capaclly . Expressed as a
Utikisation percentage of
Tarapur -1 61% 160 MWe
Tarapur .. -2 66% 160 MWe -
Rajasthan -1 18% 220 MWe * .
5%
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Capaclly Emmu'odasa
Uriisation percentage of
Madras -1 20% 235 MWe ***
Madras 2 61% 235 MWe ***
Narora . -1 28% 235 MWe ***

* Rerated to- 100 MWe w.e.f. 1.1.1992.

* Rerated from 220 MWe 10 200 MWe, w.e.1. 1.4.1991.

***  Rerated to 220 MWe w.e.f. 1.1.1992.

(d) Subject to availability of funds, the

present plan is to set up a total installed -

capacily of 7700 MWe by the year 2002
including proposed 2000 MWe as per Inter-
Government Agreement of co-operation
signed between USSR and India in Novem-
ber 1988 tor seiting up an atomic power
station. ’

Closure of industrial Units

1182. DR. JAYANTA RONGP!: Wilithe
PRME MINISTER be pleased to state:

(a)the number of closed industrial units
in diflerent sectors and at different scales,
State-wise;

{b) the number of workers and public

information on closures is not maintained in
the Ministry.

(b) Number of workers aftected by
these closures are 4338. Information on
public capital affacted due to closurés is not
available as such information is not com-

piled in this Ministry.

(c) Reasons for such closures are
financial stringency, shortage of raw mate-
rial, shornage of power, lack of demand for
products, etc.

(d) Rehabilitation packages in respect
of viable sick industrial units are drawn up by
the banks and financial institutions con-
cerned on a case to case basis in terms of

capital aflected by these closures; guidelines issued by the Reserve Bank of

) india. The banks and financial institutions

(c) the reasons for such closures; and  periodically review the implementation of

. rehabiiftation packages by the management

(d) the steps taken or proposed fo be  of sick industrial units and initiate corrective
takenbytheGovemmentforrevivaiofthese  action where necessary.

units? .
v in respect of units coming within the
THE DEPUTY MINISTERINTHE MIN-  purview of the Sick Industrial Companies

ISTRY OF LABOUN (SHRI PABAN SINGH
GHATOWAR): (a) Based onthe latest avail-

able information, astatement giving number .

of units closed, sector-wise, during 1991 in
difierent States is attached. Scale-wise

(Special Provisions) Act, 1985, the Board

for Industrial and Financial Reconstruction

(BIFR) is empowered to take necessary
action for determination and entorcement of
remedial measures in respect of sick units.



77 Witen Answers  PHALGUNA 14,1913 (SAKA)  Written Answers 78
' | - STATEMENT ~

Number of unlls closed during 1991 (Provisional)

 States Public Sector Private Sector
1 2 3
Andhra Pradesh 8
Arunachal Pradesh
Bihar - 1
Goa - 4
Gujarat 26
Haryana - 5
Himachal Pradesh - 1
Jammu & Kashmir - -
Kamataka - -
Kerala - 2
Madhya Pradesh - -
Maharashtra - 30
Manipur - -
Meghalaya - -
Mizoram .
Nagaiand
Orissa - 2
Punjab .
Rajasthan 2
Sikkim - -
Tamil Nadu - -
Tripura - 17
Uttar Pradesh
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States - Public Sector Private Sector
1 3
Chandigarh _ -
Dadra & Nagar Haveli
Dethi 2
Daman & Diu -
Lakshdweep -
Pondicherry -
Total 13
.- = NLL
= Not available.
Source = Labour Bureau, Shimia.
[ Translation} the Ministry. It is considered that the time
: - and effort invoived in collection/compilation
Chemical Factories in Rajsthan of the same would not be commensurate

1183. SHRI DAU DAYAL JOSHI: Will
the PRIME MINISTER be pleased to state:

(a) the details of the chemicals indus-
tries situated in Rajasthan;

(®) - whether ex gratia and chemical
allowances are not being given to the em-
ployees of these industries; and

(c) ¥ s0, the steps proposedto be taken
for énsuring the payment of said allowances
1o the labourers?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHAN): (a) o (c).
The data/information are not available with

with the results to be achieved.
[English}
Subsidising the Price of Rice by Kerala

1184. SHRIP.C. THOMAS:
SHRI T.J. ANJALOSE: ,
Wil the PRIME MINISTER be pleased
to state:

(a) whether the Government df Kerala
are subsidising price of rice distributed by
statutory rationing 10 avoid price hike; and

{b) whether the Government propose
to provide assistance to the Government of
Kerala for this purpose?
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THE MINISTER OF STATE IN THE
MINISTRY OF CiViL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAMALUDDIN AHMED):
(a) Yes Sir. The Government of Kerala is
subsidising the price of rice by an amcunt
equal to the enhancement in its Central
Issue Price made by the Central Govern-
ment w.e.f. 28.12.1991.

(b) The Central Government has in-
creased the Central lssue Price of rice,
wheat issued 10 the States/U.Ts. for distri-
bution under the Public Distribution System
for ali States/U. Ts w.e.f. 28.12.1991 to par-
tially absorb the increase in the minimum
support pricas of rice and wheat till 1991-92
Kirani and fabi markeiing seasons. Cven
after this increase, the Central Government
bears subtstantial amount of subsidy on the
issue of foodgrains distributed under Public
Distribution System. No separate financial
assistance is given {o any State Govern-
ment/U T. Administration {owards
subsidising the price of commodities issued
for the Public Distribution System.

Conversion of Residential Plots into
Commnercial

1185. SHRIRAJVEER SINGH: Wilithe
Minister of URBAN DEVELOPMENT be
pleased lo state:

(a) whether the residential roadside
plots in Rohini have been converted into
commercial plots, and

(b) if so, the steps the Government

have faken to check commercialisation of
residential areas in Rohini?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI M. ARUNACHALAM): (a) and (b).
Residential Piots in Rohini have not been
converted into commercial plots. However,
some cases of misuse of residential pre-

PHALGUNA 14,1913 (SAKA)

Written Answers 82

mises for commercial purposes have come
to the notice of the Delhi Development Au-
thority. It is reported by the DDA that in
cases where the misuse of premises have
been found to be correct, acticn has been
initiated. Such action includes issue of show-
cause notices, termination of lease and
prosecution under Section 14 read with
Section 29 (2) of the DelhiDevelopment Act,
1957.

Introduction of Dual Ration Cards in
Maharashtra

1187. SHR! RAMNAIK: Wili tha PRIME
MINISTER be pleased to state: -

(3) whether the Government of
Maharashira introduce dual ration card sys-
tem;

{b) if so, whether the Union Govern-
ment has approved the above system; and

{(c} if so, the reasons thereot?

THE MINISTER OF STATE IN THE.
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAMALUDDIN AHMED):
(a) No, Sir.

{b} and (c). Do not arise.

Development of Slum Areas in
Hyderabad

1188. SHRI DHARMABIK SHAM: Will
the Minister of URBAN DEVELOPMENT be
pleased to state:

{a) whether the Union Government are
contempiating to take up a masier plan for
the welfare and development of slum areas
in Hyderabad with World Bank assistance;
and

(b} if so, the details thereo!?
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THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI M. ARUNACHALAM): (a) No, Sir.

(b) Does not arise.
Ban on Recrultmeént

1189. SHRI SATYAGOPAL MISRA:
Will the PRIME MINISTER be pleased to
state:

(a) whetherthe Union Government have
decided to put a ban on the recruitment in
jobs; and

(b) it so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRIMAT!
MARGARET ALVA): (a) and {b). Govemn-
ment have not issued any general orders
putting a total ban on recruitment for Gowvt.
jobs.

Coal Reserves

1190. SHRISRIBALLAV PANIGRAHL:
Will the Minister of COAL be pleased to
state:

(a) the estimates of the Coal reserve;

(b) whether the Government propose
1o streamiine the marketing policy for coal,
1 s0, the derails thereot; and

(c) the steps taken to implement an
effective demand - supply management with
asystem approach in consumption, produc-
tion and movement of coal?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COAL (SHRI S. B.
NYAMAGOUDA): (a) Geological Survey of
India has estimated a total of about 196

MARCH 4,1992

Written Answers 84

billion tonnes of coal reserves in the country
ason 1.1.92.

() In order to streamiine distribution
policy of coal, periodical reviews are con-
ducted, as and when necessary, to adjust
the changing patterns of demand and sup-
ply to maximise consumers satisfaction.

(c) The existing distribution policy pro-
vides for allocation as well as movement of
coal on priority to core sector industries/
consumers like power, cement, steel, rail-
ways etc., on the basis of sponsorships by
Central Electricity Authority, Ministry of In-
dustries, Railways etc. The demand from
consumers in the non-core seclor receives
a lower priority. Coal is also made freely
available o allconsumers, 1000tonnes ata
time, on first come first served basis, from
certain mines placed under ‘Liberalised Sales
Scheme’. Recently adecision has alsobeen
taken to release twenty million tonnes of
coal from the accumulated pit-head stocks.

Decline in Production of Electronic
Goods

1191. SHRIGOPINATH GAJAPATHL:
Will the PRIME MINISTER. be pleased to
state:

(a) whether the production of all type of
Electronic equipments has declined in the
country since last two years:

(b) it so, the reasons thereof; and

{c) the steps proposed to be taken 10
enhance the production of electronic equip-
ments in the country?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRIMAT!
MARGARET ALVA): (a) and (b). While the
total production of electronics has grown

- marginally by 5.5% (estimated) in terms ol
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value during the year 1991, there has been
a decline in terms of quaniity. This was
mainly due to the slackness in demand for
TV sets which in tum affected the demand
for components. The restrictions on imports
too had an adverse impact on production.
As various govemment organisations are
the major users in some of the sectors,
financial constraints of the government also
depressed the demand.

(c) Measures taken/initiated by the
Government o give boost to the growth of
Electronic industry are given in the state-
ment below.

STATEMENT

Measures taken/initiated by the Govern-
ment to give boost to the growth of
electronics industry

. General Policy and Proceducal
Measures:

Licensing

(a) The entire electronics industry has
been exempted from the locational limita-
tions imposed on other industries.

(b) Licensing has been abolished for all
industrial undertakings including companies
covered under Monopolies and Restrictive
Trade Practices (MRTP) and Foreign Ex-
change Regulation Act (FERA) except the
sub-sectors of consumer electronics and
strategic electronics.

(c) The system of phased manufactur-
ing programme (PMP) run on case by case
basis has been abolished.

(d) Development ot small scale industry
is being encouraged. Approvals/registra-
tions have been totally decentralised to the
level of State Directorates of Industries.
Investment limit for this sector has been
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revised upwards to Rs.60 lakhs and that for
anclilary units, to Rs. 75 lakhs.

(e) Existing units are permittedto manu-
facture any article without additional invest-
ment under broad-banding subject to cer-
tain conditions.

() Amendment 1o the MRTP Act has
removed the threshold limit of assets in
respect of MRTP companies.

Foreign Collaboration

(a) Foreign Investment-Automatic ap-
proval is accorded for direct foreign invest-
ment upto 51% foreign equity in high priority
industries.

(b) Foreign Technology - Automatic
permission is given for foreign technology
agreements in high priority industries with
certain ceiling on payments.

Non-Resident Indians (NRIs)

Automatic approvals to Non-Resident
Indians and Overseas Corporate Bodies
(OCB) predominently owned by NRis for
direct foreign investment upto 100% of the
equity with full benefits of repatriation in high
priority industries. .

Import and Export Policies

(a) Access to foreign exchange for the
import of capital goods, parts and compo-
nents required has been provided freely
through the system of partial convenibility
introduced in the Budget 1992-93,

(b) Tools, Dies, moulds are available
under OGL at concessional rate of customs
duty.

(c) The import policy is being
rationalised with a view to increasing pro-
duction.
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(a) Excise duty has been reduced on

MM”WR)DOSDHM"DOOM

fic taritf area under the Export Processing
Zones (EPZ) schemes.

(b) For component industry, the import
duty on raw materiais, piece parts etc. has
been rationalised.

(c) Customs duty on component parts
required in the manufacture of C.G., com-
puters, telecommunications equipment etc.
has been rationalised and brought down to

" alevel of 50% (Basic and Auxiliary).

. Eiectronic Technology Park

Govemment is considering a proposal
to set up Electronic Technology Parks to
panies to establish giobal scale manufactur-

-ing facilities incorporating the latest technol-
ogy. Ttus wiil also help indian enterprises to

attainglobalscales of operations andthersby -
enhance their product and prosess quality -

and international competetivenoss.,
Veloclly of Business
the ‘Velocity of Business’ in the Electronics

industry. & aims at removing procedural
bottienecks pertaining to licensing, customs,

infrastructure etc. to speed up the develop-

ment of Electromics industry.
l.mMmm-qu
1. Computer Sofawars
(a) Exemption has been granted under

Section 80 HHE of the income Tax Act on
income from export of software.

®) To encousage soliware exports,
Software Technclogy Pasks (STPs)as 100%
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various parts of the country. ,

(c) A value added data communication
network is being set up to facilitate export of
software to all parts of the world inRtially from
Delhi, Bombay and Bangalore.

Computer Hardware

Programmes have been initiated for
building institutional infrastructure for train-
ing sclentific manpower and undertaking
R&Dto solve some of the industrial problem
using computer technology.

N. Infrastructure snd other tacli-
ties: :

Applications of Electronics

{a) Govemment is promoting appropri-
ate applications cf electron: »* to_improve
productivity, quality and safety.

() Retrofitting in industries in areas like
Cement, Tea, Paper and Pulp Sugar, Textile
and Power Sector with process instrugen-
tation, technology developed under funding
by Department of Electronics is being en-
couraged to increase the productivity, effi-
ciency, raliability, energy conservation efc.

(c) For developing awareness of qual-
ity, anetwork of standardisation, lesting and
quality control laboratoriag have been set
up. Some of these izsboratories are authorised
to test and certify for inlernational and na-
tional quality standards. This must help in
the export of electronic products.

(d) Steps are being taken to promote

the use of information technology in Gov-
emment Departments and services. ‘

(a) Various projects have bSenTalliated
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by the Technology Development Council,

» National Radar Council, National Microelec-
tronics Council and Electronic Materials
Development Council with a view to pro-
mote innovation, product design and devel-
opment and technology development which
are all basic for the growth of a healthy
electronics industry.

(b) Various research centres and labo-
ratories such as the Society for Applied
Microwave Electronics Engineering -and
Research, - National Centre ior Software
Technology Centre for Development of
Telematics, Centre for Development of Ad-
vanced Computing Technology, Centre for
Materials for Electronics Technology for
Development of Material and several Elec-
tronics Research and Development Cen-
tres have been set up to carry out R&D in
wellidentified areas whichis also ameasure
for developing self reliant industrial base.

Cadre Structure of Scientists

1192. PROF. PREMDHUMAL: Willthe
PRIME MINISTER be pleased to state:

(a) whether the Department of Science
and Technology has finalised its recom-
mendationstobring uniformityin cadre struc-
ture scientists in all the scientific depart-
ments? .

(b) if so, the details thereot; and

{c) if not, the reasons therefore?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC

GRIEVANCES ANDPENSIONS (SHRIMAT!

MARGARET ALVA): (a) to (c): The cadre
structure of scientists in a scientific depart-
ment depends on its organisational needs.
The Government, as pant of its normal exer-
Cise, reviews from time to time the cadre
structure with a view to rationalising it. This
is a continuous process and appropriate
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JMmeasures are taken, wherever nécessary.

News item Captioned “The Rich Makos
a Beeline for Plots” e

1193. SHRICHHITUBHAIGAMIT: Wil
the Minister of URBAN DEVELOPMENT be
pleased to state:

(a) whetherthe attention of the Govern-
ment has been drawn to the news tem“The
rich makes a beeline for plots appeared in
the Hindustan Times of January 21, 1992;
and

(b) if so, the Govemmem's reaction
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI M. ARUNACHALAM): (a) Yes, Sir.

(b) A reported by Municipal Corporation
of Delhi, action as per Delhi Municipal Cor-
poration Act/Building Bye Laws is taken as
and when unauthorised construction is de-
tected. In Alipur area 101 cases of
unauthorised construction are reported to
have been booked in the past five years.

-

Discovery of New Coal Deposits

1194. SHRIMATI VASUNDHARA
RAJE: Willthe Minister of COAL be pleased
to state:

(a)the approximate coal reservesinthe
country at present (gradewise);

(b) whether the Government have
recently discovered any new coal deposits:

- {c) it so, the details of the new coal
reserve areas and qunatum thereof;

(d) the steps tpkenio‘develop the coal
mines so far; and
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(e) the specitic plan tormulated, if any,
in this regard?

~ THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRIP.A.SANGMA):
(a) Geological Survey of India have esti-
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mated a total of 1,96,022.90 million tonnes
of Coal reserves down to 1,200 metre depth
(in seams of more than 0.9 metre thickness)
as on 1.1.92. The category-wise detalls of
these reserves are indicated as below:-

Coking Coals

Non-Coking Coals

29700.23 million tonnes

' 166322.67 million tonnes

Total :

1,96.022.90 million tonnes

{b) and (c). As a result of exploration carried
out during "91 by Geolcgical Survey of India
and other agencies, a cumulative total of
1,96,022.90 m.t. of coal reserves have been
estimated as on 1.1.92 compared tc a total

of 1,92,359.15 million tonnes of coal re-
serves estimated on 1.1.91, showing an
increase of 3,663.75 million tonnes. The
details of statewise coal reserves as on
1.1.91 and 1.1.92 are given below :-

(Reserves in million tonnes)

State Year
ason ason Additional
1.1.91 1.1.92 reserves
estimated
Andhra Pradesh .10.771 .35 10,810.75 39.4
Arunachal Pradesh 90.23 90.23 -
Assam 295.18 295.18 -
Bikar .62.084.85 63.398.31 1313.46
Madhya Pradesh 37,053.18 38,451.85 1398.67
Maharashtra 6,071.18 6,099.51 28.33
Maghalaya 459.43 459.43 ' -
Nagaland 19.94 19.94 -
Orissa 44,304.43 45,188.32 883.89
tntar Pradesh 1,062.21 1,062.21 -
West Bengal 30,147.17 30,147.17 -
' 1,96,022.90 3663.75

1,92,359.15
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(d) and (e). Development of new coal
projects eic. is a continuous activity. During
1990-91, the actual production of coal in the
countrywas 211.73m.t. According topresent
long-termprojections, the coal production is
likely to be about 306 m.t. by the end of 8th
Plan i.e. 1996-97. This production is ex-
pected to be achieved from existing mines,
on-going projects, re-organisation of mines
as well as new projects.

[ Translation)
implementation of IRDP/JRY

1196. SHRIGOVINDRAO NIKAM: Will
the PRIME MINISTER be pleased to state:

(a) whether any survey has been con-
ducted to see that the schemes like IRDP,
JRY for rural development are properly imple-
mented;

(b) if so, the details thereof; and

(c) it not, the steps taken to take this
scheme to the needy persons?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(SHRI UTTAMBHAI H. PATEL): (a) Yes,
Sir.

(b) From time to time, the Ministry of
Rural Development has taken up Concur-
rent Evaluation of various programmes like
IRDP, NREP etc. At present, a Concurrent
Evaluation of Jawahar Rozar Yojana (JRY)
has been initiated from January, 1992
through independent research institutions/
organisations to assess the impact of the
programme. Another (Fourth) round of the
Concurrent Evaluation of IRDP is proposed
to-be undertaken during the year 1992-93.

In addition to the Department,
- programme Evaluation Organisation (PEO)
ofthe Planning Commission has also under-
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taken aquick study of JRY i. 10 major states
of the country to assess usefuiness of the
assets created elc.

(c) Thefindings of the Concurrent Evalu-
ations in the past have been utilised for,
improving the strategies for poverty allevia-
tion. State specitic findings have been com-
municated to the states for rectification of
the process of implementation.

Collaboration with Germany for Motor
Cycles

1197. SHRIARVIND TRIVED!: Willthe
PRIME MINISTER be pleased to state.

(a) whetherthe Union government pro-
pose to have joint venture with Germany for
the manufacture of Motor Cycles;

(b) it so, the actails thereof and the
location of the proposed project;

(c)the estimated cost of the project and
the share of German Government thereto;
and

(d) the time by which the production is
likely to commence?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN): (a) No, Sir.

(b) to (d). do not arise.
Private Computer Training Institutes

1198 SHRIRAJENDRA AGNIHOTRL:
Will the PRIME MINISTER be pleased 1o
state:

. (a) the number of private computer
training institutes recognised by the Union
Governmentduring the last one year, State-
wise;
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(b) whether the degree or diploma of
these institutes Is recognised and is equiva-
{ent to that of the Govemment computer
training institutes;

(c)ivhethertheéovemmmpmposeto
open new computer training institutes in
backward areas of different States;

(d) if so. the details thereof with particu-
lar reference to Bundelkhgnd area; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRIMATI
MARGARET ALVA):(a)and (b). 200 private
computer training institutions have bden
given provisional recognition for conducting
the ‘'O” (Foundation) level course under the
accreditation scheme announced by the
Government ot India. Department of Elec-
tronics vide Resolution dated August 16,
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1990. The state-wise breakup is given inthe
statement Under the Scheme, examina-
tions for all the four levels of courses viz.
O(Foundation), a (Advance Diploma),
B(Graduate) and C(Post-Graduate) are
conducted by two professional bodies
namely, the computer Soclety of indla (CSI)
andthe Institution of Electronics & Telecom-
munication Engineers(IETE). The success-
ful candidates are awarded certificates/di-
plomas, which are recognised as equivalent
to certificates/diplomas and degree awarded
by the Government/Government alded in-
stitutes etc.

(c) to (e). There is no proposal to open

" new computer institutes in backward areas

since the Govemment has already sup-
ported a number of ‘institutes atthe degree,
diploma and certificate levels in all parts of
the country. The above accreditation’scheme
which is directed at private computer train-
ing institutes will further augment computer
training facilities all over the country.

" STATEMENT

O Level Accredited Institutes Statewise Break-up

SI Nc Name of State/Union Territory No of Institutes.
1 Andhra Pradesh 21
2. Chandigarh (UT) 2
3. Gujarat 6
. 4, Haryana 1
5. Karnataka 16
6. Kerala 33
7. Jammu & Kashmir 1
8 Maharashira 29

. .

9. Madhya Pradesh




97 Written Answers +

PHALGUNA 14,1913 (SAKA)

Written Answers 98

SI. No. Name of State/Union Terrtory No of Institutes
10. Tamil Nadu 33
11. Punjab 1
12 A Orissa 6
13, Rajasthan 2
14. . Bihar 1
15. Goa 1
16. Uttar Pradesh 13
17. West Bengal 14
18. Delhi (UT) 14
Total 200
[English) {f) if so, the details of the steps taken/
proposed to be taken in this regard?
industrialisation of Backward and
Tribal Areas THE MINISTER OF STATE IN THE

1199. SHRI P.G. NARAYANAN: Will
the PRIME MINISTER be pleased to state:

(a) whether the schemes meant for -

opening of industries introduced under the
new industrial policy have been withdrawn;

(b) if so, the reasons therefor;

(c) whether the subsidy being given for
setting up new industries in the backward
districts is being discontinued;

(d) it so, the reasons theretor;

(e)whether the Union Government pro-
pose 1o encourage industrialisation of the
backward, undeveloped and tribal areas of
the country; and

MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN): (a) and (b). Government are con-
tinuing the Growth Centre Scheme and the
Transport Subsidy Scheme for promoting
industrialisation of backward areas in the
country.

(c) and (d). the Central Investment
Subsidy Scheme introduced in July, 1971
waswithdrawnw.e.f. 1.10. 1988. The Growth
Centre Scheme endeavours to create
infrastructuralfacilities on an adequate scale
to attract such industries which would be-
come focal points of industrialisation in back-
ward areas.

{e)and (f). industrialisation of an areais
primarily the responsillity of the State gov-
emment concerned. The Central Govern-
ment suppiement their efforts wherever
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possible. in respect of industries which re-
quire licenses, consideration is given to
backward areas in issuing letters of intent.

Export of Marutl Cars to Yugoslavia

1200. SHRI VUJAY KUMAR YADAV:
SHRI BALRAJ PASSI:
SHRIBARE LAL JATAV:
SHRI RAMKRISHNA

KUSMARIA:
SHRI SANTOSH KUMAR
i GANGWAR:
SHRI PRABHU DAYAL
KATHERIA:
SHRIMATI GIRUA DEVI:
SHRI RAM BADAN: *
SHRI DEVENDRA PRASAD
YADAV;

Wil the PRIME MINISTER be pleased
1o state: . :

(a) whetherthe attention ofthe Govern-
ment has been orawn to the news item
captioned ‘Maruti, Kamane Aur Gawane Ki
Kahani * appearing in Hindi Daily Jansatta
dated January 27, 1992;

(b) whether 125 left hand driven Maru:
cars were sent to Kandla port for shipment
fo Yugosiavia in 1989 without any letter of
credit from Yugoslavia;

(c) it so, the reasons therefor:;

{d) whether these cars were damaged

duetopoor handling at Kandiaandlatersoid *

1o Hungary without any foreign exchange;

(e) it so, the details thereo! and the
reasons therefor:

(f)whether the speedometers imporied
from Hungary in lieu of these cars were
faulty:
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' (g) whetherthe Union Government have
conducted any inquiry in this regard;

. (h) if so, the detalls thereof; and

(i) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI P.K.
THUNGON) (a) Yes, Sir.

(b) and (c). A contract for the export of
300 Lefthand Drive cars was signed by
Maruti Udyog Ltd. (MUL) with M/s. Bakanija
in Yugoslavia on 7-4-89. M/s .Balkanija in
Yugoslavia on 7-4-89. M/s. Bakanija had
desired that shipment if cars be made in the
period May-June 1989, and hadpromisedto
open the letter of credit. in order to meet the
shipment schedule production of vehicles
was taken up and despatch of vehiclesto the
portwas started. However, despatches were
stopped on 19-5-89 when 120 cars had
been sent 1o Kandia because it then ap-
peared that Bakanija would not open the
letter of credit. The production of these cars,
anddespatchto Kandla, was started ingood
‘ vth assuming that Bakanija would open
the letter of credit.

(d) and (e). There was no serious dam-
age to the cars, and subsequently these
cars were exportedto Hungary, on payment
of the tull price in foreign exchange.

(f) The speedometers are being im-
ported to Hungary, as a part of the Frame
Agreement signed with that country, and
only those speedometers, which meet with
specifications, are accepied and paid for by
Maruti Udyog Limited.

" (g)to (). Do not arise.
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[Translation]

Electronic Parks
SHRIYASHWANTRAOPATIL:

SHRI M.V.V.S. MURTHY:
SHRI GURUDAS KAMAT:

1201

Will the PRIME MINISTER be pleased
to state:

(a) whether the Government propose
to accord the approval for the construction
of some hardware/Software electronic parks
in the country;

(b) if so, the details thereof;

(c) whether the Govemment also pro-
pose to accord the approval for the: con-”
struction of such parks in Ahmednagar of
Maharashtra and Jaipur ot Rajasthar;

(d) it so, the details thereot; and
-(e) it not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRIMAT!
MARGARETALVA):(a) to (e). Government
ofIndia, have already set up seven so'tware
Technology parks at Pune, Bangalore,
Bhubaneshwar Hyderabad,
Thiruvanathapuram, Gandhinagar and
Nodia. The Software Technology park at
Jaipur has been set up by the Government
of Rajasthan underthe aegis of the Rajasthan
Electronic instruments Ltd., Jaipur. it has
also been decidedto sst up 7 more Sotiware
Technology parks atMohali. Gurgaon, Patna,
Coimbatore, Bhopal, Calcutta and Guwahati,
subject to availability of funds.

A proposal to permit setting up ot Elec-
tronic Hardware Technology parks in differ-
ent parts of the country by the State govern-
ments & Union Territory administration as

PHALGUNA 14,1913 (SAKA)

Written Ansyvers V 102
well as the private sector is under consider-
ation of the Government.

Cold Storage Facility

1202. SHRI RAM
CHOUDHARY:
SHRI SUKDEO PASWAN:

TAHAL

Willthe PRIME MINISTER be pleased
to state:

(a) whetherthe Government are aware’
ti.otthe storage facility for fruits, vegetables
an«: millets in Bihar is inadequate; and

(b) it so, the efforts made or proposed
to be made by the Government in this
r.-gard?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(SHRIUTTAMBHAIH. PATEL): (a) and (b).
Th2a Government have not received any
report regarding inadequacy of storage fa-
cilities for fruits, vegetables and millets in
Bihar.

There are 208 Coid Storages already
functioning in Bihar with a total capacity of
435 ‘~kh tonnes. Permission has already
been :ranted for construction of 8 more
Cold Storages during the last year.

[English)

Filling up of backlog of Reserved
vacancies for SCs/STs

1203. SHRI RAM VILAS PASWAN:
SHR! RABI RAY:

Will the PRIME MINISTER be pleased
1o state:

(a) whether Government have launched

any special drive to fill up the backiog of
reserved vacancies for SCs/STs and other
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backward and economically weaket sec-
tions; '

(b) if so, when such a drive was
launched; and

(c) the extent to which the backlog is
cleared and whether any timebound
programme has been formuldted to fill up
the reserved vacacncies in various catego-
ries?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES ANDPENSIONS (SHRIMATI
MARGARET ALVA): (a) and (b). A Special
Recruitment Drive forfilling up of backlog of
reservations for Scheduled Castes and
Scheduled Tribes as on 31.3.91 in Minis-
tries/ Departments of the Central Govern-
ment has been launched in October, 1991.
A similar drive has also been undertaken by
the Central Public Sector Undertakings The
target date for filling up the vacancies iden-
titied under the drive is 3ist March, 1992.
The entire issue of reservation for socially
and educationally backward classes and
other economucally backward secuons ol
people is subjudice in the Supreme Court.
Hence, the questioh of undertaking a spe-
cialdrive tofill up backlog of reserved vacan-
cies forsocially and educationally backward
classes and other economically backward
sections of people, does not arise at this

stage.

(c). According to reports received uptil
now, the backlog of reservations for SC/ST
identified in Ministries/Deparnimentsis * 1056.
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As against this, appointment offers have
been issued in respect of 3348 vacancies.

[ Transiation)

Volum Organisations receiving
) grants from CAPART

1204. SHRI SRIKANTA JENA:
SHRI HARI KEWAL PRASAD:

Will the PRIME MINISTER be pleased
to state:

(a) the particulars of the voluntary
organisations, state-wise to whom grants
are being provided by CAPART in order to
encourage their welfare activities;

(b)the amount granted to each of them
during the lastthree years and inthe current
yedr, year-wise;

(c) the particulars of the orgasnistions
which are not presenting their accounts and
annual reports regularly; and

(d) the extent to which these
organisations have achieved their objec-
tives?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(SHRIUTTAMBHAIH. PATEL): (a) and (b).
CAPART has provided assistance to volun-
tary organisations during the lastthree years
and in the current year as per details given
below:

Year No. of vol. Organisations Amount sanctioned
(Rs. in Crores)
1988-89 1257 28.26
1989-90 1154 2084
1990-91 1157 17.34
1991-92 1877 28.50

(upto Jan, "92)
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(c) Organisations which have not pre-
sented their accounts and annual reports
regularly are 132.

(d) By and large the voluntary
organisations are successful in ach;evlng
their objectives.

(English)

Subsidy to imported wheat through
Public Distribution System

1205. PROF. K.V. THOMAS: Will the
PRIME MINISTER be pleased to state:

(a) the totalconsumption of wheat, rice
and sugar in the country at present:

(b) whether there is a proposal to give
subsidy to imported wheat to be distributed
through Public Distribution System; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES
CONSOUMERAFFAIRS ANDPUBLICDIS-
TRIBUTION (SHRI KAMALUDDIN
AHAMED): (a) The estimated per capita net
availability per annum of cereals and sugar
are as under:

Cerals (1991) -171.6 kg

Sugar(1990-91) -12.5kg

(b) and (c). Importec wheat as well as
wheat procured indigenously are issued at
the same Central Issue Price by FCi{ex-FCl
godowns) to State Governments and Union
Territories Administrations for the Public
Distribution System. The current Centrai
Issue Price of Rs. 280/-per quintal of wheat
is below the economic cost incurred by FCI
and does involve subsidy on the part of the
Central Government.

PHALGUNA 14,1913 (SAKA)

Written Answers 106

Unemployment Allowance

1206 SHRI K.H. MUNIYYAPPA:
SHRI V. KRISHANA RAO:

Will the Minister of PLANNING AND
PROGRAMME IMPLEMENTATION be
pleased to state:

(a) the names of the States where
unemployment allowance is being paid;

(b)whether there is any proposal under
consideration of the Union Government to
provide unemployment allowance at all in-
dia level; and

(c) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATION (SHRI
H.R. BHARDWAJ): (a) According to avail-
able information the State Governments of
Andhra Pradesh, Assam, Bihar Haryana,

' Maharashtra, Kamataka, Kerala, Punjab,

Tamil Nadu, and West Bengal have been
paying unemployment allowance for a lim-

_ited period to certain specified categories of
" job-seekers in their respective States from

their own resources.
(b) There is no such proposal atpresent.
(c, Loes not arise.

Setting up of Gas-Based
Petrochemicu:s Projects

1207. KUMARIPUSHPA DEVISINGH:
Will the PRIME MINISTER be pleased to
state:

(a) whether Government propose to
set up some gas-based pertrochemical
projects during Eighth Five Year Plan;

(b) i so, the locations thereof;
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(c) whether Government have a pro-
posalto set up one such project near Vijaipur
in Madhya Pradesh: and

(d) it so, the likely expenditure on the
project and the time by which it is likely tobe
set up?

THE MINISTER OF STATE OF THE
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHAN): (a) and (b).
Lettars if intent have been issued by the
Governmentfor setting up gas based cracker
complexes at Gardhar (Gujarat), auraiya.
(U.P.) and in assam.

(c) to (d). Gas Authority of India have
submitted a proposal tor use of C3 steamfor
manufacture of Propylene (100,000 TPA
capacity) based on Propane Dehydrogena-
tion technology at Vijaipur (M.P.). The pro-
posal, however, could not be approved for
want of tie up of proven technology.

Drought Prone Areas

1208. SHRI K. PRADHANI: Will the
PRIME MINISTER be pleased to state:

(a) whether the Government have
identitied the drought prone areas in various
States;
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() if 0, the detalls thereof, State-wise;
and

(c) the schemes proposed to be
launched by the government to assist the
farmers of the drought prone areas during
the Eighth Five Year Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(SHRI G. VENKAT SWAMY): (a) Yes, Sir.

() In the identified drought prone ar-
eas, the Drought Prone Areas Programme
(DPAP) which is a centrally sponsored
scheme is in operation. The details regard-
ing the drought prone areas identified and
covared under DPAP are given in the State-
ment below.

(c) The DPAP is proposed to be contin-
ued during the 8th Five Year Plan. This
Programme is an areas development
programme and is not beneficiary oriented.
Nevertheless, the core activities to be taken
up in the areas of soil and moisture conser-
vation, water resources development and
afforestation and pasture development in
the 8th Five Year Plan would uttir .ately
benefit the farmers of the project araas in
terms of improved soil, more irrigation acili-
ties and control of soilerosion efc. lead : gto
increased productivity of land, water . hu-
man resources.
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[ Translation)

Officlal ianguage Impiementation
Committee

1209. SHRI VINAY KATIYAR: Will the
PRIME MINISTER be pleased to state:

(a) the number of offices of various
central public sector undertakings i: Uttar
Pradesh where the number of officers and
staff is 25 or more than that;

(b) the number of offices out of them
where official language implementation com-
mittee has been constituted and its regular
quarterly meeting is held; and

(c) the number of offices out of them
where inspection has been conducted to
see that official language is used in official
work andwhether the official language policy
is being followed or not?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI P.K.
THUNGON): (a) to (c). the information is
being collected and will be laid on the table
of the House.

[English] -

Detergent project

1210.DR. C. SILVERA: Witithe PRIME
MINISTER be pleased to state:

(a) whether the international Finance
Corporation has offered to make equity
investment in SPIC fine Chemicals, a joint
venture between Tamil Nadu Petro prod-
ucts Ltd. and Henkel of Germany. for manu-
facture of detergent products;

(b) if s0. the details thereot with terms
and conditions of such investment;

~ {c) whether any decision on location of
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the detergent project has since been taken;

(d) if so, the details thereof with target
fixed to launch the commercial production;

(e) whether similar projects are pro-
posed to be launched in Mizoram with IFC
investment; and

(f) it so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN): (a) and (b). M/s Spic Fine Chemi-
cals Lid., ajoint venture company promoted
byM/s. Tamil Nadu Petro products Ltd. and
M/s Henkel KGaA, Germany, who are set-
ting up a Synthetic Detergents plant in the
Union Territory of Pondicherry, has been
allowed to issue 23 lakh equity shares
amounting to Rs.234 lakh out of the pro-
posed total paid up capital of Rs. 2340 lakh
to M/s Intemational Finance Corporation,
Washington on repatriation basis.

(c) and (d). The project is proposed to
be located in Tehsil & District Karaikal in the
Union Territory of Pondicherry. The com-
mercial production is expected in November
1992. .

(e) and (f). No proposal has been re-

- ceivedin this Ministry of setting up industriat

units in Mizoram with similar investment
fromM/s International Finance Corporation,
Washington.

{ Transtation]

Class-| Officers in Central Secretariat
Services

1211. SHRIUPENDRANATH VERMA:
Wil the PRIME MINISTER be pleased to
state: : )

(@) the number of Class-| ofticers work-
ing in the Central Secretariat Services;



115  Written Answers

(b) whether the Class-| officers from
States are also posted in the Central Secre-
tariat Services; .

(c) if so, the details thereof. State-wise
during the last three years:

(d) whether the government have fixed
some nermsto post certain number of .A.S.
officers from States in the Central Secre-
tariat Services; and

(e; if so, the details thereot?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRIMATI
MARGARET ALVA): (a) The number of
Class-l officers (Under Secretary and above)
working inthe Central Secretariat Under the
Central Staffing Scheme is 2072 as on
1.1.92.

(b) Yes. Sir, Officers from All India
Services belonging to different State Cad-
res are posted to Central Secretariat under
the Central Staffing Scheme. In rare cases,
officers belonging to State Government
services are also posted to the Central
Secretariat.
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(c) The officers from All India Services
viz: Indian Administrative Service, Indian
Police Service and Indian Forest Service
are drafted to the Union Government at
various levels of posts which are covered
under the Central staffing Scheme. The
Staff-wise break-up in respect of IAS offic-
ers may please be seen in the statement.
The number ot I.P.S. and I.F.S. officers
working in the central secretariat is small
and as such their state-wise break up is not

given.

(d) Yes, Sir.

(e) Each State Carde of an All India Service
has been allotted a central deputation re-
serve which is proportional to the total size
of the State cadre. This is counted as 40%
of the senior duty posts of each State cadre
in the case of the |.A.S. and the L.P.S. and
20% of the senior duty posts in the case of
the Indian Forest Service. The number of
officers of All India Services from different
states selected to work in the Central Sec-
retariat/Central Police Establishments/Of-
fice of the |.G. of Forests broadly corre-
sponds to the Central Deputation Reserve
of that State cadre

STATEMENT
S State’ as on first January
No. -
1990 1991 1992

L Assam & Meghalaya 30 33 34

2. Andhra Pradesh 53 50 51

3 Bihar 50 56 58

4 Guijarat a2 339 33

5. Himachal Pradesh 20 25 20

6. Haryana 27 28 25
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S.  State ) as on first Janvary
No.
1990 1991 1992

7. Jammu & Kashmir 15 16 21
8. Kerala 36 35 36
9. Karnataka 43 45 46
10. Maharashtra ‘ 51 57 63
11. Madhya Pradesh 65 66 62
12, Mainpur Tripura 16 ' 19 . 22
13.  Nagaland 7 5 5
14. Orissa 34 38 .37
15.  Punjab 33 28 25
16. Rajasthan ‘ a1 40 39
17.  Sikkim 1 2 2
18.  Tamil Nadu 37 45 40
19.  Uttar Pradesh 81 81 83
20.  Union Territories 42 42 BT
21.. West Bengal 53 51 50

Total 778 801 798
[English) . promotions in al! pu.blic sector undertakings

with effect from January 1, 1992;
Ban on Appointments in Public Sector

Undertakings (b) it so, the details thereot; and
1212. SHRI MUKUL BALKRISHNA (c) the reasons therefor?
WASNIK: Will the PRIME MINISTER be
pleased to state:

THE MINISTER OF STATE IN THE
(a)whetherthe Union Government have MINISTRY OF INDUSTRY (SHR! P.K.
imposed a ban on new appointments and THUNGON): (a) No, Sir.
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(b) and (c). Do not arise.

Direct foreign investment in indian
industries

1213. SHRI LOKANATH
CHOUDHURY:
SHRI SRIBALLAV
PANIGRAHI:
SHRIPHOOL CHAND VERMA:
SHRI RABI RAY:

Will the PRIME MINISTER be pleased
to state:

(a) whether the Government have in-
vited direct foreign investment in a wide
range of industries including the
infrastructural alliances to catertothe global
market;

(b) if so, the details of the proposals in
- this regard and the response thereto:

(c) the facilities proposed to be made
available to the foreign investors;

(d) whether priorities have been fixed
for investment in industries according to
needs of our people; and

(e) i so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN): (a)to (e). The Policy adopled by
the Government 1o attract foreign invest-
ment has been outlined in the statement of
industrial Policy tabled in both Houses of
Parliament on 24th July, 1992. Under the
Policy. automatic approvals are being given
by the Reserve Bank of India for direct
foreign investment uplo 51% foreign equity
in high priority industries listed in Annex Hlito
the statement. After the announcement of
new Industrial Policy, 760 foreign collabora-
tion proposals have been approved till the
ond of January '92. These.include 260 pro-
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posals fordirect foreign investment of about
Rs. 580 crores in Indian companies.

[ Translation}

Orders for Maruti Cars and Vans

1214. SHRI B.L. SHARMA PREM:
DR. LAXMINARAYANA
PANDEYA:
SHRIPHOOL CHAND VERMA:

Will the PRIME MINISTER be pleased
1o state: '

(a) whetherthe UnionGovernment have
received order for purchase of Maruti cars/
vans from some foreign countries for the
year 1992-93;

(b) if so, the details thereof; and

(c) the total foreign exchange likely 1o
be earned therefrom?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI P.K.
THUNGON): (a) and (b). Maruti Udyog Ltd.
has an indicative plan for export of around
25,000 vehicles in 1992-93. The purchase
orders are placed by the dealers only when
actual production is to be started,

ic) The total foreign exchange likely to
be earned from exports during 1992-93 is
roughly US $ 80 million. ’

Private Capital iInvestment in
Industries

1215. DR. LAL BAHADUR RAWAL:
Will the PRIME MINISTER be pleased to
state:

(a) whether the rate of investment of
private capital in industrial sector has been
declining from Decerviber, 1990;
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(b) it-so, the total amount of private
capital investment by the end of 1991:

(c) the comparative figures for the last
two years; and

~ (d)the reasons fordecline in the rate of
private capital investment in industrial sec-
tor?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF. P.J.

Written Answers 122 »

KURIEN): (a) to (d). The Gross Capital .
formation forthe industrial sector as awhole

‘as brought out by Central Statistical

Organisation is available on annual basis
upto the financial year 1990-91. .Further
information on disbursement by Financial

Institutions and Caphal Approvais (Excl.

 Loans) are available upto April -December

1991.

A statement showing the above infor-
mation since 1988-89 is enclosed.
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[English) -
Foreign Equity

1216. SHRIINDRAJITGUPTA: Willthe
'PRIME MINISTER be pleased to state:

(a) whether the Govemment have de-
cided to permit foraign equity upto 100
percentintrading compaines predominantly
engaged in exports;

(b) if so, wthether industrial policy an-
nounced in lastJuly had providedfor foreign
. equity upto 51 percent only; and

*(c) i so, the reasons for change in the
policy?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN): (a) No Sir.

(b) and (c). Do not arise.

Abolition of Posts in Directorate
General of Technical development

1217. SHRI RUPACHAND PAL: Will
the PRIME MINISTER be pleased to state:

(a) whetherthe Union govemment have
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posts in the Gifice of the Directorate Cenral
of Technical Dmbpnnm (DGTD);

(b) if so, the reasons therefor; and

(c) the number of employees and offic-
ers likely to b.e affected as a result thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN): (a) to (c). The Govemment's
recent economic initiatives in the form of
major industrial, fiscal and trade
liberalisations have led to revised perce-
ptions about the future role, functions and
organisational structure of several Minis-
tries/Depantments/Organisations. Conse-
quently, it may be necessary to restructure
several of these including the Directorate
Generalof Technicaldevelopment (DGTD).
Govemment have not taken any final deci-
sion in this regard. However, following re-
appraisal of the role and functions of the
D.G.T.D., ithas been decidedto abolish 176
posts (Group ‘A'togroup ‘D’ ) inthe D.G. T.
D. Details of these posts are shown in the
statement. Only 23 persons would be de-
clared surplus. The Surpius Cell in the De-
partment of Personnel and Training is ex-
pected to protect the interests or persons
rendered surplus and make arrangements

any final degision to abolish hundred of  to redeploy them elsewhere.
STATEMENT

ENGINEERING DIVISION:

SLNo. Name of the post scale of pay No. of posts
1 Industrial Adviser Rs.4500-5700/- 2
2 Additional Industrial adviser Rs.4100-5300/- 08
3 Development Officer Rs.3000-4500/- 2

4 Assistant Development Officer ~ Fis.22004000/- 8
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SLNo. Name of the post scale of pay No. of posts
CHEMICAL DIVISION:
5  Industrial Adviser . Rs.4500-5700/- 1
6  Additional Industrial Adviser Rs.4100-5300/- 2
7 Development Officer Rs.3000-4500/- 3
8  Assistant Development Officer Rs.2200-4000/- 11
MISCELLANEOUS POSTS:
9  Director Rs.3700-5000/- 1
10  Deputy Director Rs.3000-4500/- 1
11 Research Officer Rs.2200-4000/- 1
12  Programmer Rs.2200-4000/- 1
13 Section Officer Rs.2000-3500/- 8
14  Private Secretary Rs.2000-3500/- 3
15  Adviser(information Systems Rs.4500-5700/- 1
16  Joint director (systems) Rs.3700-5000/- 1
17 Assistani Rs.1640-2900/- 8
18 UDC Rs.1200-2045/- 29
19 LDC " Rs. 950-1500/- 15
20  stenographer Gr.'C’ Rs. 1640-2900/- 14
21 Stenographer Gr.D’ Rs.1200-2040/- 16
EX-CADRE POSTS:
22 unisi Analyst Rs.2000-3500/- 1
23  Programme assistant As.1640-2900/- 3
24  Research Assistani(Work Study)  Rs.1840-2900/- 1
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SI.No. Name of the post scale of pay " No. of posts
25 Technical Field Ofticer Rs.1640-2900/- 16
26 Anist Rs.1640-2900/- o
27 S;atistical Assistant Rs.1400-2300/- 4
28 .. Junior Hindi Translator Rs. 1400-2600/- . 1 .
29 CPV(Checker/Puncher/Verifier) Rs. 950-1500/- v 2
GROUP ‘D' POSTS:
30 oamy Rs. 775-1025/- 7
31 Peon Rs. 750-940/- 9
179
Premission to Manufacture software ably reduced price within the country.
i.-21 8. SHRI BIJLOY KRISHNA [Transiation)

HANDIQUE: Will the PRIME MINISTER be
pleased to state:

(a) whether the Government have
decided to permit some major software
manufacturer to duplicate their software in
India for sale: and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES ANDPENSIONS (SHRIMATI
MARGARET ALVA): (a) There is a proposal
toallowthe software manutacturers to dupli-
cate the imported software in the country
with the permission of the owners. for sale in
India.

(b) the main reasons for allowing the
duplication within the country is substantial
saving intoreign exchange and consequently
the availability of the software at a consider-

Construction of Roads in Uttar Pradesh
and Blhar Under Jawahar Rozgar Yojana

1219. SHRIARJUN SINGH YADAV:
SHRI RAM LAKHAN SINGH
YADAV:

Will the PRIME MINISTER be pleased
to state the total length of the roads in
kilometres constructed sofarin UttarPradesh
and Bihar underthe Jawahar Rozgar Yojana
and the expenditure incurred thereon sepa-
rately?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
{SHRI G. VENKAT SWAMY): As per the
reports received from the Govemment of
Uttar Pradesh and Bihar, the roads con-
structed and expenditure incurred thereon
under Jawahar Rozgar Yojana (JRY) from
the year 1989-90 (i.e. the year of launching
of JRY) is as under:-
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Year Urtar Pradesh Bihar .
Road Expenditure Roads Expenditure
constructed - incurred constructed incurred
(kms.) (Rs. lakhs) (kms.) (Rs. lakhs)
1989-90 46130.96 23740.98 17224.86 3857.30
1990-91 16671-36 8064.92 24766.81 8935.00
1991-92 8047.00 5007.20 8766.95 " 2155.00

(Tt December, 1991)

|English)
Cadre Review of C.P.W.D. Engineers

1220. SHRI JITENDREA NATH DAS:
Willthe Minister of URBANDEVELOPMENT
be pleased to state:

(a) whether a Cadre Review proposal
of the Junior Engineers of C.P.W.D is pend-
ing clearance for a long time; and

(b) if so, the reasons therefor?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF URBAN DEVELOPMENT (SHRI
M. ARUNACHALAM): (2) and (b). The Sec-
ond Carde Review proposals of Junior En-
gineers and Sectional Officers (Hosticul-
ture) CPWD has been under process in
consullation with the Departments con-
cemed. -

Import of Edible Oils

1221. SHRI V. DHANANJAYA
KUMAR:

SHRI SHRAVAN KUMAR
PATEL:

SHRI VILASRAO NAGNATH-
RAO GUNDEWAR:

SHRI DAU DAYAL JOSH!:

Will the PRIME MINISTER be pleased
fo state: . )

{a) whether considerable amount of
edible oils have been imported to curb the
rising trends in oil prices;

(b) it 0, the quantum of different edible
oils imported during July to December 1991
and in January 1992; and

(c) how tar these imports have heliped
to keep a check on prices, indicating the
month wise pricas, wholesale and retail,
during these months?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAMALUDDIN AHMED):
(a) and (b). The details of Refined Palmolein
imported by State Trading Corporation dur-
ing July 1991 to January 1992 are as under:

Qty. (MTS)
66,000

Month

July '91 to Dec. 91
January '92 C
No other edible olis were imported.

29,000

(c) The month end wholesale prices
and retail prices of major edible oils are laid
onthe Tabie as statement. A declining trend
is discremible in the prices of major edible
olis from last few weeks.
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Fly Overs in Bangalore City

1222 SHRIG. MADE GOWDA: Willthe
Minister of URBAN DEVELOPMENT be
pleased to state:

(a)whetherthe Karnataka Governrhent
has sought HUDCO assistance for the con-
struction of fly-overs and sub-ways in Ban-
galore city:

(b) it so, the details thereot; and
(c) the action taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVLOPMENT
(SHR! M. ARUNACHALAM): (a) No, Sir.

(b) and (c). Do not arise.

Sri Chithira Thirunal Hospital,
Trivandrum -

1223 SHRI T.J. ANJALOSE: Will the
PRIME MINISTER be pleased to state:

(a)the details of the new projects pend-
ing with the Union Government for develop-
ment of the Sri Chithira Thirunal Hospital at
Trivandrum;

{b) whether there is any proposal 10
start some new research projects in the
hospital: and

(c) if so, the details thereo!?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES ANDPENSIONS (SHRIMAT!
MARGARET ALVA): (a) There are no new
projects of the Sree Chira Triunal Institute
for Medical Sciences and Technology,
Trivandrum pending with the Govemment.

During the VHll Five Year Plan. subject
to availabilty of resources the following
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activities for development of Sree Chitra
Tirunal Institute for Medical Sciences and .
Technology, Trivandrum(inciuding the Hos-

- pital Wing) are proposed:

i. Development of biomedicale for
disposable and implantable appiF
cations;

ii. Evaluation of implantable materi-
als;

ii. Pilot Plant scale'production of
biomaterials and devices.

iv. Modernisation of hospital manage-
ment practises; -

v. Upgradation of existing equip-
ments; and

vi. setting up of ‘Rehabilitation Ser-
vices.

(o) and (c). The hospital carries out
research in cardiac etiology neurochemis-
try, vascular diseases and biochemistry in
particular. During the last 5 years, 8 re-
search projects have been supported by
government tunding agencies and private
trusts. The Government had aisu extended
supportto 12 R & D projects at the Biomedi-
cal Technology Wing of the Institute during

" this period.

Guantity of Bagasse for 'Papor
Production

1224. SHRI SHANKARARAO KALE:
Will the PRIME MINISTER be pleased to
state the quantity of Bagasse being utilised
for the production of Paper and Paper
Board in the country for the last two years?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN): Data regarding quantity of bag-
asse being used as raw material for produc-
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_tion of Paper and Paper Board inthe country
by various mills is not maintained by Gov-
emment. However, it is estimatedthat about
18 lakh tonnes of bagasse is used annually
in the country for production of Paper and
Paper Board.

. [ Transiation)
Control on Population in Deihi
1225. SHRI MRUTYUNJAYA NAYAK:

Witithe Minister of URBANDEVELOPMENT
be pleased to state:

(a) whether the population in Dethi has

been increasing fast as compared to other
Metropolitan cities; and

(b) it so, the steps proposedto be laken
by the Government to control the popula-
tion?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRt M. ARUNACHALAM): (a) Yes. Sir.

{b) NCR Planning Board has prepared
a Regional Plan with the objective of bal-
anced and harmonious development of the
National Capnal Region. The Regional Plan
which has come into force with effect from
23.1.89contains proposals fordecentralised
growth of the region.

[English)
Metro Rallwyy in Bombay
1226 SHRI ARVIND TULSIRAM
KAMBLE:
SHRI RAM NAIK:

. Will the Minister of URBAN DEVELOP-
MENT be pleased (o state:

(2) whether there is any proposal to

introduce Metro Rallway in Bombay:;
(b) if s0, the details thereof; and

(c) the time by which the project is likely
to be started?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHR1I M. ARUNACHALAM): (a) There is.
already a Sub urban Surface Railway sys-
temserving commuters in Bombay. Thereis
no proposal for an underground metro rail-
way in Bombay.

(b) and (c). Do not arise.
[ Translation)
Marketing of medicines

1227. SHRI SANTHOSH KUMAR
GANGWAR: Wil the PRIME MINISTER be
pleased o state:

(a) whether some medicines made from -
the same formulation are being sold in mar-
kets under dilferent brands; and )

(b) it so, the reasons thereot and the
steps taken 1o remedy the situation?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTIL- .
IZERS (DR. CHINTA MOHAN)): (a) and (b).
The terms “formulations® and “medicines”
referred 10 in the question mean the same
thing. These are manufactured out of one or
more buk drugs. These are generally sold
under brand names, which is permissible
under the law. Many manufacturers sel
their formulations under genenic name. in
order to encourage usage of generic name,
single ingredient formulations sold under
gundcnammmmmm
under DPCO. 1967.
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Forest Based Industries in States

1228. SHRIKASHIRAM RANA:
SHRI HARIKEWAL PRASAD:
- SHRI SRIKANT JENA:

Will the PRIME MINISTER be pleased
to state:
" (a) whether the Government propose
to set up forest based industries in various
States/Union Territories;

(b) if so, the details theroot:vand

(c) the number of applications received
in this regard and the action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN): (a) to (c). The Ministry of Industry
do not have any proposal at present to set
up forest based industries in the medium
and large sectors. However, three propos-
als have been received from M/s. Hindustan
Paper Corpon. Ltd., a Central Public Sector
Undertaking, and its subsidiary, for manu-
facture of news print at their existing units
withintheir overall licensed capacities. While
disposing of such applications, Government
take into account the environmental and
ecological aspects and the provisions of the
National Forest Policy.

Industrial Output index

1229. SHRI SUDHIR GIRI: Will the
PRIME MINISTER be pleased to state the
details ofthe industrial output index in 1991-
92? .

THE MINISTER OF STATE IN THE
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tion available on the h;:":’l Industrial
production compiled by Statistical
Organisation, the overall rate of growth
during April- November 1991 was (-) 0.9%.

the rates of growth in the mining, manufac-

turing and electricity sectors were (-) 1.6%,

(-)2.3% and 7.8% respectively during the
same period. .

Rural Development Projects in Bihar

1230. SHRI RAMDEV RAM: Will the
PRIME MINISTER be pleased to state:

(a) the details of the on-going rural
development projects in Bihar, district-wise;

(b) the funds allocated by the Govern-
ment during the last three years and in the
current year, year-wise and projects -wise;
and

(c) the steps proposed to be taken 1o
complete all these projects on schedule?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(SHRIUTTAMBHAI H. PATEL): (a) and (b).
The district-wise information about rural
development projects in Bihar is not main-
tained by the’ Government. However, the
funds aflocated by Government to Bihar for
implementation of various Centrally spon-
sored Programmes like Jawahar Rozgar
Yojana (JRY) . Integrated Rural Develop-
ment Programme (IRDP) and Acceierated
Rural Water Supply Programme (ARWSP)
during 1989-90, 1990-91 and 1991-92 are
given in the enclosed statement

(c) The rural development programmes

MINISTRY OF INDUSTRY (PROF. PJ.  are ongoing programmes and are continu-
KURIEN): According to the latest informa-  ing on a year to year basis.
STATEMENT
Name of the Year (Rs. in lakh)
Programme Funds aliocated
Jawahar Rozgar 1989-90 38711.91 -
Yojana * 1990-91 38466.78
(JRY) 1991-92 38466.78
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1231. ACHARYA VISHWANATH DAS
SHASTRI: Will the Minister of COAL be
pleased to state:

(a) the amount spent by the Coal Indla
Limited on fumishing and maintenance dur-
ing the last three years, year-wise; and

(b) the items on which the amount was
spent?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRIP.A. SANGMA):
(a) and (b). The information is being col-
lected and 10 the extent avaliable will be laid
on the Tabie of the House.

[English)
Panchayati Ra] BIl

1232. SHRI MANORANJAN BHAKTA:
Wil the PRIME MINISTER be pleased to
state:
() whether the Govemment are con-
templating to bring a comprehensive
Panchayati Raj Billto delegate more powers
tothe Panchayats forthe rural development
activities; and

(b)u».mmmum-a.

Name of the Yoar (Rs. In lak))
ﬁm Fundls alfocsted
integrated Rural 1969-90 1102500
Development Programme 1990-91 11025.09
(IRDP) 1991-92 10361.80
Accelerated Rural 1969-90 2710.00
Water Supply Programme 1990-91 2710.00
(ARWSP) 1991-92 2099.00
Amount spent on Furnishing and and the time by which the Bl is lkely 10 be
" asintenance by CIL introduced?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(SHRL G.VENKAT SWAMY): (a) and (b).
The Constitution (Seventy-second Amend-
ment) BI, 1991 relating to Panchayats has
been introduced in the Lok Sabha on
16.9.1991. The Bl is now pending before a
Joint commiitee of Prilament.

Maruti Cars for handicapped

1233. SHRI SHANKERSINGH
VAGHELA: Wil the PRIME MINISTRER be

pleased 1o state:
(a)Mmymmw

- duty was applicable on the mansti cars

designed for handicapped;

() whether from December, 1990
date the cost of Maruli car designed for
handicapped has gone up by about Rs.
eighty thousand due to withdrawal of this
exemption;

) (c)mmaovunmm.b‘
waive excise duty on such cars to bring
down the cost; and

(d) whether some other car companies |
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also propose 10 manufacture cars for the

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI PK.
THUNGON); (a)-and (b). MUL had-claimed
excise duty exemption in respect of 34
vehicles for handicapped between 1-8-90to
9-12-90. This claim was, however, not ac-
cepted by Collector (Appeals), Central Ex-
cise. MUL, therefore, had to pay full excise
duty in respect of these 34 cars which were
cleared at nil rate of duty. The ex-factory
" price of CTD model of such vehicles without
any excise duty was Rs. 81757 till 9-12-90.
Thé ex-factory price with normal excise duty
was Rs. 1,10,362/- in December, 1990. The
current ex-factory price (less dealer's com-
mission) is Rs. 1,56,942.

{c)and (d). There is no such proposal in
the Department of heavy Industry.

Exit Policy for Sick Public Sector Units
1234. SHRI SARAT CHANDRA
PATTANAYAK:

SHRI KODAKANI GOWDANA
SHIVAPPA:

Will the PRIME MINISTER be pleased
to state:

(a) whether the Union Government

have formulated any exit policy for the sick

public sector units;-
(b) if so, the details thereof,

{c) the time by which the poficy is likety
10 be implemented; and

{d) the total number of workers likely to
be affected therefrom, unit-wise?

THE MINISTER OF STATE N THE
MINISTRY OF INDUSTRY(SHR! P.K.
THUNGON): (a) to (d). As per amended
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Sick Industrial Companies (Special Provi-
sions) Act. 1985, all sick industrial compa-
nies in the public seclor would be referred to
the Board for Industrial and Financial Re-
construction (BIFR) for the formulation of
sultable revivalrehabilitation schemes, as
per provisions contained in the said Act.
Details of Enterprises and the number of
workersinthese aregiven in Volume-lofthe
Monograph on the performance statues of
Central Public Sector Enterprises circulated
to all the Members of Parliament in Decem-
ber 1991 and workers who may be affected
will be considered by BIFR.

Housing Faciliuties under housing
Policy

1235 SHRI K. RAMAMURTHEE
TINDIVANAM: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) whether there is any schemes pro-
posed to provide housing facilities for LIG,
weaker sections and Scheduled Castes and
Scheduled Tribes,

(b) the financial assistance and loan
facilities given for construction of housing
during the last three years; and

"~ () the projection made till 2,000 A.D.
and the percentage likely to be convered of
each category? '

*» THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI M. ARUNACHALAM): (a) Housing is
a State subject and state Governments and
UT Admns. are free to formulate and imple-
ment housing schemes for various income
groups according 1o priorities and available
resources. Several Housing schemes for-
EWS & LIG in rural and urban areas are
under implementation in the States under
20 Point programme and other social hous-
ing programmes in the State sector. Certain
percentage of dweliing units construcied
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under these schemes are earmarked for
Sc1/4 ST as per quota determined by each
State Government/UT Admn. In addition a
Central scheme named India Awas Yojana
isin operation to probide free housing tacility
to SC/ST and freed bonded labourers in
rural areas, Financial assistance in the form
of central grant and HUDCO loans are also
available under Nehru Rojgar Yojana and
Night shelter scheme for providing housing
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facilities tothe urban poor including footpath
dwellers.

(b) Following financial assistance has

been given to the implementing agencies
during last three years for construction of

dwelling units for Economically Weaker
Sections and Lower income Group cat-

egory:

(Rs. in corores)

Housing Policy the main goals upto 2
ackisved am ie [SSuce houselessness and
assisting in the upgradation of all
unserviceable houses in rural and urban
areas 10 benefit the inadequately housed
Slum dwefllers SC/ST and other Vuinerable
sections. The coverage .of each category
would however, depend on the resource
aliocation in the housing sector.

Shifting officers from capitsi

1236. SHRISANT KUMARMANDAL:
SHRI JANGBIR SINGH:

Wil the Minister of URBAN DEVELOP-

HUDCO loans 89-90 90-91 91-92
{Upto 31-1-92)

.0 EWS (Urban) 108.91 158.12 91.81

i) EWS (Rural) 84.49 115.18 48.26

W LG 154. 39 172.12 99.43

Indira Awas Yojana 175.86 189.96 119.00

(Central grant) (Upto Dec. '91)

House -sites-cum-

construction Assistance 156.13 128.65 2881

(20 Point Programme

under MNP)

(State Plan provision)

{c) As per the revised draft national MENT be plezsad to state:

(a) whether any offices of Central gov-
emment and Public Sector Undertakings
have been shilted outside Delhi since De-
cember, 1991; and the number of offices yet
10 be shifted; and

(b) if so, the details thereof?

THE MINISTER OF STATE N THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI M. ARUNACHALAM): (a) and (b). it
has been decided to shift 13 offices of the
Central government and 24 Pubiic Sector
Undertakings out of Delhi as per list en-
closedstatement. However, as per infgrma-
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- tion-available with this Ministry, no office of
the Central Government or Public Sector
Undertaking has shifted out since Decem-
ber, 1991,

STATEMENT
List of Offices of the Central Government
and Public Sector Undertakings to be
" shifted out of Dethi

a) CENTRAL GOVERNMENT OFFICES:

S.No. Name of the Office

1. Coast Guard Hqr.

2. Research & Development Centre,
. Postal Department.

3. Dte. of Inspection, Northern Inspection
circle, Deptt. of supply

4. Publicationdivision, Films division. Song
and Drama Division and the Dte.ot
field Publicity under the Ministry of |1& B.

S. ' National Crimé Records Bureau. Under
Min. of Home Affairs.

6. Deptt. of Light House and Light ships.

7. CentralInstitute of Research and Train-
ing in Employment

8. Commissioner of Payﬁ\enls. Deptt. of
Industrial Development.

9. Deptt. of Publication.
10. CPWD Training Institute.

11. National Acadamy of customs, Excise
' and Narcotics.

12. All India Soil and Land Use Survey,
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S.No. Name of the Office

.

13. Board of Industrial and Financial
Reconstrction, Min. of Finance.

b) PUBLIC SECTOR
1. ' National Seed cooperation Ltd.

2. State Farms Cooperation of India Ltd.

" 3. Central Warehousing Corporation.

4. Food Cooperation of India.

5. Hospital Services Censultency Corpo-
ration of India Ltd.

6. Helicopter Corporation of India.
7. Airines Allied Services Ltd.
8. National Airport Authority of India.

9. National Small Industries Corporation
© d.

10. National Fertilizers Corporation Ltd.

11. Hindustan Fertilizers Corporation Ltd.

12. Fertilizers Corporation of Indi?.

13. Pyritis, Phosphatesand Cheniicals Ltd.

14. Paradeep Phosphates Ltd.

15. Indo-Burma PetroleumCo. Ltd. (Chemi-
cal Division)

16. National Hydro-Electric Power Corpo-
ration.

17. National Textiles Corporation (Delhi,
Punjab and Rajasthan) Ltd.

Deptt. Of. Agriculture-& Cooperation.
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S.No. Name of the Office

18. Minerals & Metals Trading Corporation
" of India L1d.

19. State Trading Corporation of india Lid.

20. National Thermal Power Corporation
Ld. . .

21. Rural Electrification Corporation Lid.

22. National Project Construction Corpora-
- tion Ltd.

23. Bharat Heavy Electricales Lid.

24. Cement Corporation of india.

Trade Mark Laws

. 1237. DR. R. SRIDHARAN: Will the
PRIME MINISTER be pleased to state:

(a) whether the: Government have is-
sued directions to the State Governments
and Union Territories to tighten the trade
mark laws; and

(b) If 50, the detalls thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY . PJ.
KURIEN): No, Sir. '

(b) Does not arise.

[Ttanslatlon]

Construction of Fiats ‘I'lmugh Prlvm
Buliders

1238. SHRIMADANLAL KHURANA:
_,SHRI GURUDAS KAMAT:

WH the Minister of URBAN DEVELOP-
MENT be pleased to state: ‘

(a)whetherthe Govemment have taken
adecision that Dethl development Authorkty
would construct flats through Prlvdnhuld-
ers; and

~(b)uo.modu'alsmm&?

" THE MINISTER OF STATE N THE
MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN): (a) and (b). The Government
have advised the DDA to explore the possi-
bility of involving private buliders/develop-
ors in the process of house construction.

[Enghsh) ‘ :

* Projects in Maharashtra Under LR.D.P.

1239. SHRI SUDHIR SAWANT: Wil
the PRIME MINISTER be pleased to state:

(a) the number of projects sanctioned
under the IRDP in Maharashtra during the
last three years, year-wise; and

(b) the amount of subsidy given under
the programme during the above pﬂbd.
yoar-wise? .

THE MINISTER QF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(SHRIUTTAMBHAI H. PATEL): (a) and (b).-
IRDP is a programme for assisting families
below poverty line by giving them loan and
subsidy to pursue income generating activi-
tles. Projects inthe nommal sense of theterm
are not sanctioned under IRDP. The num-
ber of families assisted and amount of sub-
sidy given under IRDP during the last three
years in Maharashira Is given below:-
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Year Famikles Assisted Subsidy (Central & State)
(nos. in lakhs) (Rs. lakhs)
1988-89 252 5009.69
1989-90 2.48 5670.04
1990-91 2.14 5314.61

Withdrawal of Food Subsidy from
Public distribution system in
Kerala

1240.- SHRIM. RAMANNA RAI: -
PHOFK.VTO'DMAS’ '

Wil the PRIME MINISTER be ploased
to state:

(a) whether food subsidy to Essential
Commodities ike Rice, Wheat and Sugarto
be distributed through Public Distribution
system is withdrawn recently;

- 48) whathay
manded that either the food subsidy be
reintroduced or adequate financial assis-
tance be given to States to compensate

ié)il 50, the reaction of the Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES CON-

SUMER AFFAIRS AND PUBLIC DISTRI-

BUTION (SHRI KAMALUDDIN AHMED):
(a) to (c). No, Sir. However, the Central
Govemment increased the Central Issue

price of rice and wheat (ex-FClgodowns )to -

State Governments and UT administrations
for PDS by Rs. 88/- and Rs. 46/- per quintal
respectively effective from 28th December,
1991 to partially absorb the increase made
In the minimum support price of paddy and
_ wheattill 1991-82 kharil and rabl marketing
season respectively. Even with these in-

eams Stalss have de- -

' creases, the Central Government would still

be incurring a substantial amount on subsi-
dies on account of issues of foodgrains to
States/UTs for the Public Distribution Sys-
tem. .

The consumer price of levy sugar was
raised fromRs. 6.10 akg. to Rs.'6.90 akg
with effect from 21.1.1992, taking into ac-
count the increases in Statutory Minimum
Prices for sugarcane and other cost in-
creases.

The Centia issue Prices are uniform
throughout the country and no financial
assisiance Is provided to any State Govern-
ment/UT Administration apart fromthe over-
all subsidy bomne by the Central Govern-
ment for distribution of foodgrains under the

 Public Distribution System.

Funds Allocated and Progress made
Under Jawahar Rozgar Yojana

SHRI R. JEEVARATHINAM:
SHRI BHERU LAL MEENA:
SHRI KASHIRAM RANA;

1241.

Will the PRIME MINISTER be pleasod
to state:

(a)the amount offunds aliocatedtoand
utilized by the State Government under
Jawahar Rozgar Yojanaduring the last three
years, year-wise;

(b)the targetfixed and achieved, State-
wise during the above years, year-wise;
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(c) the efforts being contemplated to
make Jawahar Rozgar Yojana more result
oriented; :

(d) whether any complaint in regard to
non-implementation of this scheme has been
received by the Union Govermnment; and

(e) if so, the action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(SHRI G. VENKAT SWAMY): (a) and (b).
Resources allocated/utilized, the target of
employmentgeneration fixed and achieved,
State-wise fromtha years 1989-90tc 1991-
92 under Jawahar Rozgar Yojana (JRY) is
given in the Statement.

(c) The JRY is constantly being moni-
tored and supervised by the Government of
India so that the objectives of the Yojana are
achieved. Besidas, the Government of India
has also taken up the work of concurrent
Evaluation of Jawahar Rozgar Yojana
through ‘independant institutions/
organisations to assess its impact in rural
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araas in relation to state objectives of the
programme. In the concurrent Evaluation,
which has already been launched, the im-
pact of programme on the type of assets
created under JRY, its usefulness to the
society, in general, and to poor sections of
the community, in particular and the contri-

bution of the JRY to the welfare of the .

families below the poverty line are the main
points of the evaluation.

The Programme Evaluation
Organisation (PEO) of the Ptanning Com-
mission has also undertaken a Quick Study
of JRY in 10 major States of the country to
assess the extent of employment provided,
quality and usefuiness of the assets created
etc.

The Government will restructure the
programme if the results ot the Concurrent
Evaluation and Quick Study undertaken by
the P.E.O. of the Planning Commission
warrant it. ] 2

(d) No, Sir.

(e) Does not arise.
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[ Trans/ation]

lloporl of Expert Team on Rural
Population

1242. SHRI RAMESHWAR PATIDAR:
Will the Minister of PLANNING AND
PROGRAMME TMPLEMENTATION be
pleased to state

(a) whether the planning Commission
has set up any task force under the Chair-
manship of Prof. N.K. Singh to study and
develop appropriate self managing
oganisations delivery statems forintegrated
development at the villages/block and dis-
tinct levels;

(b)it so,therecommendations made by
the task force;

(c) the time by which the report is likely
to be implemented; and

(d) of not the reeasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATION (SHRI
H.R. BHARADWAJ): (a) Yes. Sir.

(b) The main recommendations of the
Task force are as follows;

i) A study of the prevailing adminis-
trative structure of the Central
Government with a view 10 make
change towards quick and timely
decision-making; opening up the
decision-making process so that
creative options are presented to
the political decision makers. struc-
tural adjustment so as to achieve
greater coordination among de-
partments and reduced fragmen-
tation in planning and
implemeantation; and procedural
simplification to reduce inter-min-
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isterial consultations.

Towards these ends it has recom-
mended some specifc steps such
as; clearer definition of the roles of
ministries/departments to stress
policy planning rather day-to-day
administration; increased use of
protessional expertise by Govern-
ment; setting up of inter-minsterial/
depanmental task forces charged
with achieving results; shift of the
basis of evaluation of performance

.from achievement of expenditure

of financial targets to that of vari-

-0us objectives leading to clearly

defined mssions; and an attitudi-
nal change from " regulate and
control * and *“Play safe” to a
“developmental and result oriented
approach”.

In order 1o achieve greaterintegra-
tion in the entre developmental
administration at the district and
block levels, it has suggested the
merger of existing civil and devel-
opmental administration as has
been done in West Bengal. It has
aiso suggested regrouping of vil-
lage level tunctionaries to form
cohasive and coordinated {unctions
with consequent reduction of staff.

i) Simplitication of the cocperative

Societies Act and the Societies
Registration Acl.

iv) It has suggested the setting up of

a il'age institution to be called
“gram vikas sangam" {or purposes
of development without political
overtones so as to unite people for
a common cause instead of divid-
ing their interests for contradictory
objectives. The leaders of such
institutions are to be chosen by
consensus and only if this is, infea-
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sible, should an election be held.
The common properaties of the
village should be vested in this
institution so that they are put to
best use and the community takes
the responsibility for the develop-
ment of wastelands situated in the
village. Various education/devel-

"opmenal department personnel

should be accountable to the vil-
lage community. The village should
be guided by exposure to expertise
and training through a nucleus of
consultancy organisations at the
block level. The village institution
shoula aiso take up reforms such
as eradication of illicit distillation,
improvement of educational sys-
tem, promotion of family welfare,
elimination of untouchability etc.

I has recommended a national
nucleus for promotion of voluntary
institutions at the Centre, not as a
Gevemment organisation but as a
registered society.

It tinds that the ideal financial sup-
pon system should be a single
window system. so that the pro-
cess of obtaining. clearances is
streamiined.

While encouraging growth of insti-
tutions it observes the need to
provided adequate safeguards
against unscrupulous ones with
doubtful motives. Misuse of power
and tinancial resources is most
likely to take place in such institu-
tions as are not accountable to
users, producers etc. it points out
that in the gram vikas sangam,
accountability alone willcheck mis-
use of power and/or funds by the
Panchayats or voluntary institu-
tions. Similarly in the case of volun-
tary institutions, it has recom-
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mendedthat it be made mandatory
that they open their accounts for
" inspection by the communuity/us-
ers/members. :

viii) it has suggested a “snowballing
approach “ which will mean sup-
porting the identified institutions
with a track record to undertake
the same or similar work in differ-
ent villages so as to create a mul-
tiplier effect.

ix) I has recommended that pack-
ages be developed fertraining and
building up of community leaders
for management of voluntary insti-
tutions.

(c) and (d). As is evident from the
recommedations of the Task Forece, it re-
quires extensive consultations with Minis-
tries, Departments, Governments of States,
voluntary agencies etc. The Planning Com-
mission is in the process of sending the
report of the Task force to all such bodies/
persons. After consulting them, appropriate
measures will have 10 be devised so that
they bear on the process of planning and
implementation in the Eighth Plan.

(English)
Refund of Money by CIL

1243. DR. SUDHIR RAY: Will the Min-
ister of COAL be pleased to state:

(a) whether Coal India Ltd. had col-
lected Rs. 150 crores about ayear ago from
the small scale industries;

(b) whether CIL had neither supplied
coal/coke against this deposit nor had re-
funded the advance money; and

(c) if so, the steps contemplated by the
Government in the matter?
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~ THE MINISTER OF STATE IN THE
MINISTRY OF COAL(SHRIP.A. SANGMA):
(a) to {c). information is being colected and
0 the exitent available will be laid on the
Table of the House.

- Ruw material shortage in Paper
industry

1244. SHRI M.V.
CHANDRASEKHARA
MURTHY:

SHRI V.
PRASAD:
SHRI SHANKARRAO KALE:

SRENIVASA

Wi the PRIME MINISTER be pleased
10 stater

(a) whetherthe Pmerimwylsf.achg
raw mafterial shortage; and

(b) ¥ s0, the steps proposed to be
WDMHDWW?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF. P..
KURIEN): (a) and (b). On account of the
National Forest Policy. the use of forest
based raw materialfor industrial purposesin
notbeing encouraged. Therefore, inadequate
supply of raw material Is one of the problems
. being taced by paper industry. As a remedial
measure, Government encourages the use
of agriculiural residues, bagasse and other
non-conventional raw materials. Paperunits
based on minimum 75% puip from these
raw-maieriais are exempt from compuisory
ficensing provisions.

Investment by NRI in Housing

1245. SHRIMATI BASAVA
RAJESWARL: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

{(a) whether the Govemment propose
0 introduce a schems for inducing larger

MARCH 4,1002
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investment by the Non-Resident indians in
housing and other forms of real estate with

the attraction of appreciation in capital
value; and

(b) K 50, the details thereol?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI M. ARUNACHALAM): (a) and (b).
Pursuant to the announcement made in the
Budget for 1991-92 regarding encourage-
ment to NRIl investment, the Government is
engaged in the process of formulating a
scheme forencouraginginvestmentby NRis
in housing, real estate, housing finance
institutions and manufacturing units forbuild-
ing materials. Since this involves certain

policy decisions to be taken, t may take

some time before a final decision is taken.

Eviction proceedings under Public
Premises (Eviction of Unauthorised

Occupants) Act

1246. SHRI SHARAD DIGHE: Wil the
Minister of URBAN DEVELOPMENT be
pleased to state:

(a) whether the Govemment have is-
sued any guidelines to be followed by Public
Undertakings while Initiating eviction pro-
coeedings against their tenents under the
Public Permises (Eviction of unauthorised

Occupants) Act; and
(b) ¥ so, the details thereol?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT

(SHRI M. ARUNACHALAM): (a) Yes, Sir.

{b) Govemment has asked Administra-
tive Ministries to issue guidelines that are to
be followed by the Public Sector Undertak-
ing underthem in order lo Prevent arbitrary
use of the provisions of the Public Premises
Act 1971 foevictgenuine tenents and 1o limit
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the use of the summary powers under the
act primarily to evict unauthorised occu-
pants and retired empioyees of the enter-
prises. An extract of the guidelines is given
in the statement below.

Extracted Version of Guidelines for Public

i) The provisions of the Act shouid notbe -

STATEMENT

Premises Act

Theprovisions ofthe P.P. Actshouldbe
used primarlly fo evict totally Riegal
occupants of the premises of public
authorities orunauthorised soublatiees,
oremployees who have ceasedtobe in

- thelr service and thus ineligible for oc-
cupation of the premises. The proceed-
ings should be initiated in accordance
with the provisions of the Act only in
cases where the occupation becomes
unauthorised on genuine grounds of
law.

resorted to either with a commercial
motives orto secure vacant possession
of the premises ir.order to accommo-
date their own employees, where the
premises were in occupation of the
orginal tenants to whom the premiises
were let elther by the public authorities
orthe persons fromwhomthe premises
were acquired.

H) Aperson in lawful occupation of any

* promises should not be treated or de-
clared to be an unauthorized occupent
merely on service of notice of termina-
tion of tenancy, nor shouid any contrac-
tual agreement be build up by taking
advantage of the provisions the Act. At
the same time, it will be open to the
public authority to secure periodic revi-
sion of rent in terms of the provisions of
the Rent control Act in sach State, orto
move undergenuine grounds underthe
Rent Control Act for resuming posses-

PROGRAMME
pleased o state:

sion. In other words, the pubiic authorl-
ties would have rights similar to private
landiords under the Rent Control Act In
dealing with genuina legal lenants;

R is necessary to give no room for
tively resorted to for the purpose of
- securing an unwaranted increase in
rent, or that a change in tenanty was
permitied in order to benefi particular
Individual of institutions in orderto ben-
ofit perticular individual of Instiiutigns
inorder to avoid such imputations or

- abuses of discretionary powers. The

release of premises or change of ten-
ancy shouid be decided at the level of
Board of Directors of the Public Under-
taking.

Al the Public Undertakings should im-
mediately review all pending cases
before the Estate Officer or Courts with
reference fo these guidelines, and with-
draweviction proceedings againstgenu-
ine tenants on grounds otherwise than
as provided under these guidelines.
The provisions underthe P.P. Actshould
be used henceforth only in accordance
with these guidelines.

[ Transtation)
issues Discussed in NDC Mesting
1247. SHRI RAJENDRA
SHARMA :
SHRI KODIKKUNIL SURESH:
KUMARI PUSHPA DEVI
SINGH:

Wik the Minister of PLANNING AND
IMPLEMENTATION

_ (a)the issues discussed jn the mesting

~ of the national Development councll held in
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December, 1991 and the decisions taken
thereon; :

() whether the Planning Commission
proposes to allocate more financial assis-
tance to States;

(c) the criteria for allocation of funds to
States?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATION (SHRI
H.R. BHARDWAJ): (a) Thefollowing issues
were discussed in the 43rd meeting of the
National Development Council (NDC) held
in December, 1991:

(1) Directional paper on * Obijectives,
Thrusts and Macro Dimensions of the
Eighth Plan *

'(2) Future of Centrally Sponsored
Schemes;

(3) Distribution of Central Assistance and
Open Market Borrowings among the
mwﬁngtﬁoﬂghm}’lan;and'

(4) Population Control
() Perspective & Planning

() Challenges & Strategies.

The following decisions were taken at

the meeting:

1. The Directional paper on the Eighth
Plan was approved.

2. 1 was agreed that 113 Centrally spon-
sored Schemes, as suggested by
Narasimha Rao Committee, will be
transferred to the States along with
Central share of funding.

3. The NDC also approvedthe formulafor
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the distribution of Central Assistanceto
Non-special Category States.

4. TheNDCalso approvedthetwo Papers
on:

Population Control:
() Perspective & Planning
(i) Challenges & Strategies.

(b) Out ofthe budgetary support available,
Planning Commission has allocated
Central assistanca to the States forthe
Annual Plan 1992-93

There Is no scope 1o allot more funds to the
States.

(c) The formula for Distribution of Central
assistance to States as approved is

presented below:

I. Fromthe total Central Assistahea. set-
ting apart the funds required for exter-
nally alded schemes, as is now being
done; ‘

1. providing fromthe balance, reasonable

amounts for Special Area programmes;
. viz,,

(a) Hill Areas;

(b) Tribal areas;

(c). Boarder Areas; and
(d) NEC;

. Keeping from the balance 30% for the
ten Special Category States; and
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Criteria . Weight (%)
‘1 Population (1971)
il. Percapita income 25%
of which:
{a) According to the “deviation”
method covering only the States
with per capita SDP below the
national sewerage 20%
(b) According to the “distance”™
method covering all the
fiftoen States 5%
lll. Performance 7.5%
of which:
(a) According ‘o “Tax effort” as defined in
the previous Gadgil formula 2.5%
(b) According to fiscal management,
as defined in the previous
revisad foormula; and 2.5%
{c) According to progress in respect
of national objectives 2.5%
V. Special Problems 7.5%

Under the criterion of the performance
Inrespect of certain programmes of national
priority the approved tormula covers four
objectives viz., (I) population control; (if)
elimination of illiteracy ; {iii) on-time comple-
tion of externally alded projects; and (iv)
success In land reforms.

[English]
Agricultural Land Celling Act

1248.SHRIP.P. KALIAPERUMAL:WIll
the PRIME MINISTER be pleased to state:

(a)mnnmmwtplus in

the country is far short of the estimated
surplus land under the Agricuitural Land
Celling Act;

(b) it so, the measures taken or pro-
posedto be takento bridge the gap between
the estimated/declared surplus land; and

(c) the steps taken to implement the
recommendations of the Revenue Minister's
Conference, 1985 regarding the reduction
in land ceiling Emits?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(SHRI G. VENKAT SWAMY): () Yes, S
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(b) The States have been advised from
time to time to plug legal loopholes, tighten
up administrative machinery and associate
beneficiaries with the implementation of the
land celling programme.

(c) The recommendations of the Rev-
enue Minister's Conference, 1985 werecom-
municated to the States forimplementation.
However, the Conference of Chief Ministers
in June, 1990 held that the existing ceiling
Bmits were sufficient.

[Transtation]
" Avaliabliity of Coal

1249. SHRI LAKSHMI NARAIN
TRIPATHI: Will the Minister of COAL be

MARCH 4,1992
pleased to state:
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(a) the detalls of the net quantity of coal
in metric tonne available as on December
31, 1991; in B.C.C.L. and C.C.L. of coal
India Lid.;

(b) the details of the quantity stored in
each mine; and

.~ (c) the details of the categories of coal
storage and its total value in each mine
category-wise?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COAL (SHRI S.B.
NYAMAGOUDA): (a) and (b). Area-wise
pithead rawcoalstockinB.C.C.L.andC.C.L.
as on 31.12.91 are given below:-

(Ldtb Tonnes)
(Provisional) (Provisional)
BCCL cCL
Area Pit-head stock Area Pit-head stock
1 2 3 4
1. Barora 9.76 1. Barkakana 16.33
2. Block-ll 15.69 2. Argada 3.76
3. Govindpur 1.77 3.NK 11.70
4. Kat. Proj. 157 4. Rajhara 0.44
' 5.P.B.Proj. 3.08 5. Piparwar 1.99
6. Bhal Proj. 0.25 6.Deonad 0.31
7. Chanch-Victorla 10.32 7. Rajarappa 223
8. Mahuda 0.51 8. Kuju 10.20
9. Katras 1.98 . 9. Hazaribagh 6.98
10.Sjva 331 10. Kargali 348
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(Lakh Tonnes)
(Provisional) (Provisional)

Area Pit-head stock _ Area Pit-head stock

1 2 3 ry
11. Kusunda 827 11. Giridih 3.82
12. Bastacolla 15.28 12. Dhori 11.76
13. Lodna 444 13. Kathara 10.65
14. Bhowrah 6.70
15. Amiabad 0.02
16. Sudamdih 0.03
17. Moonidih 0.01
18. kuston 9.61

Total 102.60

83.65

(c) Gradewise pit-headt raw coal stock of B.c.c.L and C.C.L. ason 31.12. 91 were as

under- . .
(Lakh Tonnes)
(Provisional)
Stock as on 31-12-91 in
Grades B.C.CL CCL .
Steel-| 0.06 -
Steel-ll 0.32 -
Washery-1 347 0.59
Washery-ll 5.66 4.40
Washery-lil 17.03 10.92
Washery-IV 49.16 25.46
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: ' " (Lakch Tonnes) -
(Provisional)
Stock as on 31-12-91 in
Grades B.C.CL ccel
A © 0,03 0.29
B - 7.19
c -1.03 4.70
D 14.81 1076
E 2.70 18.26
F 047 0.89
Sei. Low Volatile ° 7.86 .
Natural Soft Coke - 0.10
Total 102.60 88.65
On the basis of gradewise pithead raw snauMmymmmlbseaorum-

coal price the approximate value of the
above stocks of B.C.C.L. and C.C.L. works
out to Rs. 370 Crores and Rs. 290 Crores
respeciively. :

[Engdsh)

Equity Shares in Public Sector Under-
takings

1250. SHRI V.S. VIJAYARAGHAVAN:
Wil the PRIME MINISTER be pleased to
state the particulars of the Public Sector
Undertakings in which foreign companies
have been allowed to hold 51% equity
ghares?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI P.K.
any foreign companies to hold 51% equlty

ings.

[Translation)

Electric Engines by BHEL

1251. SHRI SURESHANAND SWAMI:
Will the PRIME MINISTER be pleased to
stale:

(a) the total number of electrict enines
manufacturered by BHEL during the last
three years; and

(b) whether the Govemment are taking

.any stepe to export these engines; if so, the

detalls thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI PK.

- THUNGON): (a) BHEL has been manutac-
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'menmm 188

turing locomotives both AC & dieselelectric.  tured by BHEL dmtmmmmm
The total number of locomotives manufac-  are given below: -
Locomotives 8689 8990 90-91
AC. 4 7 12
Diesel Electric | 9 s 12
(b) BHEL has making effortstoupgrade [ Translation)
the technology for the manufacture of loco- , ,
motives. Export market would be explored Employees working in NBCC

- after the technology upgradation.
[Translation}
industrial Projects in Maharashtra

1252. SHR! VILAS RAO NAG
NATHRAO GUNDEWAR: Will the PRIME
MINISTER be pleased to state:

(a) the detals of the industrial projects
sanctioned for Maharashtra during 1990-
91, 1991-92 till date;

(b) whether any one of the sanctioned
projects is being re-examined; and

{c) i so, the detalls thercof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN;): (a) During the period 1990-91
and from 1si April, 1991 10 31st January,
1992, 185 and 102 Letters of Intent were
_Issued respectivaly for sctiing up of indus-
trial units in Maharashtra. During the same
periods, 83 and 86 Industiial Licenses were
issued respectively for Industrial Uniis inthe
State.

(b) and (c). Naq, Sir.

1253. SHRI RAM NIHOR RAL WH the
Minister of URBAN DEVELOPMENT be

pleased to state:

(a)the number of employees working in
National Building Construction Cerporation

category-wise;

(b)mohunherd employees belonging
to Scheduled Castes and Scheduled Tribes
category-wise;

(c) the number of sub-cuumm}ap-.
pointed by N.B.C.C. in the -coyntry and
abroad during 1990-91 and 1991-92; and

(d) the number of sub-contractors be-
longing to Scheduled Castes and Sched-
uled Tribes out of them?

THE MINISTER OF STATE OF THE'
MINISTRY OF URBAN DEVELOPMENT
{SHR! M. ARUNACHALAM): (a) and (b). A
statement glvlng necessary details is at-
tached.

(c) and (d). The information is being
coliected and will be laid on the Table of the
Sabha.

STATEMENT
Category Total No. sc ST

1 . : . ) . . 2 ‘ .
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Catogory TotalNo, - SC ST

1 | 2 3 e
M(Pro]ects) - o1 - - -
ouoa&'(hannmg) . oo S
General Manager 02 e
‘ (__ia_tmal.Manag.or(E&M)‘ I .
ChiefEngineer  * ~ 02 . ;
Chist Consuliant S )
Exmtveb!(ector(Vlg.) | o . C
. Chief Project Manager _ 23 .o
* Chiof (Systems) ot L
Chief Manager (Arch.) o . .
'ijeauén'age:(cml) - 30 e .
.Projo'dManager(Eleq.) S el . A .
" Project Manager (Mech.) 01 o .
Manager(Arch.) R e - .
Dy. Project Manager (Civi 50 05 .
Dy. Project Manager (Elect.) 02 E . -
Dy. Project Manager (Mech.) B | - 01
'Dy. Manager (Structural) 01 - ‘
Senlor Architect e - .
. Structural Engineer © 03 -
' Resident Engineer (CivI) ' 1w 13 0

RosionEngioger@loct) 00 o | -
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Category . : Total No. . 8¢ ST
1 : | z s . e
Resident Enginoer (Eloct) 17 - :
Residont Engineer (ES) 02 . .
Resident Engineer (CF) .o - |
Project Consultant 02 - -
Structural Engineer 3 . . .
&OlmllyEnglmor , o1 - .
Archiect 03 . -
Deputy Architect 03 - -
MEW(C)&.I . 114 —
Asstt. Engineer (E)Gr. 1 1 o -
Asstt. Engineer (M) Gr. | 16 o1 o
Asstt. Engineer (E.S.) ot - -
Assit. Engineer (E.P.) o1 - -
Mensgeren Trense(Chl) 16 o1 -
M.rm) 06 o1 o1
Sveyour a7 o2 -
System Analyst | -3 - -
Serior Pianner ™) o1 -
Asstt. Pianner ; 10 ‘o1 -
Ausit. Engineer Gr. 8 (Civi) 219 - o1
"‘"E"‘"G"m m T o
Mot Cogamrar @) 08 @ 3
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! 2 <
Asst. Engiveet Gr. fl (PH) - 01 ; ]
m.aummmm ot ) )
Sr. Draftsman (Struct ) 03 o1 .
Sr. Draftsman (Civil) - o1 . .
Drattsman (cwin 03 . 3
Graduate Enginesr (M) e 10 ]
Graduate Engineer (Elect) 05 - -
Graduate Engineer (Mech.) 01 ‘o1 .

Junior Engineer (Civil) - 70 12 01
Junior Engineer (Mech.) 1 -05 .
Junior Engineer (Elect.) 22 03 .
Foreman (PC). o1 o ;
Sr. Foreman (PC) (SG) 02 . .
Sr. Foreman (Elect.) . 01 - -
Sr. Fotaman (Mech.) o1 ] )
Sr. Foreman (Civil 01 o1 .
Foreman Gr. | (Cvl) 09 ; )
I;ommn Gr. | (Mech.) 03 . .
Foreman Gr. I (Civil) 08 - .
Foreman Gr. Il (Mech.) 02 . ]
Foreman Gr. il (CvI) ) ] ]
 Foreman Gr. lil (Mech) o . ..



183 Wiitten Answers ; PHALGUNA1'4.1913(SAKA) ) erﬂmm 194

Catagory . TotalNo. s st
1 z s . 4
Foreman Gr. Il (Egeén) ‘01 . -
meas;~er.w(cwm _ 03 - -
Foreman Gr. IV (Mech.) ‘08 . :
Fm ar.Iv (Eloct) 06 01 B
Foreman Gr. V (Cwil) - 07 - -
Foreman Gr. V (Mech.) 02 - -
Foreman Gr. V (Elect) . 06 | - .
Foreman Ge: VI (Civi) ' 2 . - -
Foreman Gr. VI (Mect) 03 . ‘ -
Foreman Gr. VI (Elect) . -
Senior Store Keeper (SG) - 07 . ..
Senior Store Keaper a2 08 - 02
Senlor Store Keeper | o o4 -
" Senlor Store Keeper G li 42 01* -

» DysGeneral Manager (Finance) 01 oo L -

Chiet Manager (Finance) 04 - -
W (Finance) ' 06 o1 - -
Dy. Manager (Finance) 16 ’ 02 | -

| Asstt. Manager (Finance) 30 05 -
Accounts Officers a4 03 - ‘
Supdt. Accounts Gr.l ) 67 07 - o1

Supdt. Accounts Gr. Il . a4 06 02




Computer Operator

——
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Catogory Total No. - e
7 . 2 z
Assit. Accountant 136 4 0s
OI:ASI.G:!(AB) - 63 o 03
Ofice Asstt. Gr. R{A/cs) - 09 - -
Manager (Admn.) o1 : -
Manager (Personriel) o1 - -
Manager (industrial Retations) 02 - -
Manager (Training) o1 - -
Dy. Manager (Law) ‘o1 - -
Dy. Company Secretary 01 - -
MWMMML) o4 01 -
Asstt. Manager (Pers/Admn.) 1 03 -
Administrative Officer 14 02 o1
Office Superintendent 28 os o1
Sr. Private Secretary 03 . .
Privte Sacretay "o :
Receptionsk « ot - .
Ofiice Asstt. Gr. 1(G) 49 11 -

. Office Asstt. Gr. I(Hindi) 03 . .
Oflice Asstt. Gr. I{G) 39 KT 01
Senior Stenographer 21 02 -
Junior Stenographer 11 . -

02 o1 -
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Catagory ' Total No. sc sT
1 ) 2. 3 4
Office Asstt. Gr. lll(G) 34 03 -
Office Asstt. Gr. li(Hindi) 03 02 -
General Clerk Ili 43 04 ST -
Materials Manager o1 . .
Asstt. Materials Manager 02 - | -
Matedalg Officer . 05 02" 4 -
Asstt. Materials Officer : 10 03 -
Crane Operator Gr. | 05 01 .
Crane Opérator 1 . . -
Fitter Slip Eorm Gr. ! o1 ] . -
Sr. Staff Car Driver- 01 ) - - .
Sr. Ferro Printer 0‘1 - .
Staff Ca; Driver (SG) 13 o1 . ) -
Operator-cur\:\-Meqh 04 - -
Staff Car Driver 19 01 -
Driver Gr. | . 20 01* -
Driver Gr. Il 30 04° .-
Driver Gr. lll . . 09 . R -
Sr. Road Roller Driver 01 - -
Road Roller Dﬂver‘ 01 oot -
Mechanic Gr. | (Special) 01 or* -

Mechanic Gr. | . 21 o1* . -
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Catopory as - Total Ne. . SC 'ST;
T 2 ‘.
Mecshnic Gr. i 08 or .
Mechanic (Heavy Earth Moving Grll) 05 3 .
' Fiter Sip Form G 1 00 or* .
Fm.fGrl . 02 | - -
FiterGr. 1 18 01* )
 Operator (Crushen ot : .
" Operator (Vibrator) o1 S ;
WIneh Operator 01 - .
‘Oborator'(m:w) 09 - .
- Operator (Pump) 01 - .

‘Operator Static Plant Gr. | 17 02 o1
. Optr. Static Plant Gr.l 128 14 .
OptrsmicPhntGr m 13 05 .
SQniorO}daﬂy(_SG)-‘ 01 . ]
Senior Operator 04 - .
Operator Gr. | § .23 02 -
Operator Gr. | (Earth Moving) " 06 02 -
* Sr. Gastetner Operator o1 . .
GesmdotOperaor 03 01 -
. Auto Electitolan Gr. | 02 . .
* Electrician Gr | 14 o1 .
Electrician Gr. Il ’ 01 -
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Category ) . TotalNe. - - sT-
1 - 2 3. d
Electrician (Power) Gr. Il o1 - S
oﬁamme;. Il(Ea'nIrMovlng) o085 - .
Operator ér. ] ) ' 19 ' ' ) 01 -.
OperatorGr. Wl 14 01 -
Senior Mali . . 01 | - .
Electrician Gr. lli . 03 .01 .
Wireman Gr.l . ' 12 - -
Lift Operator ' 02 02 -
Daﬂry(Smlt;r) 07 o1 -
Daftry -cum-Peon s 25 04 -
Head Chowkidar _ ‘ 02 - .
Senior chowkidar : 32 06 -
Senior Security Guard : - 01 - A -
Work Supervisor (SGM) ' 02 - .
Work Supervisor Gr. | (Spl.) 02 - LT
Work Supervisor Gr. 1 (C) - s os* -
Work Supervisor Gr.IE) 01 - .
Work Supewlsore;z () : 29 - o4 .
Work supervisor Gr. Il (C) ® 03° o1°
Peon 94 24 .
Chowkidar-cum-Khatas! 4 06 -

Seccurlty Guard . . 205 " a0 03
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' MARCH 4,1992
Category bTotaI No ' sc ST
1 2 | 4
Senior Sweeper 02 02 -
Sweeper 08 08* .
Cook 01 . -
Helper 152 36* ‘03°
Helper (E&M) 63 04° 01*
Helper (Mech.) o1 - -
sr. Holper 02 - .
Bandhani 02 01° .
Med Attendant 01 - -
Plumber o1 o1 .
Plumber Gr.ll. 04. o1° -
Carpenter Gr. II 08 03", -
Barbender Gr. I 02 . -
Barbender Gr.,Ili 09 02 .
Weldar Gr.| 01 . .
Walder Gr.il 12 o1° -
Welder Gr. lll o1 . .
Mason Gr. | 04 . -
Mason Gr. i 44 0g* .
Mason Gr. il o1- . -
Technician Gr. It 18 03 .
Technician Gr. Il (Banchani) 04 - .
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Total No. SC ST
1 : 2 . 3 4
Technician Gr. V 03 - .
> Mall o1 : o1 -
3108 482 32
Regularised for WENMR w.e.f. |

02.04.91 as per agreement with
the Union. Their SC/ST status‘(+) 45
has yet to be ascertained.

Grand Total

:31583 . 482 32

*the above figures Is provisional as itincludes SC/ST employeds out of 1133 employees
regularised (w.e.f. 2.4.90 & 2.4.91) whose SC/ST status is bolng verified uparatsly on

production of proper cerificates.

[English]

Allocation of Rice, Wheat and Sugar to
Tripura

1254. SHRI JEEWAN SHARMA: Will
the PRIME MINISTER be pleased to state:

(a) the allocation of rice, sugar and
wheat to Tripura during the last 12 months,
month wise;

(b) whether majority of these supplies -

-are smuggled to Banglandesh and other
neighbouring parts including Assam by the
majia gang operating in the area;

(c) it so, the number of cases of smug-
gling of the food tems which have come to
notice of ‘the Unlon Government and the
action taken thereon;

(d) whetherthe attention of the Govern-
ment has been drawn to the news ltem
“Condemned to live” appearing In the Sun-

day Magazine of the Hindustan Times dated
December 15, 1991; and.

- (o) if so. the laactlon thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI
BUTION (SHR!I KAMALUDDIN AHMED):
(a) A statement is given below.

(b) and (c). No specific reports of large
scalo diversion of PDS commoditiestothese
areas from Tripura have come to the notice
of the Central Govemment. The Central
Government has requested the State Gov-
emments/UT Administrations to strictly en-
force the provisions of Essential Commodi-
ties Act and other similar legislation’s to
apprehend hoarders, blackmarketeers and
other antl-social elements to curb hoarders,
blackmarketeers and other anti-social ele-
ments to curb unfalr trade practices and
diversion ol PDS commodities into opén
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ministratien Officlais regularly undertake.

‘checks and surprise visits to fair price shops
to oversee the supply and avallabiiity of PDS
Commodities at the FPS and its distribution
to consumers. However, the information

regarding the actual number of cases of

smuggling of foodgrains from Tripura to
Bangladesh is being obtained.

(d)and (e). Yes, Sir. Similarreportstad °
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appeared in other sectione of the press. An
inter-Ministerial team of Officers of the Cen-
tral Govt. was sent to Agartala to discuss
these Issues with the: State Government
Officers. The State Government which is
responsible for administering the PDS inthe
State denied all these reports. The Central

- Gowt. Is continually monitoring the delivery

of allocated quantities of PDS commodities
to Tripura.

STATEMENT

. Allocation of Rice, Wheat and Levy Sugar to Tripura Since March, 1991 (Month-Wise)

(Figurés in tonnes)
) Month Maaﬂon' of
Rice Wheat LevySug_ar
1 : 2 3 "4
* March, 91 12850 2500 - 1001
.April. si 12850 2500 1001
May, 91 22850 2500 1001
June, 91 12850 2500 1001
July, 91 12850 2500 1001
August;91 15850 2500 1001
Septentber, 91 ‘ 15850 2500 1101°
Oct;)ber, 91 16850 2500 1asaandﬁdas
festival quota of
302 tonnes)
November, 91 20850 . 2500 1051
Decenbor; 91 16850 2250 - 1051
January, 92 - 16850 2250 1001
February, 92 ° 16000 2000 1051@

“includes 5% ad-hoc increase for August and September, 91
@50 tonnes advance allocdtion adjusted during this month. .
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[Tmnslatlon]
Launching of Insat-2-A

1255. SHRIRAJESH KUMAR:
SHRIMATISHEELAGAUTAM:
SHRI YASHWATRAD PATIL:

W|I| the PRIME MINISTER be pleased
to state: :

(a) whether the programme to laimch
INSAT-2-A in space has been postponed;

(b) if so, the'reasons therefor;
(c) the time by which the said satelilte is
proposed to be launched;

(d) whether the Government have yet
to take assistance of other countries to
launch such satellites in space; and - -

() if so, the steps being taken by the
Govermnment tc laungh such satellites from
. the country itself in future?

THE MINISTER OF STATE OF THE

MINISTRY OF PERSONNEL, PUBLIC
- GRIEVANCES AND PENSIONS (SHRIMAT!
MARGARET ALVA): (a) Yes, Sir.

{®) INSAT-2A is 1o be launched by

ARIANE-4 Launch Vehicle along withasat- -

eflite belonging to EUTELSAT organisation
ina ‘dual launch configuration. Even though
INSAT-2A is fully ready and tested,

EUTELSAT is able to ready its satellite for

taunch only by June, 1992 and hence the

three months delay. The launch date adjust-
‘ments have to be made in order to find
launch date suitable for both parties.

(c) INSAT-2A is now scheduled to be
launched before the end of June, 1992.

10) Yes, Sir. As of now, Indla’s Geosyn-
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" ing commercially avalilable launch vehicles
from other countries. -

(o)Adovolopmntpmgr;mtorGao-

‘synchronous Satellite Launch Vehicle

(GSLV) has been initiated by the Indian
Space Research Organisation (ISRO). The
GSLV s likely to be tést flown in 1995-96
time-frame and after this successful devel-
opment, satellites of INSAT-2class couldbe
launched from india itself.

" [English)

Porvision of drinking water facllities In
Urb'.n Areas

" 1258. SHRI CHANDRA JEET YADAV:
Willthe Ministerof URBAN DEVELOPMENT
be pleased to state:

(a) whether the Govemment arp con-
sidering atime bound programme to provide
drinking water facilities to-the entire urban
population in the couniry;

(b)lf 50, whether any long term scheme
has been prepared for the purpose; and

(c) #so, the salientfeatures thereof and

" the estimated cost of the Project?

—

THE MINISTER OF STATE IN*THE
MINISTRY OF URBAN DEVELOPMENT
(SHRIM. ARUNACHALAM): (a) Water Sup-
ply ks a State subject. It is the responsibility
of the State Government and urban local
bodies to provide safe and adequate drink-
ing water to the people in the urban areas.
in the approach to the 8th Five Year Plan,
100% coverage of urban water supply has

been recommended by the Working Group

fo the Planning Commission.
) No, Sir..

(c) Does not arise.
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' Development of NCR

1257. SHRIPAWAN KUMARBANSAL:

Willthe Ministerof URBAN DEVELOPMENT
be pleased to state:

(a) whether the work on the develop-
ment of National Capltal Region has not
been executed at the pace stipulated origi-
nally; and

(b) if so, the salient features of the plan

MARCH 4,1992
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-THE MINISTER OF STATE N THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI M. ARUNACHALAM): (a) lt is a fact
that the pace of work on the development of
National Capital Region has been adversely
affected till now, due to no-availabilty of
adequate financial resources tothe National
Capital Region Planning Board.

(b) Statement giving sailent features of
the proposals for Eighth' Five Year Plan is

_ during the Eighth Plan period? enclosed.
STATEMENT
State Sector Rs. in crores
1 2
1. Land Acquisition and Develg;;ﬁaem fo; .
‘(a) Residential use. 648.00
(b) Economic Activities.
2. Development of Sub-regional Centres 66.00
3. Development of Counter Mugnal Areas 100.00
4. Bridging the Interest Rate Gaps 16.00
lnstmlonal Slmmhenhg for Plan Implementation. 5.00
6. Upgradation of Regional Roads 176.00
{inner and Outer Crids) ]
7. Power Development . (Under discussion)
8. Augmentation and nehMm of Urban 111.00
Infrastructure in DMA and Priority Towns
Totak: . As. 116.00 Crores
o
Coniral Sectoy A (Rs. in crores)
Nationat Higways mumtm 259.00
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Central Sector (Rs. in crores)
Expressways Ministry of Surface Transport ) 95.00
Rallways Ministry of Rallways | 443.00
Telecommunications Deptt. of Telecc;mmunications
a) Within NCR . 375.00
b) Counter Magriel Areas . 155.00

Total: Rs. 1327.00 Crores
Functioning of DDA ture by the MCD, not only in reépect of

1258. SHRI BHUWAN CHANDRA
KHANDURI: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) whether DDA is quite apathetic to-
wards timely construction of flats, metalled
roads and laying of sawerage lines in Rohini,
one of the highest residential colonies of
Asia; and

(b) f so, the reaction of the Government
on complaints belng received from the resi-
dents and the remedial measures taken or
proposed to-be taken to redress the griev-
ances of the residents?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRIM. ARUNACHALAM): (a) DDA is not
apathetic towards Development work in
Rohinl. However, impediments such as the
non-avallabillity of land, resource constraints

and the slow pace of development of trunk .

infrastructure by the clvicbodies Inregardto
water supply and sewerage,-have led to the

. problems being faced by the inhabitants of
Rohinl. -

{b).Government has advised the DDA
to tie up their house construction
programmes withihe provision of infrastruc-

Rohini, but in all their ongoing and future
works.

Allotment of Land to Co-operative
Housing Socleties

1259. SHRI PROBIN DEKA: Will the
Minister of URBAN DEVELOPMENT be
pleasbd to state;

(a) the number of Co-operative Group
Housing Societies those have been allotted
{and since 1986, year-wise;

(b) whether some of such societies

- have been allotted land out of turn; -

(c) it so, the details thereof;

(d) the number ot 00-dperatlve Group
Housing Societies in Delhi are yet to be

" allotted land; and

(e) whether the Government have
chalked outany specific schemeto allotland
within a reasonable period of time?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT

_(SHRI M. ARUNACHALAM): (a) No. coop-

land since 1986 to 1990. In January, 1991
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alotmntwmdomdlaﬁ«wenlssuedto
227 grouphousing socleties. However, these
. allotments were set aside by the High Court.
Court of Delhi vide order dated 10.6.91.
Against the order of the High Court a special
- Leave Petition has been filed in the Su-
preme Court and the matter is sub-judice.

(b) No, Sir.
. +(c) Question does not arise.

(d) As on date 1450 Group Housing
socleties are expected to be allotted land.

{e) About 400 coopotaﬂve group socl-

eties are expected to be allotted land in -

Dvarka and Narela durlng the Vlll Plan
period. i

Drugs under Drugs Price Control Order

1260. SHRIBHAGEY GOBARDHAN:
SHRI M.V.V.S. MURTHY

SHRI ASHOK ANANDRAO

DESHMUKH:

Will the PR!ME MINISTER be pleased
to state: -

. (a) the number of drugs which are
under the purview of the Drug Price Control
Order at prasem .

. (b) whnthor the Govemment propose
to decontrol certain drugs from the purvbw
of the Drugs Price Control Order;

(c) i so, the details thereof;

(d) whether the Govemnment are cen-
templating to lift the sald order under the
new Drug Policy; and

(6) ¥ 50, the detalls thereof?

THE MINISTER OF STATE IN THE
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MINISTRY BF CHEMICALS AND FERTIL-
[ZERS (DR. CHINTAMOHAN): (2)Atpresent
143 bulk drugs are under price control.

' (b)16 (e). The Drug Policy 1988 includ-
ing DPCO, 1.?87 is p_res:emly under review.

Disinvestment of PSUs

1261. SHRIAJOY MUKHOPADHYAY:
Will the PRIME MINISTER be pleased to

‘'state:

* (a) whether the Govemment have de-
cided to disinvest a nurfiber of public sactor
undertakings;

(b) if so, the details thereof; and

(c) the reasons therefor?

THE MINISTER OFSSTATE IN THE
MINISTRY OF INDUSTRY (SHRI P.K.

THUNGON): (a) to (c)-As announcedinthe
Budget for 1991-92, in order to raise re-

‘sources and encourage wider public particl-

pation, Government decided to disinvest a
part of its shareholding in selected public

. sector enterprises in favour of public sector
. investment institutions and mutual funds.

Against a total target of Rs. 2500 crores
fixed for 1991-92, about 8% shares in 30
companies have been disinvested to vari-

‘ous public sector investment institutions/

mutual funds/merchant banks, fetching Rs. .
3038 crores.

' Problems of Bombay City

1262. SHRI PRAFUL PATEL: Will the
Minister of URBAN DEVELOPMENT be
pleased to state:

(a) whether the increasing population -
of Bombay had adversely affected the
infrastructrual facilities like watar supply,

' road transport, housing, environmental,

sanftation and health;

| o AT MRS,
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(b)whetherthe Ninth Finance Commis-
slon has made speclal recommendations
for tackling the problems of Bombay City;

(c) whether the Government have
finalised the proposal of grant for the year
1991-92 to meet the requirements of the
city; and

(d) if s0, the detalls thereof?
THE MINISTER OF STATE IN- THE

MINISTRY OF URBAN DEVELOPMENT
(SHRI M. ARUNACHALAM): (a) Yes, Sir.

(b) A sum of Rs. 50 Crores has been -

sanctioned by the Ninth Finance Commis-
sion for providing necessary infrastructure
& essential civic services in Bombay.

(c) and (d). The development of cities &
towns is a State subject. In certain special
cases where the physical condition in the

.clty warrant and immediate action, Central
Govemment providess assistance in a very
limited way. The funds for the development
of infrastructure in urban areas are routedto
the State Govt./Union TFerritories through
the Planning Commission under their an-
nual plan scheme, on the basis of the pro-
posals, received from the concernecd State
Govts./Union Territiories. This is applicable
to Bombay city also.
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Rise In Coal Prices.

1263. SHRIMOHAN SINGH:
SHRI SUDHIR GIRI:
SHRIGEORGE FERNANDES:
SHRI DEVENDRA PRASAD
YADAV:

Will the Ministar of COAL be pleased to
state:

(a) the percentage of rise in coal prices
of various grades effected by the Govern-
mentrecently and the reasons therefor; and

(b) the likely impact thereof on the
consumer, both in the public and private
sectors aid anticipated overall escalation in
the production cost?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRIP.A. SAI .GMA):
(a) The revision of coal prices w.e.f.
28.12.1991 has increased the average pit-
head prices of coal produced by Coal India-
Limited (CIL) by 29.3% andthat of Singareni
Collieries Company Limited(SCCL) by
30.6%. The prices of coal have beenrevised
to recoup the increase in the cost of Wages
and other inputs.

(b) The estimated increase in produc-
tion cost of three major coal consuming

sectors because of increase In the price of

coal w.e.f. 28.12.91 is as follows:-

CIL Coal SCCL Coal
Power (paise/KWH) 6.48
Steel(Rs./!anne) 250.50
Cement(Rs.torne) 18.25 22.75 ¢’
[Trahs!atian]‘ the PRIME MINISTER be pleased 1o state:
SC/ST quota in BHEI; (a) whether the prescﬂt;ed r§sorvaﬂon

1264, SHRI BHERU LAL MEENA: Wit

quota for Scheduled Castes and Scheduled
Tribes inthe Bharat Heavy Electrical Limited
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have been filled up;

(b) if so, the number of persons re-
cruited since July 1991;

(c) whether the prescribed reservation
quota upto 1991 have been filled up; if so,
the details thereof; and

. (d)the number of workers belonging to
Scheduled Castes and Scheduled Tribes
are working at present?

v THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI P.K.
THUNGON): (a) No, Sir.

(b) BHEL has recruited 345 persons
~ during the period July 91 - Dec. 91. Out of
this, 119 persons i.e. about 34.5%belong to
Scheduled Castes and Scheduled Tribes.

~ (c) No, Sir.

" (d) The number of employees belong-
ing to Scheduled Castes and Scheduled
Tribes workinginBHEL ason31-12-1991 is
12,756.

[English]

Discussions with Trade Unions over
Sick Units

1265. SHRIHARADHAN ROY: Willthe
PRIME MINISTER be pleased to state:

(a)whetherthe Union Government pro-
pose to have discussions with trade unions
and local public representatives of the sick
public sector units before sending them to
the Bureau of Industrial Finance and Recon-
struction;

(b) if so, whether any such dlscussbn
was held;

(c) it so, the details where such discus-
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sions were heid;and
(d) 1 not, the reasons thereof?

“THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI P.K.
THUNGON): (a) to (d). The Ministry of
Labourconstituted a Special Tripartite Com-
mittee consisting of representatives of Cen-
tral trade union organisations, employers’
organisations and Central Government. The
Committee held its first meeting on
21.12.1991 in which it was decided that the
Committee would considerthe genera! prin-
ciples for rehabilitation of chronically sick
units and ensure protection of workers' in-
terest and Industrial Committees in respect
of those industries where the number of sick
units is large should be. revived. In the
second meeting held on 20.1.92, it was
decided that reconstituted Industrial Com-
mittees on various industries, namely, tex-
tiles, jute, electricity generation, road trans-
portation, engineering and chbmicals would
reviewthe sick unitsinthose industries, unit- *
wise, and would prescribe appropriate rem-
edies. The referral to the Board of industrial
Finance and Reconstruction (BIFR) is auto-
matic as per the provisions of the Sick
Industrial Companies (Special Protisions)
Act, 1985. However, the consideration of
the sick units by the different re-constituted
Industrial Committees/Special Tripartite
Committee and BIFR are not mutually ex-
clusive.

[ Translation)

Manufacturing of low cost Person |
Computers

1266. SHRI SURYA NARAIN.YADAV:.
Wil the PRIME MINISTER be pleased to
state:

(a) whether the Government propose
to manufacture low cost personal comput-
ers in the country; ‘
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(b) ¥ 50, the cast thereof and whether
the Government propose to export these
computers; and

- () if so, the detalls thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES ANDPENSIONS (SHRIMAT1
MARGARET ALVA): (a) The Electronics
Trade & Technology Development
Corporation(ET&T), a public sector carpo-
ration under the administrative control of
Department of Electronics, propose tomanu-
facture low cost personal computers.

(b) and (c). The cost of low cost per-
sonal proposedto be manufacturedby ET&T
tis expected to be 15-20% lower than the
prevailing level of prices inthe market. ET&T
also propose to explore the possibifity of
export of these computers.

[English}

Employment by khadl and Village
industries Commission in

Lakshadweep

1267. SHRI P.M. SAYEED: Will the
PRIME MINISTER be pleased to state:

{a) whether any proposal has been
formulated by the Khadi and Village Indus-
tries Commission to provide employment to
the educated and uneducated unemployed
persons in Lakshadweep; and

(b) it so, the details thereof and number
of the unemployed persons likely to be
benefited?

THE MINISTER OF STATE OF THE
MINISTRY OF INDUSTRY (PROF. P..
KURIEN): (a) and (b). Sgfecifically no such
proposal has been formulated by Khadi and

Village industries Commission. However,
since programmes at th2 state level are
implemented through state khadi and vil-
lage industries boards, the commission has
requested the Lakshadweep Khadi and Vil-
‘lage Industries Board to identlfy sultable
implementing agencies for taking up K.V.1.

. programmesfor the benefit of educated and

uneducated unemployed persons in
Ld(shadweqp.

Unemployed Madicos

. 1268. SHRIMOHAN RAWALE: Wilithe
PRIME MINISTER be pleased to state:

(a) the number of graduates and post
graduates in medicine on the live register of
employmentexchanges in Maharashtra, with
particular reference to Bombay as on De-
cember 31, 1991; and

(b) the extent to which this number
Jncreases every year?

THE DEPUTY MINISTER IN THE MIN-

* ISTRY OF LABOUR (SHRI PABAN SINGH

GHATOWARY): (a) The number of Graduate

- & post-graduate job-seekers in medicine on

the five register of Employment Exchanges
in Maharashtra and Bombay as on 30th

June, 1990(latest available) are as follows:-

(Number on Live Register)
| (In thousand)
Maharashtra 3.95
Bombay - 0.70

(b) The number of Graduate & post-
graduate job-seekers in medicine on the live
register of Employment Exchanges in
Maharashtra and Bombay for the last five
years is furnished below:- ‘
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" As at the end of Number in Thousands
Maharashtra Bombay
1985 3.51 0.58
1986 4.46 0.74
1987 3.79 0.61
1988 | 3.82 - 0.64
1989 3.79. ' 0.63
1990(June) 3.95 0.70
Growth Centres in backward areas clties with a population above 25 lakhs; 30
. Kms. from the boundary of cities with a
1269. SHRIC.P.MUDALAGIRIYAPPA:  population of above 15 lakhs but below 25

Will the PRIME MINISTER be pleased to
state: -

(a) the number of growth centres se-

lected in the country for promoting
industrialisation in the backward areas;

(b)ﬂ\aermnaadopbdfmsebdhg
these centres; -

(c)meprogmssmadesofarhdevalop-
_ing industries in these growth centres; and

(d) the extent, to which the infrastruc-
ture facilities have been provided to these
contres?

THE MINISTER OF STATE OF THE
MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN): (a) Out of Seventy Growth Cen-

tospmpusdwbedevelopedunderme

Growth Cs#itre Scheme, 64 Have been se- v

lected and announced.

(b) The broad criteria for selection of
these growth centres are that they shall not
be within 50 Kms. from the boundary of

lakhs; and 15 Kms. from the boundary of
cities with apopulation of 7.5 lakhs butbelow

" 151akhs as per 1981 census. They shallbe

located close to district/sub-divisionalblock/

Taluk headquarters or developing urban
cemresaMshallhaveaccesstoﬂ_mbaslc

_infrastructural facilities.

(c) and (d). The selected growth cen-
tres under the Scheme would be provided
with basic infrastructural facilities particu-
larty"in respect of power, telecommunica-
tion, water and banking in order to aftract
industries 1o these centres. Project reports
in respect of 10 Growth Centres have been
approved and Central assistancetothetune
of Rs. 15 crores has been released.. The
Scheme would be implemented during the

" Eighth Five Year Plan.

"lnsgallod capacity of rice bran refiner-

ios

1270. SHRI B. DEVARAJAN: Will the
PRIME MINISTER be pleased to state:

(a)thetotalinstailed capacity of the rice
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bran refineries set up in the country to
produce edibie ofl from rice bran; -

(b) the total quantity of rice bran o
produced during the year 1988to 1990; and

(c) whether the rice bran refineries are
facing clousure to lack of encouragement

from the Government; and

(d) it so, the details thereof and the -

remedial steps taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAMALUDDIN AHMED):
(a) The total installed capacity of refineries
producing edible grade ricebran oll is round
5 lakh tonnes per annum.

(b) The total quantity of ricebran ol

produced during the oil year (Nov.- to Oct.)
1988-89 to 1990-91 is as under:-

Qty. in takh tonnes
Year Production of
ricebran ol
1988-89 .18
1989-90 349
1990-91 357
(c) No, Sir.
(d) Question does not arise.
[Translation)
Development of banks of Yamuna
‘River

1272. SHRIRAM BADAN: Wil the Min-
isterof URBAN DEVELOPMENT be pleased
to stale:

(a) whether the schemefor developing
banks of Yamuna river which was to be
started in 1967-88, has since been put into
cold storage;

(b) ¥ so, the details thereof and the
reasons therefor; and

(c) ¥ not, the obstacles being faced in
implementing the scheme and the time by
which the work on the scheme is likely to
commence?

THE MINISTER OF STATE OF THE
(SHRI M. ARUNACHALAM): (a) No, Sir.

(b) Does not arise in view of the answer
to ‘a’ above.

(c) The work is in progress in a part of
the land identified for development of the
bank of Yamuna river.

A study of the river's behaviour during
different discharges has been undertaken.
‘There are also stay-order by the court apart -
from the hindraces by the cultivators, in
respect of the remaining area. The develop-
ment work can be taken up only after the
results of the study become avallable and
other hindrances are removed.

[English}

Voluntary retirement by employees of
Coal india Ltd.

1273. SHRI SIVAJI PATNAIK: Will ihe
Minister of COAL be pleased to state:

(a) the total number of workers sought
voluntary retirement under Section 943 of
NCWA IV in each Coal Company during the
last three years year-wise; and company-
wise; - :

(b) the procedure adopted by the man-
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(c)whemerlhasbeendaddednotm

' pmsusemahplemlaﬂondmodaua
turlmrmd .

* (d) it so, the reasons thereol?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRIP.A. SANGMA):
(a) 1o (d). Information is being collected and
will be kaid on the Table of the House.

" *Quick hire” System of recruiting
Scientists In CSLR.

1274.DR DEBIPROSAD PAL: Willthe
_ PRIME. MINISTER be pleased to state:

{a) whetherthe Councilof Scientificand
Industrial Research has introduced a*Quick
Hire" system of recruiting young sclentists
on an adhoc basis In various National Labo-
ratories in India under its control;

{b) whether such scientists are ab-
sorbed on a regular basis in these laborato-
ries; and i so, after how much time; -

(c) whether the adhoc service rendered
prior to regular absorption counts for the

purposesdmeitsaniom Inctement.pro-
motion etc; and

_ (d) the number of scientists presently
working under ‘Quick-Hire’ system in Na-
tional Physical Laboratory, New Delhi, Na-

tional Institute of Oceanography, Goa?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCESANDPENSIONS (SH<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>